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ply filed by & on behalf of the MPCB on

Counter Affidavit cum Objections to the Additional Re
) for proposed to be imposed

behalf of M/s Yashwantrao Mobhite Krishna SSK Ltd (Sugar & Distillery
Environmental Compensation

I, Ramchandra Shivajirao Patil, the Managing Director and Authorized Signatory of M/s
Yashwantrao Mohite Krishna SSK Ltd (Sugar & Distillery) do hereby state on solemn affirmation by
filing this Counter Reply and Objections to the Additional Affidavit Reply filed by the MPCB with
ironmental Compensation without taking into consideration who is
responsible for the Fishkill referred in both the Applications filed by the Applicant proposed to
impose an Environmental Compensation for 388 days of Rs.1,16,40,000/- without specifying as to
whether it is separately for Sugar & Distillery Units and without having substantial documentary
evidence to link so-called alleged discharges really met Krishna River and by not following due

procedure of law including principles of natural justice as under:

the proposal to impose an Env

M/s Yashwantrao Mohite Krishna SSK Ltd., Rethare Bk, Shivnagar, Taluka- Karad, District-Satara
(Sugar-Unit): R.N. 8 in 0.A. N0.69/2022WZ & R.N.1 in 0.A. No.114/2023WZ Submissions

1) This Hon’ble Tribunal specifically directed the MPCB that which of the industries said to be
responsible for fish kill of which the Joint Committee has found violation to be indulged in
letting the effluent being flowed into Krishna River, which has resulted in pollution of said
river as well as killing of fish should be submitted by filing of additional affidavit as the
Joint Committee Report of November, 2022 is silent about imposition of environmental
compensation to be levied from the responsible industries for fish kill. A copy of the said
Order dated 29™ August, 2023 is enclosed for ready reference and marked as an Annexure-
R-1.

2) After going through the MPCB -Additional Affidavit dated 28" November, 2023, it can be
seen that the MPCB has referred to the following observations of the Joint Committee:

a) The R. Nos. 8 & 16 have provided full-fledged ETP & PCD for waste-streams (effluent &
emissions) generated from its sugar & distillery units. (Pages 35 & 36-56 of Joint
Committee Report) The Report specifically observed as below;

i) The industry in compliance to the Schedule-I (A) of CTO dated 27-12-2021 i.e.
Terms & Conditions for compliance of water pollution control, has provided
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ETP of reported design capacity of 2,000 m3/day comprising of primary and
secondary & tertiary system for treatment of process effluent. However, the
Respondent-Sugar-Industry generates only 835 CMD Effluent.

The industry in compliance of the Schedule-(D) of CTO dated 27-12-2021 i.e.
Terms & Conditions for compliance of water pollution control has executed a
bilateral agreement with the farmers for discharge of trade effluent for
irrigation on 150 acres of own agricultural land & shareholders land & 56 acres
of nearby agricultural land. It is also noted that the farmers belonging to
Rethare Bk, Kilemachidragadh, Beradmachi, Lavanmachi, and Other-Villages
are shareholders with the Karkhana and the unit has submitted the list of
farmers with the copy of bilateral agreement to it.

The unit has provided 15 days treated effluent storage tank of the capacity of
12,500 m3 to take care during no demand for irrigation as per the CREP
Condition mentioned in the CTO.

It is also noted that the industry has installed online continuous effluent
monitoring system (OCEMS) at the final treated effluent conveyance
pipeline/final treated effluent for monitoring of parameters of Ph, TSS, COD,
BOD & Flow in compliance of CPCB-Directions. The copies of Online
Monitoring Statement and MPCB- Joint Vigilance Sample Reports of Sugar -
Industry for the period (01-03-2022 to 17-12-23), which includes the period of
calculation/assessment of Environmental Compensation (EC) for the period
from 13-07-2022 to 05-08-2023 = 388 days are enclosed for kind perusal and
marked as an Annexure-R-2 & R-3 collectively and respectively.

After going through the Statement of Online Monitoring & MPCB-JVS-Reports
enclosed at R-2 & R-3, it can be seen that the results for the above months are
not abnormal so as to treat it as the violation for imposing an environmental
compensation. The MPCB-Average Report of Sugar-Industry reflected as
below:

A) Average BOD- Between — 35.70 milligram per litter minimum on 05-04-2023
to maximum 137.75 mg/l on 17-03-2023. Except 137.75 mg/l on 17-03-2023 &
102.75 mg/l (slight exceeding) on 21-03-2023, nowhere, BOD was seen to be
exceeding its Standard 100 mg/l during 388 days except 17--3-2-23 & 21-03-
2023.Thus, Average -BOD appears to be exceeding on 2 dates only.

B) Average COD Between 97.01 mg/l minimum on 05-04-2023 & maximum
255.42 mg/l on 06-03-2023. It has been observed that the Average COD was
observed to be exceeding on i) 01-03-2023 as 250.63 mg/l (Very Slightly
exceeding of 250 mg/l Standard prescribed under EPA/Consent, ii) on 02-03-
2023 -253.03, iii) on 03-03-2023 - 254.61 mg/l, iv) on 04-03-2023-255.28 mg/l,
v) on 05-03-2023-255.41 mg/fl, vi) on 06-03-2023-255.42 mg/l (Slightly
Exceeding) & vii) on 21-03-2023 COD had been 279.3 mg/l (Exceeding by 29,3
mg/l) It means that the COD was found exceeding on 7 dates on Average-basis
during the period of 388 days calculated by the MPCB. The COD is shown NA
for the period from 22-04-2022 to 19-11-2022 at Sr. Nos. 53 to 264, From Sr.
Nos. 286 to 302 from 11-12-2022 to 27-12-2022, From Sr. Nos.318 to 328 from
12-01-2023 to 22-01-2023, Sr. Nos. 336 to 342 for a period from 30-01-2023 to
05-02-2023,07-03-2023 to 04-04-2023 at Sr. Nos.372 to 400 except on 10-04-
2023, From 28-05-2023 to 24-11-2023 at Sr. Nos. 454 to 625 & From 18-11-
2023 to 24-11-2023 at Sr. Nos. 628 to 634 for total period of 149 days no data
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available, might be on account of non-operation of both the Sugar & Distillery
Units of the R.N.1 during its Of-season or on account of non-monitoring by the
MPCB. Therefore, the calculation of environmental compensation without
vetting analytical data of Online Monitoring & MoEF & CC, Government of
India -Approved Laboratory Reports as well as Average Monitoring Reports for
the period from 01-03-2022 to 17-12-2023 of the MPCB itself are not only
without application of mind but also very much exorbitant and also unrealistic
and hence whole calculation/assessment of environmental compensation
needs to be re-assessed. It does not take into consideration the factual
position about operation of Sugar & Distillery for its Season only and non-
operation during of-season of 2022-2023. Both the Sugar & Distillery of the
Respondent No.1 have been operated from 15-10-2022 to 24-03-2023 about
130 days only and 16-10-2022 to 10-06-2023 about 203 days period during the
period 13-07-2022 to 05-08-2023 and not 388 days for which Environmental
Compensation and therefore, calculation of Environmental Compensation for
total 388 days without taking into consideration actual exceeding results of
BOD & COD for only few dates is unwarranted & liable to be set aside and to
be re-assessed/re-calculated. The documentary evidence about operation of
Sugar & Distillery for 150 days & 200 days are enclosed & marked as an
Annexure- R-4. Further, without having any record of exceeding results except
for 2 dates for BOD & 7 dates for COD, how EC can be calculated for 388 days
i.e 13-07-2022 to 05-08-2023 not explained and it can’t be done.
The Hon'ble Joint Committee has further observed from the 2 Analysis Results
of grab effluent sample collected on 07-01-2020 & 03-02-2021 from the so-
called bypass line of ETP that the concentration of BOD (210 & 2000 > 100
mg/L) & COD (700 & 7,616 > 250 mg/L) which are stated to be exceeding the
MPCB- Prescribed Discharge — Standards for irrigation. C) Nowhere TSS was
found to be exceeding MPCB-Standard of 2100 mg/I
MPCB has compared the so-called Bypass
mz.\ effluent by the Sakhar Karkhana with the Grab Samples collected from the
; /P Jy natural drain near Kole Odha and Kole Sugar Farm on 7-1-2020, 3-2-21 & again
- on 3-2-21 respectively. It shows that the BOD concentration was 120 on 7-1-

\ . .
* g 20, 10,000 and 1200 on 3-2-21 respectively against 100 mg/L and COD was 360
'\ = on 7-1-20 and 360, 39630 and 4,532 against 250 mg/L standard prescribed for
\G) rt DT the COD. Sulphate concentration 2311 against 1000 mg/L & Chloride 2,050

\OI,Z'JAN"'JZ"Q&- against 600 mg/L. It appears that if we compare these results with the so-
/‘T OF \N Vg called Bypass of Sugar-Industry, it cannot match to the Bypass etc. In fact, it is
not the Bypass, but one natural nalla bypassing nearby ETP of the Respondent-
Sugar Industry where sometimes in rainy season due to natural gradation
treated effluent finds its overflow more particularly in rainy season, for which
now bandhara provided to arrest it.
v) The period of violation is also shown wrong treating unilaterally by the
MPCB as if whole period of 388 days Bypass was continued even without
operation of sugar unit in non-season, which needs to be reviewed suitably.
3) Compliance of the various Actions referred into the MPCB Additional Affidavit dated 28"
November,2023 received by email dated 28" November,2023 evening one day before last
date of hearing on 29-11-2023. (Annexures at Pages--24 to 51 of Additional Affidavit.)
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Complaint dated 08" August, 2023 by the Applicant to the Respondents
mentioned in the complaint and Reply given by the SRO, MPCB, Sangali dated 08"
August,2023: In fact, the SRO, MPCB has investigated the Complaint immediately
after receipt of the complaint dated 08-08-2023 of the Applicant on the same day
itself and rightly communicated him that it being under the jurisdiction of the SRO,
MPCB, Satara, the complaint is transferred to the R.N.6. The Field Officer of the
MPCB, Satara had already investigated the complaint & submitted the Report to
the concerned officer as per information of the R.N.8 in OA No.69/2022.

I, say and submit that the Proposed Directions issued by the Respondent-Board
dated 23-05-2022 have already been replied with the compliance-points vide Reply
dated 27% July, 2022 Copy of the Reply is enclosed & marked as an Annexure-R-5,
which is self-explanatory.

The Respondent No.8 & 16 in the original application no 69 of 2022 WZ & R. N. 1in
the O.A. No.114 of 2023 WZ has submitted its Reply to the Interim Direction dated
02-06-2-22 on 9" June, 2022 (Sugar-Reply) & 3™ February,2023(Distillery Reply)
respectively. A copy of the said reply is enclosed and marked as an Annexure- R-6
& R-7 respectively. The Respondent-Industry undertake not to discharge
leachate/effluent into the nearby nalla and 100% utilize it on land for irrigation
purpose having 76 acres{32ha) of land available for irrigation purposes.

The compost yard is required to be cleaned up every season before starting
composting and also before rainy season at the time of close up of season of sugar
industry each season. This is already done. The compliance report is already
submitted and then only renewal of consent granted after issuance of crushing
license. MPCB has already forfeited BG of Rs. 1,50,000/- towards the exceeding
limits of JVS collected on 14" July, 2023 with respect to the BOD & COD as well as
non-compliance mentioned in the Proposed Directions dated 22" July, 2022.
Therefore, imposition of environmental compensation again for the back dated
violations for which action is already taken for non-season operation of the sugar
industry for 388 days is totally against assessment of fiscal compensation by actual
strict assessment and not without any logical assessment.

With regard to the Interim Directions dated 02-06-2022, the Respondent-

Industry has already taken effective steps to comply with it as below:

a) The Feasibility Report in respect of Effluent Treatment Plant & Air
Pollution Control System has been got prepared and also submitted to the
MPCB vide Letter dated 16-09-2023, copy is enclosed & marked as an
Annexure-R-8.

b) Adequate pumping capacity has been provided by spending Rs.
2,30,19,000/- The documentary evidence with the photograph of Pumping
-Arrangements are enclosed for ready reference. (Annexure-R-9
collectively)

¢) The Respondent-Industry ensures that its production capacity conforms to
the consented capacity and does not allow to discharge any effluent
outside factory premises. It has made available adequate land of 76 Acres
for scientific disposal of 835 CMD treated effluent after achieving the
prescribed standards, which land is more than adequate, of which details
are already submitted along with its first affidavit in reply to the main
application no 69 of 2022WZ (Page-47 of the Affidavit in Reply dated 1"
October,2022. The List of Bilateral Agreements with nearby farmers and
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7/12 Extracts of the Land owned by the Respondent-Industry are enclosed
and marked as an Annexure-R-10.

d) Adequate APC System is provided and it has been duly examined by the
Education Institute, Govt. of Maharashtra- Government College of
Engineering, Karad, which has sent its Report vide Letter dated 04"
August, 2023. A copy of the Report is already enclosed & marked as an
Annexure-R-8.

e) The Respondent-Industry has already provided pucca road within its
premises prior to visit of officer avoid dust emission due to vehicular
movement. Photographs enclosed and marked as an Annexure-R-11.

f) Existing BG of Rs. 5 Lakhs is already forfeited. Enclosed Forfeiture Details
for ready reference. (Annexure-R-12.) Thus, almost all steps taken to
comply with all consent conditions & directions issued by the MPCB &
Joint Committee by the Sugar-Unit.

M/s Yaswantrao Mohite Krishna SSK Ltd., Rethare Bk, Shivnagar, Taluka- Karad, District-
Satara (Distillery-Unit): R.N.16 in O.A. No0.69/2022W2Z: Submissions are as under: The
MPCB has issued Interim Directions dated 19-01-2023 in continuation of its earlier
Proposed Directions dated 22™ July, 2022 & Reply submitted by the Distillery
Management after extending personal hearing on 28-07-2022. Copies of the Proposed
Directions dated 22-07-2-22, Reply thereto dated 27-07-2022 and Interim Directions dated
19-01-2023 are already enclosed. After going through the Proposed Directions & Interim
Directions issued to the Distillery-Unit of the Respondent No.16, it can be seen that those
directions are issued only with a view to take precautionary measures and not pointed out

" any specific damage to the nearby environment. The directions were to ensure not to

discharge Leachate/Effluent into nearby nalla, to clean compost yard with Leachate
carrying system and to ensure about it should not flow with the rain water, compliance
was directed to reported to the MPCB. Regional Officer, MPCB, Pune has farfeited the
Bank Guarantee of Rs. 150,000/- towards exceeding results by the said Interim Directions
dated 19-01-2023 and nowhere it was related to the Fishkill occurred after season of sugar
industry is over and the Distillery — Operations defendant on the Sugar-Industry was also
not in operation at the time of Fishkill. Therefore, the very basic ground of Fishkill
occurred on account of pollution of Krishna River due to discharge of untreated effluent by
several industries situated near Mauje Digraj, which is 40 Km from the RespondentNo.16 -
Distillery has not been proved and therefore, assessment of environmental compensation
@ of PI-80, No of Days-388, Rs.250/- as an E.C. + Scale of Operation @ 1.5 & Location
Factor itself is wrong and can not be acceptable for the Distillery. There are no complaint/s
except the Applicant in this case against both the Sugar & Distillery

Therefore, the Respondent No.8 in its earlier Affidavit dated 1* October,2022 has made it
clear that both the Sugar & Distillery Units were not in operation at the time of Fishkill
Incidence after July, 2022 as it was of season and Fishkill spot is 40 km away from both the
R. Nos. 8 & 16. The Distillery has been granted renewal for generation of 920 CMD effluent
and it 100% utilize it as per consent conditions and nothing discharged outside the factory
premises. 65 KLPD utilize for Bio-composting after Bio-digester and MEE provided for ZLD
and no spent wash finds its way outside the factory premises either on land or stream
directly or indirectly. Spent is being stored in impervious tanks with proper HDPE-Lining,
which are its valuable products/raw material. Therefore, the MPCB has made lame
attempt to convert simple proposed directions & interim directions issued to the Distillery
Unit to take precautionary measures into assessment of environmental compensation
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without bringing on record any reports of highly exceeding analytical reports of it. Hence
assessment of environmental compensation to the Distillery is not only unwarranted but
also totally unjustified and liable to be rejected.

6) The assessment of environmental compensation for both the sugar and distillery units for
388 days Including of-season is totally objectionable. MPCB has not extended any
opportunity of hearing to both the R. Nos. 8 & 16 and therefore the Respondent Nos. 8 &
16 strongly object to the assessment of proposed environmental compensation. The
complaint of the Applicant is mainly in respect of Kolhapur & Sangali Regions, but the
Applicant could not get details of the discharges of other industries from the said area,
hence it appears that in order to finger out some industry has tried to insert name of the
Respondent-Nos. 8 & 16. Whatever non-compliances of the R.Nos.8 & 16 brought on
record are some directions given to improve the operation & maintenance of pollution
control devices and to take measures to prevent mixing of effluent of R.N.8 into nearby
natural nalla passing through nearby ETP, which is due to natural geographical site
conditions, which is unnecessary treated as Bypass, which is now stopped, which was
happening in the rainy season. Hence, the assessment of environmental compensation for
all 388 days in respect accidental mixing of some traces of effluent remained in the said
area due to rainy season can not be treated as violation for 388 days. Therefore, the MPCB
may kindly be directed to extend us an opportunity of hearing by allowing us to present
our above factual position about non-responsible for Fishkill. For this act of kindness, the
R. Nos. 8 &16 will remain grateful.

7) The Applicant has filed another Original Application No.114 of 2023WZ in which it is

contended by the Applicant that the nalla & Krishna river have been polluted. The SRO,

MPCB, Satara has collected samples of Kole-nalla at a distance of 3Km & Krishna-River ata

distance of 4 km away from the R.N.1 on 05-08-2023, i.e. Second day after the News

appeared in the TV-9. The Analytical Reports of SRO, MPCB, Satara-Office of samples
collected at near Lagoon, Kole-Nalla & Krishna River dated 26-08-2023 are enclosed
herewith and marked as an Annexure-R- 13, R-14 & R-15 respectively Though, the COD of

R.N. 1 near Lagoon appears to be 356 mg/l against 250 mg/l standards, it was

subsequently taken for treatment & then for irrigation and not allowed to enter outside

. premises of Karkhana. Therefore, the Results of Nalla & River are not abnormal.

. The Field Officer of the SRO, MPCB, Satara had caused visit & inspection of the Sugar-

/ Industry after Fish-Kill on 14-07-2022 and investigated the fish-kill reasons. He had

’ specifically observed that in the said area of sugar factory of the R.N.1 no traces of Fish-Kill

@k/& or Dead-Fish observed. The copy of Visit Report dated 14-07-2022 along with the True

= Typed visible copy of the Visit Report duly countersigned are enclosed & marked as an
Annexure-R-16 & 17 respectively. Thereafter also, the SRO, MPCB, Satara with his Field
Officer caused further inspection on 30-08-2022 and observed that no objectional
discharge into nalla & compost yard was observed. The R.N.1 would like to enclosed
herewith the Auto-Desk Educational Product GS-Map showing various activities which are
in between Respondent-No.1-Industry & Accident Zone where Fish-Kill occurred at about
40 km from the R.N.1-Industry, for which, it can not even remotely responsible at all. The
True- copy of said Map is enclosed & marked as an Annexure-R-18. Hence, it has
unnecessary made respondent and entitle for discharge from the proceedings.
Dated this 8" January, 2024 at Karad.

EXP DT
2."41’1_232;’-
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For & On behalf of the Respondent Nos. 8 & 16

(Ram%ndm Shivajirao Patil)

Managing Director & Authorized Signatory.

MANAGING DIRECTOR
¥ M. Krishna Sa2hakari Sakhar
/ Karkhana Ltd . Rethare Bk,
4 PO Shivnagar 415108
Tal. Karad, Dist Satara

VERIFICATION
1, Ramchandra Shivajirao Patil, the Managing Director & Authorized Signatory of the Respondent Nos. 8 and 16 hereby state
that the contents of paragraph nos. 1 to 8 of this Counter-Affidavit to the MPCB-Additional Affidavit proposed to impose an
Environmental Compensation for 388 days of Rs.1,16,400/- without specifying as to whether it is separately for Sugar &
Distillery Units and without having substantial documentary evidence to link so-cailed alleged discharges reaity met Krishna
River are true & correct to the best of my knowledge & belief. All Annexures thereto are true copies duly signed by me after

verification of office record thereof.

Ramch hivajirao Patil)
Managing Director & Authorized Signatory.

MANAGING DIRECTOR
Y. M. Krishna Sahakari Sakhar
Karkhana Ltd., Rethare Bk;
P.O Shivnagar 415 108.
Tal. Karad, Dist. Satara
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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)

Original Application No.69/2022(WZ) [, AN M \
Sunil Pharate, Sangli District Head of Swatantra Bharat Paksh Lt Erﬁ 1:' f; <41 '_ *
..... Applicant o LJ : L; Ly /
Versus \ O Z :;Af, ZL.« 13-
State of Maharashtra & Ors. ,;, \_/\:Q
..Respondent(s) 4 OF_ \x. 7

Date of hearing: 29.08.2023

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL
MEMBER

HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

Applicant : Mr. Omkar Wangikar, Advocate

Respondent(s) : Mr. Aniruddha S. Kulkarni, Advocate for R-1/Envt. Deptt. &
R-2/CPCB

Mr. Vilas Jadhav, Advocate for R-4 & 5/MPCB

Ms. Supriya Dangare, Advocate for R-7/SMKMC

Mr. Dattatray Devale, Advocate for R-8 & 16

Mr. Saurabh Kulkarni, Advocate for R-9 to 15

Mr. Aditya Desai, Advocate for R-18 & 19

Mr. Abhineet Pange, Advocate for R-19/IMC

ORDER

1. From the side of applicant, learned Counsel Mr. Omkar Wangikar has
appeared, who submits that he needs some time to be allowed to file rejoinder
affidavit against the reply affidavit filed from the side of respondent Nos.10, 11,
13 & 15, which has been received by him yesterday only, for which we allow two
weeks’ time to file the same.

2. From the side of respondent No.1/Ministry of Environment, Forest & Climate
Change (MoEF&CC) and for respondent No.2/Central Pollution Control Board
(CPCB), learned Counsel Mr. Aniruddha S. Kulkarni has appeared, who
apprised us that he has already filed reply affidavit on

Page 2 of 3
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behalf of Respondent No.2/CPCB and does not want to file reply afﬁdavf' -'o? Sar, " IRITY \.‘
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3. None has appeared from the side of respondent No.3/the Collector, Sa&é’ Mo ,,»\,g)
respondent No.6/Department of Fisheries despite sufficient service. O - ';"-;'»_;’

4. From the side of Respondent Nos.4 & 5/Maharashtra Pollution Control.
Board (MPCB), learned Counsel Mr. Vilas Jadhav has appeared, who apprised
us that reply affidavit as well as Joint Committee Report have already been
filed.

S. From the side of respondent No.7/Sangli Miraj Kupwad Municipal
Corporation, learned Counsel Ms. Supriya Dangare has appeared, who apprised
us that reply affidavit has already been filed.

6. From the side of respondent No.8/Yaswantrao Mohite Sahakari Sakhar
Karkhana Ltd. and for respondent No.16-M/s. Yashwantrao Mohite Krishna
SSK Ltd. (Distillery unit), learned Counsel Mr. Dattatray Devale has appeared,
who apprised that reply affidavit has been filed from the side of respondent
No.8 and the same may be treated to have been filed from the side of
respondent No.16 as well. He further submits that in addition to the reply
affidavit filed earlier, today he has filed additional reply affidavit on behalf of
these respondents and a copy of the same is said to have been served upon all
the other parties.

7. From the side of respondent Nos.9 to 15/Project Proponents, learned
Counsel Mr. Saurabh Kulkarni has appeared, who submits that he has filed
reply affidavits on behalf of respondent Nos.10, 11, 13 & 15 and he does not
want to file reply affidavits from the side of respondent Nos.9, 12 & 14 because
no relief is sought against them.

Page 3 of 3
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8. We find from record that the Joint Committee Report was submitted as far
back as on November 2022 and there is no computation made by it with respect
to the environmental compensation to be levied from the industries, which are
said to be responsible for fish killing as well as for letting the effluent run into
the river Krishna, which is said to be the reason for fish kill. We want that the
MPCB shall submit an additional affidavit mentioning therein clearly as to
which of these industries regarding which the Joint Committee has found
violation to be indulged in letting the effluent being flowed into river Krishan,
which has resulted in pollution of the said river as well as killing of fish. The
period of violation shall also be mentioned specifically against each of the
industry and accordingly, environmental compensation to be levied from them
should also be calculated by them and submit the said affidavit within a period
two weeks. We further direct that a copy of the said affidavit shall also be
served upon all other parties, who may file objections against the same, if any,
within a period of one week thereafter.

Put up this matter for final hearing on 29.11.2023
Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, EM

August 29, 2023

Original Application No.69/2022(W2)

P.Kr
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MAHARASHTRA POLLUTION CONTROL BOARD —

s Regional Laboratory
Phonel : 02025811698 B e L Jog Centrs,3rd Floor
) . HAHARASHTRA Wakade Wadi,
Phone1l : 02025811698 T b bt e Pune-Mumbai Road,
Fax 1 025811029 e Shivaji Nagar.
Website : hitp:/impeb.govin E-mail sopuneiab@mpcb.gov.in
Report No:  MPCB/RLPN/JVS/20/2202 Date: 19/05/2021

ANALYSIS REPORT-WATER (JVS)

L 2
N ] A &
Y.M.krishna SSK Ltd, SV AN
Industry Name & Address Rethare, Karad Industry Code ’/}4' S5 . ; i"rr \ ‘
H o STE 3 4
Type Of Industry Sugar ‘m lh_- " clroe ;' P
\ 'l.’;f -rk‘- /; f
Consent No \'C} .J.JAN-( J?.q ers
Dt. & Time of Sample Collection 25/03/2021 06:43:00 b o g (___‘\‘
L.. — =2y \)
Sample ID SROSA/VS/20/06402 Sample Source ETP R\
P pie e \_—-’
Lab Sample Code RLPN/JVS/20/01969
Sample Location Outlet Location Details
Collected By Shankar Shidhram Kendule Seal No.
Dt. of Submission 26/03/2021 Dt.of Receipt 31/03/2021
Sr.No Parameter UoM Results
1 BOD mg/lit 115.0
fit 272.0
2 coD mg, 72
3 Qil & Grease mgflit 2.2
4 |pH 8.1
5 Suspended Solids mg/lit 102.0
6 Chlorides mg/it 730
7 Sulphale mg/lit 243
8 T.D.Solids mg/lit 440.0
NA : Not Analysed BDL : Below Detection Limit ND : Not Detectable UoM : Unit Of Measuerment
Reviewed By
) Y. M. knshna gsle L d
mis 2k Dr.P.D.Khadkikar
plp- pethere ' Scientific Officer
-;J,)_ . Sa_"'afra\ ' I/C ,Regional Laboratory - Pune

’raJ,kwmﬁ""a
CETP ™)

** Electronic report does nol require signature 1



Phonel : 02025811698
Phone1 : 02025811698
Fax : 025811029
Website : htip://impcb.gov.in

Report No:  MPCB/RLPN/JVS/19/2031

So2.

ANALYSIS REPORT-WATER (JVS)

L_—

MAHARASHTRA POLLUTION CONTROL BOARD

Reglonal Laboratory

Jog Centre,3rd Floor
Wakade Wadi,
Pune-Mumbai Road,
Shivaji Nagar.

E-mail sopunelab@mpcb.gov.in

Date: 27/08/2020

Industry Name & Address Eﬁfhfri:ma SSKSugar 1 yustry Code
Type Of Industry Sugar
Consent No :
Dt. & Time of Sample Collection 18/03/2020 08:7:00
Sample ID SROSA/JVSIL. 06144 Sample Source ETP
Lab Sample Code RLPN/JVS/19/03277
Sample Locatlon Outlet Location Details
Collected By Shankar Shidhram Kendule Seal No.
Dt. of Submission 20/03/2020 Dt.of Recelpt 30/06/2020
Sr.No Parameter UoM Results
1 BOD mgflit 88.0
2 C.0D mgfiit 272.0
3 Qil & Grease mg/lit BDL
4 pH 7.8
5 Suspended Solids mgllit 106.0
6 Chlorides mgflit 146.0
7 Sulphate mg/lit 103.2
8 [T.D.Solids mgit 1120 "~ -'"-""*-
| e o] 2\\
NA : Not Analysed BDL : Below Detection Limit ND : Not Detectable UoM : Unit Of Measuérmen - ‘ A .‘V_ \! /":",
}-&'— S L ‘4-',"_-‘!-\"-! P

ML Y M. kedshna sole LAd
- at )

Sug
Art-Shiv Ngar, O~ Redhare

Reviewed By

Tl korad . Disd - Sadara

C ETP 0&:2\@0

™" Electronic report does not require signature

Dr.P.D.Khadkikar
Scientific Officer
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MAHARASHTRA POLLUTION CONTROL BOARD

Raeglonal Labaratory

Phonel ¢ 02026011008 Jog Conbie, 3td oo
: ”Mhi‘nﬁsuh RA Wakado Wadi,
)

Fhonet : 02028811000 Puna- Mumbal Hoid,

Fox © 025011020 fihiva|l Magar,
Waobsile © hitp:./mpeb gov in -mall napunalah@mpeb gov in
Report No: MPCI/RLPNIVSA0/2031 Data! 211008/2020
ANALYSIS REPORT-WATER (JVS)
Y .M Krishna SSK L,
Industry Namo & Addross Rothare Industry Code
Typo Of Industry Bugnr
Consent No
Dt. & Timo of Sample Collection 108/03/2020 09.:6.00
Samplo ID SROSAJVS/NOI00145 Samplo Source Othors
Lab Samplo Codo RLPNAVSN9/03278
Sample Location Othars Locatlon Dotalls Dy pass
Colloctod By Shankar Shidhram Kendule Seal No,
Dt of Submission 20/03/2020 Dt.of Rocoipt 30/06/2020
Sr.No Paramotor ‘ UoM Rosults
1 BoD mg/lit 180.0
2 C.0oD mg/lit 65600
3 Qil & Grease mg/it KN
4 pH 7.6
5 Suspended Solids mg/it 154 0
6 Chloridos mg/it 1200
7 Sulphate mg/it
8 |T.D.Sollds - mg/il

NA : Not Analysed BOL : Bolow Dotection Limit ND : Not Delectablo

Reviowod By
) |
MIs X M. kmchna sek td , 025 /"
¢ oy Dr.P.D.Khadkikar Ve /N
a0 ) : Sclentific Officer OF W7
AL Slf\;\/f\agd"‘ PO &\ - R(. [hpf © IIC ,Reglonal Laboratory - Pune ——

T‘(L_f, kﬁs\Qo{‘ ﬁ)\_S" - S'(‘_‘"‘C‘{(’\

4 @\( P c.‘l,.S.Q

** Electronic report doas nol require signature
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MAHARASHTRA POLLUTION CONTROL BOARD il
, i Regional Laboratory
Phone1 R 02025811698 ) B kope e PR Jog Centre,3rd Floor
Phone1 : 02025811698 : MAH ARASHTRA ngade Wadi,
g S T e Pune-Mumbai Road,
Fax . 025811029 o Shivaji Nagar.
Website . http://mpcb.gov.in E-mail sopunelab@mpcb.gov.in
Report Ne:  MPCB/RLPN/JVS/20/2194 Date: 03/05/2021
ANALYSIS REPORT-WATER (JVS)
Yashwantrao Mohite
Industry Name & Address . Krishna SSK Ltd, Industry Code
Rethare Bk.
Type Of Industry Sugar
Consent No
Dt. & Time of Sample Collection 05/03/2021 08:30:00
Sample ID SROSA/JVS/20/06364 Sample Source ETP
Lab Sample Code ‘ RLPN/JVS/20/01779
Sample Location Oultlet Location Details
Collected By L.S.Bhad Seal No.
Dt. of Submission 08/03/2021 Dt.of Recelipt 12/03/2021
Sr.No Parameter UoM Results
1 BOD mg/lit 110;[1
2 C.0D mag/lit 276.0
3 |Oil & Grease mg/lit 1.8
4 |pH 8.3
5 |Suspended Solids ) mg/lit 104.0
6 |Chlorides mgflil 2199
7 |Sulphale ‘ mg/lit 54.0
8 |T.D.Solids mgfit 498.0 /,“"-T—z}\
NA : Not Analysed BDL : Below Detection Limit ND : Not Detectable UoM : Unit Of Measue ; \

Reviewed By

n S h. , ~ Dr.P.D.Khadkikar
) \fe"g kw xe m ; L\A& k’”&Mq ssle Scientific Officer

N | P~ Rethore Ok . _ liC ,Regional Laboratory - Pune

Tod. Kara d, P7op- Satarg
CTTyp To)

* Electronic report does not require signature 1

g
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MAHARASHTRA POLLUTION CONTROL BOARD

02025811698
02025811698

Fax 025811029

Website

MAHARASHTRA

Regional Laboratory
Jog Centre,3rd Floor

Wakade Wadi,
Pune-Mumbai Road,
Shivaji Nagar.

\[ { o T E-mail
Report Not MpCa/RIPN/JVSI20/2160 Date: 14/03/2021
ANALYSIS REPORT-WATER (JVS)
industry Name & Address Knshna SSK Industry Code
Type Of Industry Sugar

Consent No

Dt. & Time of Sample Collection 05/02/2021 06:29:00

Sample 1D SROSA/IVS/20/06304 Sample Source ETP

Lab Sample Code RLPN/JVS/20/01395

Sample Location Qullet Location Details

Collected 8y Rekha Tegare Seal No

Dt. of Submission 08/02/2021 Dt.of Receipt 10/02/2021

Sr.No Parameter UoM Results
1 BOD mg/lit _ 1400
2 0L mg/lit 376.0

— —— —
| i e mg/i 38
4 pH 7.9
5 Suspended Solids mg/lit 122.0
6 Chlandes mg/it 82.0
7 Sulphate mg/lit 452
8 |T.D.Soids mg/lit 534.0
MA . Not Analysed BOL - Below Detection Limitl ND ' Not Delectable UoM : Unit Of Measuerment

Reviewed By

Dr.P.D Khadkikar
Scientific Officer
I/C ,Regional Laboratory - Pung 'S

M)s Nashicendsao Molie koishna 5k G4d
p e Rethove Bk Tal - kogod
05Ed - Cad ava C[} P I~ )

Cleltrone repant does nol regules

signature

sapunelab@mpcb.gov.in

13
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L-
. MAHARASHTRA POLLUTION CONTROL BOARD
Regional Laboratory
Mone! 07025811698 LI Jog Centre,3rd Floor
MAHARASHTRA Wakade Wad,
Phone! 02025811698 iR s e Pune-Mumbai Road.
Fax 025811029 Shivaji Nagar.
Websile I b gov i E-mail sopunelab@mpcb.gov in
Report No: MPCB/RLPN/JVS/20/2160 Date: 14/03/2021
ANALYSIS REPORT-WATER (JVS)
|
l
Industry Name & Address Krishna SSK Industry Code
Type Of Industry Sugar
Consent No
Dt & Time of Sample Collection 05/02/2021 06:32:00
Sample ID SROSANIVS/20/06305 Sample Source Others
Lab Sample Code RLPN/IVS/20/01396
]
ISan‘.p.c Location Others Location Details By Pass Khubi Nalla
[Collected By Rekha Togare Seal No
! Dt of Submission 08/02/2021 Dt.of Receipt 10/0212021
Sr.No Parameter UoM Results
1 BOD mg/lit 105.0
7 cCCD mag/lit 2520
St i i T ———ee _
Ol & Gieass l'l][j[ll| 44
] L — = _
4 pit 7.6
5 Suspended Solds mg/lit 112.0
6 Chiondes mg/lit 148.0
7 Sulphate mgl/lit 431
8 T D Solids mg/lit 528.0

NA - Nol Analysed

N op ‘j-{f-!han By

Tal - K afad .‘0;4“)
\'L'\ul"’

8.
()*

" Elettronic repon does nol require signature

BDL Below Deleclion Limit

Qer /(l 6 €|
g o (\)

ND  Nat Delectable

Reviewed By

Dr P.D.Khadkikar
Scientific Officer

I/IC ,Regional Laboratory - Ply
M) Neasheo odzeco Molite kmishnea scle (44

UoM : Unit Of Measuerment

f 3 )

- .f’(‘\" /
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MAHARASHTRA POLLUTION CONTROL BOARD

Regional Laboratory

F el ( ; o . Jog Centre 3rd Floor
- ) 1 " A Wakade Wadi,
l Pune-Mumbal Road
Fax 5811029 Shivaji Nagar
Website P dmpeh gov.n E-mail sopunelab@mpcb.gov.in
Report No: 1P R/RLPN/IVSIZ0/2163 Date 14/03/2021
ANALYSIS REPORT-WATER (JVS)
Industry Name & Address Krishna SSK Industry Code
Type Of Industry Sugar
Censent No
Dt & Time of Sample Coliection 05/02/2021 06 34 00
Sample ID SROSALVS/20/06306 Sample Source Others

Lab Sample Codc

RLPN/JVSIZ20/01347

Sample Location Clhers Location Details Bedarmachi nalia
Coliected By Rekha Togare Scal No.
|Dt of Submission )B8/02/2021 Dt.of Receipt 10/02/2021
| il
Eir No B Paramete UoM Resuits
' BOL o mg/ht 80.0
2 C.OD mg/it 2200
3 Qil & Grease mg/lit 9.2
4 pH 8.0
5 Suspended Solids mg/hit 288.0
€ “hlondes mg/lit 126.0
7 Sulphate mg/lit 303
8 T.D Solds mgl/lil 630.0

NA  Nat Analysed

BDL Below Delection Limit ND : Nol Detectable

Reviewed By

Dr.P.D.Khadkikar
Scientific Officer
I/C ,Regional Laboratory - Pun

M)s Yashwerdrae Nehite kwsime Ssk (44

Alp- Redho Rl ,TCJ' kotqd
Dy - Sadara ( Pedarmach ncd/faj

Leclromic repart does not require signature

UcM : Unit Qf Measuerme
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MAHARASHTRA POLLUTION CONTROL BOARD

L__,

——rs .

| Phone : 020-23581 1604

—

Fax 1 020-25811698 g HIARASHTRA
Pl sopunelab a mpeh POV In | i AT
[ Website - hupmpeh ooy in ~;_A‘~ﬂ‘_--¢"3~5
| ] VL
e = — — ——

Regional Laboratory, Pune, Maharashtra
Pollation Control Board, Jog Center, 3rd

Regional Laboratory

Floor, Mumbai Pune Road,
Wakdewadi,Pune- 411 003

Repot Qutward No.: MPCB/R] -Pune/IVS/21-22/01/153
Date: 110172022 0541 PM

Nnabysis Report-Waner (JVS)

(_'liunUlmImTri_\?lncnliuh Name & Address

Yashwanirao Mohite Krishna SSK Lud.
R12 Sugar excluding Khandsari)

T —'ﬁ—_——’-—_'_'—"“h-_"‘_:* - —
Sample Details

e S —

Field Sample 1D : BR-0011951
| Laboratory Sample Code - m e MPCBRL-Pane/JVS/21.22/919
—.Snmpic Details (Water/Air/HW) ; Water
Sample Volume Received ; =
Samiple (m;lﬁl}__rf_i T SKO-Natara (Shrr. Limbaji S, Bhad) (SRO-Satara) |
[SealNo.: T T e ]
[ype of Industry / Cocation detaily . [ Teea o T =
Lsﬁﬁ,ﬁ(‘iﬂl—eic{{(_)ﬂ' T - t Nov 9 20210235000 000PM
['Sr.No { Parwmeter [ Result | Unnt Method of analysis
b '—*_'1 e————————— *I';E_{"'*.—__‘__—"_'_' NS i | "\ﬁ—-_—'_ﬁ‘—-—-‘___
2| Total Dissolsod SoRas(TDS T~ 514 T S B
Y X B s E—
T” 4 I3iuchcrniL'il(fBOO\55:CIl Demand -l—“& mg/l
5 Chloride 113,96 mg/l T
6 Chemical ‘(()\dﬁtsn Demand 3..2..2_2- mg/1
7 Sulphate 1275 mg/l
[ 8 f)i!f_(ircusc T‘ = mg/l R

Report Type: final
Report generated on: 2022-01 -1 17:41:56
Compiled & Approved by Dr P D Khadkiku

Reviewed on Date: 1 GI72022 05:41 PM

Reviewed by:

Dr P D Khadkikar
Sr.Scientifi
Pune Lab,
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¢ Officer/Sc. Oflicer
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: MAHARASHTRA POLLUTION CONTROL BOARD
MAHARASHTRA ) .
TERTE NG§oT (0T Hee

: S Lo REGIONAL LABORATORY, CHIPLUN
I\ G/ (An1S0: 00,2015 & QIISAS: 180012007 Certified Laberatory )

S ——

T T

To,
The Sub-Regional Officer,
M.P.C. Board, Sangli.

Lab. Report No:-121 Date of Collection:-03/02/2021
Sample Code No:-SRS/JVS/08/21 Date of receipt:-05/02/2021
ANALYSIS REPORT
Type of Industry Sugar
;;;;n—lg{er -  Result B
'B.0.D. 3 days 279C ] 12000
c.0.D ' 45320
Suspended Solids 93.0
Oil & Grease BOL
Chloride 68.0
Sulphate | 72.0
Total Dissolved Solid 845.0
Sample Collected by R.R. Matakar, FO
SealNo o 173

Note: - 1) All results are expressed in ppm except pH.
2) N.A. indicates Not Analysed.
3) BDL indicates Below Detectable Limit.

ls- YoM Krishmea SSK L.
Retye [ 3]

DA
(A.V.Mandavkar)

TCLI _ k erya d Scientific Officer,
Regional Laboratory, Chiplun

ﬂ?‘ﬂ)f - 2 )(.‘:'t?

[ Keole SUfay Fcﬂ’mj ‘

106,107 Parkar Complex, 1% Fluor, Behind Nagar Parishad,
Taluka: Chiplun, District; Ratnagiri 415 605.

Tel 02355 261970, Fax:-02355 261970

Email - sochiplunladb@mpeb gov in . mpehehipluniab@moch qov in
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MAHARASHTRA POLLUTION CONTROL BOARD

REGIONAL LABORATORY, CHIPLUN

e ——————

‘MAHARASHTRA

To,
The Sub-Reglonal Officer,
M.P.C. Board, Sangli.

Lab. Report No:-118 Date of Collection:-03/02/2021
Sample Code No:-SRS/JVS/05/21 Date of receipt:-05/02/2021 /
ANALYSIS REPORT
Typeof industy | Sugar T
Parameter Result
pH 37
(800 3days27oc | 2000 |
CO.D | 9856,
suspended Solids ' 1050
Oil & Grease | eoL
Chloride 1520
Sulphate ] 343.0
Total Dissolved Solid 1635.0 )
Sampte Collected by R.R. Matakar, FO
Seal No 173

Note: - 1) All results are expressed in ppm except pH.
2) N.A. indicates Not Analysed.
3) BDL indicates Below Detectable Limit.

ClsyKYiIShna SSK Ltd- «é}a
Retve [ 13] L
A (A.V.Mandavkar)

ey - '}( avad , st - Setayo scientific Officer,
Regional Laboratory, Chiplun

[ ETP Iniet]

106,107 Parkar Complex, 1% Fioor, Behind Nagar Parishad,
Taluka: Chiplun, District; Ratnagiri 415 605.
Tel 02355 261970, Fax:-02355 261970

Emall.- sgchipluniap@mpen gov i | mpchepluniabfmpeh gov in

(LN
BN
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(
. MAHARASHTRA POLLUTION CONTROL BOARD
. Regional Laboratory
)2881 1698 o1 Jog Centie.3rd Floor
’ ) MAHARASHTIRS Wakade Wadi
< 11698 Pune-Mumbai Road
: Shivay Nagar
0s E-mutl mneiabrmeet
Repost Na. 1380 S 102009 Date: 05/06/2020
ANALYSIS REPORT-WATER (JVS)
Industry Name & Address ¥ M Krishna SSK Industry Code
Type Of IncGustry Sugar
Consent No
DL & Time of Sample Collection 241012020 05.50.00
Sampio 1D SROSAIVEMH/0C0T0 Sample Sourze ETP
iLab Sample Code F21 FNLIVGI1891027 06
Sampln Locatiur utlen Location Details
|
il Do tod By LS Bhad Seal No
{Dt. of Submission 291012020 DLof Receipt 06/02/2020
- ——
1Sr.No Parameter Uo Results
1 ROD mag/it 160

2 cC oD mg/it ' 840 /"—‘:

h
j Dissoive Oxygen mg/lit 39/4[

4 o1l & Grease mg/hit

YVeard 2
) pH ;&J 6(‘)5 /
5 Suspended Solids mag/lit fg&\é ,C:"/; &

7 Chiondes - o mgflit b\@"\\"?.‘?

g 311'{”-:9"“ l‘ﬂ(_]'m 1 1‘\0}\\~—

MNA Mot Analysed Bl Boelow Detection Lot NE Nl Detectable VoM . Unit Of Maasuernmeant g

| - \ Reviewed By
m) s N ) kmshmna Sele (4 d

: S hv B
By, Redhase ( Nk 3{) S vnaae uresh V. Bhosle

y ) Scientific Officer
[alf. ¢ orctd, Dsd) Satarcq ) IIC \Regional Laboratory - Pune

(CTP) ‘

T ElECiomc repon Goes nolicgare signatdie 1

38
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4\ o)
))\b‘g i i-{b iViATRI x Near Dran Company, Dhayarl, Pune - 411041, IMMaharasht

&4
\\;‘;‘ AR ATE LIMITED @ 19191585 60571/ +91 95796 84751 / +91 90961 85285
h\_‘\ -------------- =Y www.ehsmatrix.co.in Q chsmatrixpune@gmail.com
&
TEST REPORT .
ReportNo: EHSM/2021/Nov/R-737 [1ssueDate [ 29/11/2021 B
Name and Address of M/s. Yashwantrao Mohite KrishnaSSK Ltd., (Distillery Unit)
Customer Rethere(BK) 500 Shwnagar Tal.Karad, Dist-Satara.
Sample Name " Air B mescnpt};ni | Ambient Air -
Date of Sanmpfih? - i5/11/3621 i Sampling duration 24 hrs j A
- Start Dat_é of Analysis 26/11/2021 End Date of Analysis 29/11/2021 B -
7 Df\f 7bul_b_ temperature | 28°C Wet bulb temperature | 22°C ]
Relative Humidity 68 % Sampling done by Eurofine Enviro Lab Pvt. Ltd. |
== ; SRRESUIS A S e T |
S; f Parameter Result Unit(s) (Niieéig:::i:;zs) Method |
) “. Sulphur Dioxide(S03) 16.6 ug/m? < 80  Is5182(Part 2)
> | Oxides of NltrogeT(NrC—);)‘ . 214 pg/m? <80 A_I‘S—gfgzﬁ(;’a;tiér)u
3 | Particulate Matter PMy 6.4 ng/m? <100 -
4 | Particulate Matter PM; s 32.3 ng/m? <60
S _‘f Cérbon Monoxlde-(CO) 0.2 mg/m? <04
6 Ozone(O;) BOL ug/m’ <180 CPCB Guideline for
7 W,Te‘a—dA .(Pb)——m" i ééir—__t ug}m'3 7 <ol measurement of Ambient Air |
8 | Arsenic(As) BDL ng/m?3 <06 pollutants Volume |
S f Nickel(Ni) BDL ng/m? <20
10 | ; Ammonia(NHy) BOL ug/m? <400
11 | Benzo(alPyrene(BaP) - BDL ng/ m’ <10 |
12 | Benzene(CeHs) BOL pg/m’ <05 IS 5182 (Part 11) J
Remark- |

~ Al above results are within National Ambient Air Quality standards.
_~ BDL- - Below Detectable Limit. o

Checked by
Miss. Aishwarya Shetty
{Technical Manager)

Mr. Rah lI Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoE A_}t—change (CC) Govt. of India.
5.0. 3511 (E), Dated 24 August 2021 valid till 9'" September 2023.

<
Register Office Address : Branch Office Address :
© ? ) i I o CERTIFICATIONS :
C 7 Omkar Kudale Yot Estate, Manik ' FOY Shakuntala Complex P YA C
ISQ 9C01 - 2018
Baugt wrgad Road, Pune 11104 | yorampurt, dth Lane =0 14001 - 201¢
150 1300 JULD
+9Y 20044 61 It A W8
o = i e <A TR 1SO 45001 2018

19198343 07334

e A

G 9150961 85285/ +91 91585 60571
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Q© 5r. No 30/7, Office No. 202, 203, Chintamani Industrial Estat
E HS MATR!X Near Dran Company, Dhayari, Pune - 411041, Maharashtra
s _— @ +91 9158560571 /+91 95796 84751 / +91 50961 85285
g1 Y0t B - BNAREY WY www.ehsmatrix.co.in O ehsmatrixpune@gmail.com
TEST REPORT __
Report No: [ EHSM/2021/Nov/R-738 [issueDate | 29/11/2021 J
' Name and Address of M/s. Yashwantrao Mohite KrishnaSSK Ltd., (Sugar Unit)
i Customer B Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara. - '
| Sample Name Air Sample Description | Ambient A|r
!gqtevofs;amplmgi; gsl}l/ZDZI - | Sampling duration |24 hrs _ ~ - ]
! Start Date of Analysis | 26/11/2021 ) 1 E;&f[}gtie?of Analysus 29/11/2021 L = )
; Sampling Location Near ETP Sampling Procedure g:isrfbl;;ﬁ':f ,:?;&:;?33321; |
Dry bulb temperature 34°C Wet bulb temperature | 29°C 7 i
Relative Humidity 38% Sampling done by Eurofine Enviro Lab Pvt. Ltd. |
‘Results - % . !
! '3; Parameter Result Unit(s) (Ni';f(;l;l::r:?ar::!s) Method J
’f' 1 | sulphur Dioxide(503) 14.6 ug/m’ <80 I55182(Part2)
l 2 | Oxides of Nitrogen(NOz) 22.5 pg/m?3 <80 IS 5182 (Part 6) B
3 1 Partlculate Matter PMo | f575.8 - ug/m L :_1_1_()-0_‘7
:" _ 4_ﬁ7;e;rtncul5t;: Matter PM; 5 24.6 ug/m <60 |
;r—-SW Carbon Monoxide (CO) 0.3 mg/m? <04 ‘
| 6 | 0zone(0y) BDL ug/m’ < 180 CPCB Guideline for
7 | Lead (Pb) BDL ug/m? <01 measurement of Ambient Air |
8 | Arsenic(As) N BDL . :\!3_/:“_’7 A,__T, s EeiuRng Volime!
"9 INicketny | soL ng/m’* <20
10 | Ammonia(NH;) BDL ug/m’ <400
11 | Benzo(a)Pyrene(BaP) BDL ng/ m? <1.0
} 12 | Benzene(CsHs) BDL pg/m? <05
[ Remark-
! >  All above results are within National Ambient Air Quality standards.

_ ~ BDL- Below Detectable Limit.
S
Checked by
Miss. Aishwarya Shetty
(Technical Manager)
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TEST REPORT

‘Report No: | EHSM/2021/Nov/R-739 [ Issue Date [ 29/11/2021
| Name and Address of M/s. Yashwantrao Mohite KrishnaSSK Ltd., (Distillery Unit)
! Customer Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara. ,
| Sample Name Ambient Noise [ Sample Description - _._—_7:'

Date of Sampling 25/11/2021 Sampling duration -- |
 samplingdoneby [ Furofine Enviro Lab Pyt Ltd. ol
! Results : _
' Specifications
: :IL Location Resulljtat:B(A) Res:litg::!(A) (C:CB Standards Method |
| o dB(A) i
l’ 1 Near Main Gate 66.9 61.2 |
‘ 2. | Near STP 60.2 55.6 75/70 CPCB Guideline i
| 3. | Near Office 56.4 51.4

Remark-

» All above Noise level results are within Central Pollution Control Board Standards limit.
» Day/Night -75/70dB.

céw ="

ecked by

Miss. Aishwarya Shetty
({Technical Manager)

Mr. Rahul Patil
(Director)
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Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
S.0. 3511 (E), Dated 24'™ August 2021 valid till 9" September 2023.

O Register Office Address :
C-7, Omkar Kudale Patil Estate, Manik
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O Branch Office Address :
F-01, Shakuntala Complex,
Rajarampuri, 4th Lane,

CERTIFICATIONS :
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TEST REPORT ]
“{e-;ort No: EHSM/2021/Nov/R-740 ‘ Issue Date I 29/11/2021 |
Name and Address of M/s. Yashwantrao Mobhite KrishnaSSK Ltd., (Sugar Unit) f
Customer Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara. [
. Sample Name | Waste Water Sample Description ETP Outlet ]
 Date of Sampling 25/11/2021_ _| Sampling duration -- __j
: S_anjplip_g_ngocitign_ (ETP S — ' Sampling Procedure APHA 1060 B |
Sampling done by Eurofine Enviro Lab Put. Ltd. | Sample Quantity 2L - 1
| Start Date of Analysis 26/11/2021 End Date of Analysis 29/11/2021 i
'i_ | e SRR ARSIt e R {
' :; | Parameters Results Unit(s) MPCB Limit Methods '
f i pH 7.6 -- 5.5-9.0 APHA 4500 H+ A, 23" Ed. 201‘7ﬁ
b2 Total Suspended Solids TSS 32.00 mg/L 100 APHA 2540 D, 23" Ed. 2017 )
" 3 [ Total Dissolved Solids TDS 1021.0 mg/L 2100 APHA 2540 C, 237 £d. 2017 !
K S:"zc;o‘é":(';a;g:‘;fe" Demand BOD | o mg/L 100 IS 3025 (Part 44)
"5 | Chemical Oxygen Demand COD 64.2 meg/l | 250 IS 3025 (Part58) |
| 6 |0il& Grease <5.0 me/L 10 | APHAS5200,23%cd. 2017 |
' 7| Chioride (as CI) 74.6 mg/L 600 APHA 4500 CI, 23" £d. 2017
'8 | Suphate (3550, 542 | mg/l 1000 1S 3025 (Part 24)

fiemark-AlI Paramqtef;; are \;vithin MPCB Limits.

Qi
Cﬁad by

Miss. Aishwarya Shetty
(Technical Manager)

-~ Page 01 of 01
QF NS :
nt, Forest (MokF) & Climate Thange (CC) Govt. of India.

August 2021 valid till 9* September 2023,

Laboratory Recognized by Ministry of Environme
5.0. 3511 (E), Dated 24"

O Register Office Address -

O Branch Office Address -

C-7, Omwkar Kudale Patil Estate, Manik F 01, Shakuntala Complex CERTIFICATIONS :

Baugh, Sinhgad Road, Pune - 41 1051 Rajarampuri, ath Lane 1SO 9001 - 2015
G +91 )Q 2‘-1 35 Tl] 33 Kolhapur 416008 150 14001 © 2015
G +91 50961 85285 /491 91585 60571

® 919834307334 150 45001 : 2018
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" PRIVATE

© Sr. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,

Near Dran Company, Dhayari, Pune

411041, Maharashtra, India

@ +91 91585 60571/ +91 95796 84751 / +91 80961 85285

—_—— =il B Wy www.ehsmatrix coan © ehsmatrixpune@gmail com
- TEST REPORT
Report No: EHSM/2021/Nov/R-741 [ Issue Date ] 29/11/2021
| Name and Address of M/s. Yashwantrao Mohite KrishnaSSK Ltd., (Distillery Unit)
| Customer

Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara.

' sample Name
Date of Sampliog

; Sampling Location

Compost Sample

1 Sample Description

Compost Sample

| 25/11/2021

Compost yar-d -

‘ Sampling duration

Sampling Procedure

A ———IN |

' Sampling done by

Eurofine Enviro Lab Pvt. Ltd. | Sample Quantity 1kg

[ Start Date of Analysis 26/11/2021 End Date of Analysis 29/11/2021

1 Results’ .

| sr. |

! :j; ' Parameters Results Unit(s) Limits Methods i

| ot P S = — |

1 |pH 7.5 - NA _ . |
2 | Moisture 32.6 % 0to3s% | Lebioferlizesa
= | Organic Fertilizer in [
3 Total Nitrogen (as N) 2.54 % NA fertilizer (Control) l
4 | Total Phosphate (as P205) 1.64 % 15t02 % order,1985 (Part D |
5 | Total Potassium (as K20) 3.24 % 3toay | Methodsof Analysis of |
o organic Fertilizer)
6 C/N Ratio 15:1 -- Below 17

A
Chécked by

Miss. Aishwarya Shetty
(Technical Manager)

Laboratory Recognized by Ministry of Environment, Forest (MOEF) & Clim
5.0. 3511 (E), Dated 24™ Aupust 2021 valid till 9" September 2023.

O

Register Office Address ;

C-7, Omkar Kudale Patil Estate, Manik
Baugh, Sinhgad Road, Pune - 411051,

3 4912024356133
(\.]
b T O LN M I TN A e

*91 90961 85285 / +491 G1585 60571

i
ired Signatory

Mr. Rahul Patil
(Director)

Page 01 of 01

ate Change (CC) Govt. of India.

O Branch Office Address :
F-01, Shakuntala Complex,
Rajarampuri, Ath Lane,

416008

G +919834307334

Kolhapur

CERTIFICATIONS :
1SO 9001 - 2015

ISC 14001 2015
I1SO 45001 2018
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© Sr. No.30/7, Office No. 202, 203, Chintamani Industrial Estats

Near Dran Company, Dhayari, Pune - 411041, Maharashtra, india

® +91 91585 60571 / +91 95796 84751 / +91 90961 85285

Li M I T E D .";‘\ www.ehsmatrix.co.in O ehsmatrixpune@gmail.com
TEST REPORT -
Report No: EHSM/2021/Nov/R-742 | Issue Date | 29/11/2021
Name and Address of M/s. Yashwantrao Mobhite Krishna SSK Ltd., (Distillery Unit)
| Customer

Rethare (BK) 500, Shivnagar, Tal.Karad, Dist-Satara.

N —

| Sample Name

Biogas outlet

Sample Description

Biogas outlet

 Date of Sampling 25/11/2021 Sampling duration -

| Sarnplmg Location Biogas | Sampling Procedure APHA 1060
Samplmg done by Eurofine Enviro Lab Pvt. Ltd. | Sample Quantity 2L
| Start Date of Analysis VJ 26/11/2021 | End Date of Analvs:s 29/11/2021

_7.___.__ =

_ Results

, :; Parameters Results Unit(s) MPCB Limit Methods
1 | pH | | 800 15:3025(P-11)1983
2 | Alkalinity 8367 me/L >6000 15:3025(P-23)1986
e e S M — e — = |
| 3| Volatile Acid 3229 me/L >3000 APHA22nd Edition2012,5560C |
"% | chemical Oxygen Demand (COD) 35110 mg/L 35000-50000 15:3025(P-58)2006 ;
i Biochemical Oxygen Demand BOD |
| S at 27°C for 3 dElYS 6240 mg/L 5000-7000 1513025“’)'44)1993 5
' 6 | Total Solids 68310 mg/L 60000-80000 | APHA22™ Edition2012,25408
7| Total Volatile Solids 39560 mg/L 35000-45000 | APHA22™ Edition2012,2540-E.G |
| 8 | Total Inorganic Solids 28750 mg/L 25000-35000 | APHA22™ Edition2012,2540-C
\ 9| Chiorides 5691 mg/L 6000-8000 IS:3025(P-32)1988
| 10 | Sulphates - | 2618 ‘mg/L_ | 4000-6000 15:3025(P-24)1986 |
11 __K__ - 8490 mg/L 1S:3025(P-45)1993

l Remark AII Parameters are within MPCB Limits.

oyl
Checked by
Miss. Aishwarya Shetty

{(Technical Manager)

/‘—ﬂ L ~ -
%\»f‘, -
1'%
Authorize Signatory
Mr. Rahul Patil
(Director)

Page 01 of 01

O Register Office Address :

C-7. Omkar Kudale Patil Estate. Man

Baugh, Sinhipad Road, Pune

41104]

& +91 2024456135
Q +9190961 85285/ +91 91585 00571

-
|

© Branch Office Address :

FOL1, Shakuntala Camplex,

CERTIFICATIONS :

rajarampur, 4

h Lane,

Kolhapur

416008,

150 9001 2018
1SO 14001 . 2018

G

+91 9834307334

150 45001 - 2018
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© Sr. No.30/7, Office No. 202, 203, Chintamani Industrial Estate
E HS MATR'X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, Ind
M +91 91585 60571 / +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED

=y www.ehsmatrix.co.in ) ehsmatrixpune@gmail.com

TEST REPORT [
Report No EHSM/2021/Dec/R-762 | Issue Date | 30/12/2021 ]
Name and Address of M/s. Yashwantrao Mohite KrishnaSSK Ltd., (Distillery Unit) |
Customer Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara. |
SETPJS_mi__ L Air ___ ___ Sample Description Ambient Air j
irpate of Sampling 23/12/2021 | Sampling duration 24 hrs J
‘F Start Date of Analysis 24/12/2021 | End Date of Analysis 30/12/2021I f ]
| . . i [ uideline for measurement |
L»Samplmg Location Near Main Gate . Sampling Procedure gr?meient Air pollutants Volume | ‘
| Dry bulb temperature 29°C Wet bulb temperature | 23°C )
\L Relative Humidity 64 % Sampling done by Eurofine Enviro Lab Pvt. Ltd.
E R ResUMS 2 o w e i s N
1[ NS; ,‘ Parameter Result Unit(s) (Ni«r;.e{;i;itc:r:i:loa':sds) Method
|1 | sulphur Dioxide(s0,) 154 ug/m? <80 IS 5182(Part 2)
. 2| Oxides of Nitrogen(NO.) 22,6 pg/m? < 80 IS 5182 (Part 6)
3 J Particulate Matter PM, 543 ng/m? <100
.4 : Partichlyate MattgriPI(AZ,s 31.4 ug/m3 <60
| 5 | Carbon Monoxide (CO) | 01 |  mg/m’ <04
& | Ozone(0s) BDL pe/m? <180 CPCB Guideline for
L 7 | Lead (Pb) BDL pg/m?3 <01 measurement of Ambient Air
8 | Arsenic(As) BDL ng/m? <06 pollutants Volume |
" 9 | Nickel(Ni) BDL ng/m> <20
‘. 10 | Ammonia(NH;) BDL pg/m3 <400
] 11 . Benzo(a)Pyrene(BaP) BDL ng/ m? <1.0
12 | Benzene(CeH) BDL pg/m* <05 IS 5182 (Part 11)
| Remark-
i ~ All above results are within National Ambient Air Quality standards.
i

~ BDL-Below Petectabr_e Limit.

,&ub“_fﬁ} o
Checked by

Miss. Aishwarya Shetty
(Technical Manager)

Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
5.0. 3511 (E), Dated 24'" August 2021 valid till 9*" September 2023.

O Register Office Address : Q Branch Office Address :
C-7, Omkar Kudale Patil Estate, Manik F-01, Shakuntala Complex, CERTIFICATIONS :
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P PRIVATE LIMITED

0 S5r.Ne.30/7, Office No. 202, 203, Chuntamani Industrial £star
Near Dran Company, Dhayari, Pune - 41 1041, Maharashtra, (ndias

G +91 91585 60571 / +91 95796 84751 / +91 90961 8528

& www.ehsmatrix.coin @ ehsmatrixpune@gmail.corn

TEST REPORT

| Report No: EHSM/2021/Dec/R-763 | Issue Date | 30/12/2021
| Name and Address of M/s. Yashwantrao Mobhite KrishnaSSK Ltd., (Sugar Unit) |
! Customer Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara. _
‘Sample Name Air | Sample Description | Ambient Air |
Date of Sampling 23/12/2021 Sampling duration 24 hrs :
Start Date of Analysis | 24/12/2021 |End Date of Analysis | 30/12/2021 |
LSampﬁng Location ) —N—ear STP ]‘ Sampling Procedure EriBme‘:;ig_:;EEE:;x:e |
Dry bulb temperature | 34°C Wet bulb temperature | 29°C ) .
Relative Humidity 38% Sampling done by Eurofine Enviro Lab Pvt. Ltd. -y
' S % %7 Results ¥ ' 1
LSr. Specifications |
E No. Parameter Result Unit(s) (NAAQ Standards) Method 4
"1 [ sulphur Dioxide(soy) 16.9 g/m? <80 Iss182(Part2) |
{‘ 2 | Oxides of Nitrogen(NO,) 235 pg/m? <80 IS 5182 (Part 6) S
i 3 | Particulate Matter PMyq 54.2 pug/m? <100 ]
| 4 | Particulate Matter PM, 5 224 ug/m’ <60 i
| 5 | Carbon Monoxide (CO) | 02 mg/m’ < 04 |
6 | Ozone(0)) BOL ug/m’ SEE0 CPCB Guideline for
7 | Lead (Pb) BDL pg/m? <01 measurement of Ambient Air |
"8 | Arsenic(As) BDL ng/m? <06 pollutants Volume |
|9 | Nickel(Ni) BDL ng/m? <20 |
10 | Ammonia(NHs) BDL pg/m’ < 400 |
1 Benzo(a)Pyrene(BaP) BDL ng/ m? <1.0 - -1
12 | Benzene(CeHe) BDL ug/m’ <05 IS 5182 (Part 11) |
Remark- 1

| ~ All above results are within National Ambient Air Quality standards. |
|___r_BDL-Below Detectable Limit.

(6
Checked by
Miss. Aishwarya Shetty
(Technical Manager)
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O Sr No 20/7 Office No. 202, 203, Chintamani Industrial Estat

L EHS MATRIX  Culiommmm e,

O +91 9158560571/ +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED

= www ehsmatrix.co.in Q ehsmatrixpune@gmail.com

| TEST REPORT ]
Report No: EHSM/2021/Dec/R-764 | 1ssue Date | 30/12/2021 |
| Name and Address of M/s. Yashwantrao Mobhite KrishnaSSK Ltd., (Distillery Unit)
. Customer Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara. o
{S_a_l_n_ple Name Ambient Noise ____i__._,,, Sé;anE-D—cas;aptionmu T - _J

Date of Sampling 23/12/2021 Sampling duration - !
: Sémpling done by | Eurofine Enviro Lab Pvt. Ltd. o _ |
B Results -

| . . |

| sr.. | Location Result dB(A) Result dB(A) (CS:::;T:::::S Method

No. Day Night dB(A)
| 1. | Near Main Gate 68.7 62.5
" 2. | Nearstp 62.4 56.4 75/70 CPCB Guideline
3 Near Office . s89 | sa2 L |
- Remark- I
| ~ All above Noise level results are within Central Pollution Control Board Standards limit.
i » Day/Night -75/70dB.

L i

: .
A
g o

Checked by

Miss. Aishwarya Shetty
(Technical Manager)
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EHS MATRIX

P PRIVATE

€ Sr. No.30/7, Office No. 202, 203, Chintamani Industrial Estat
Near Dran Company, Dhayari, Pune - 411041, Maharashtra, india

& +91 9158560571/ +91 95796 84751 / +91 90961 85285

LIMITED = www ehsmatrix coin € ehsmatrixpune@gmail.com
TEST REPORT |
' Report No: EHSM/2021/Dec/R-765 | Issue Date . [30/12/2021
Name and Address of M/s. Yashwantrao Mohite Krishna SSK Ltd., ( Sugar Unit)
Customer Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara.
7Sample Name | waste Water { Sample Description ETP Outlet . ﬂﬁ:_:
Date of Sampling 23/12/2021 ‘ Sampling duration - ]
Sampling Location ETP | Sampling Procedure APHA 1060 i
Sampling done by Eurofine Enviro Lab Pvt. Ltd. Sample Quantity 2L |
Start Date of Analysis 24/12/2021 End Date of Analysis 30/12/2021 4{
Results : - '
;E :ro Parameters Results Unit(s) MPCB Limit Methods |
1 |pH 7.4 = 5.5-9.0 APHA 4500 H+ A, 23" Ed. 2017 |
2 | Total Suspended Solids TSS 316 meg/L 100 APHA 2540 D, 23° £d. 2017 |
3 Total Dissolved Solids TDS 985.0 mg/L 2100 APHA 2540 C, 239 Ed. 2017 ?
{ 4 S;”;;‘EC”:;E’; Od’;‘:,fe” DemandBOR | 5454 me/L 100 IS 3025 (Part 44) |
' 5| Chemical Oxygen Demand COD 66.4 mg/L 250 153025 (Part 58) ]
! 6 Oil & Grease <5.0 mg/L 10 APHA 5520 B, 23" Ed. 2017
L? Chloride (as Cl) 72.4 mg/L 600 APHA 4500 Cl, 23" £d. 2017
[ § | Sulphate (assO; 51.6 me/L 1000 IS 3025 (Part 24) ;
Remark-All Parameters are within MPCB Limits.

w} >
“Checked by

Miss. Aishwarya Shetty
(Technical Manager)

(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
5.0. 3511 (E), Dated 24" August 2021 valid till 9t September 2023,

O Register Office Address :
C-7, Omkar Kudale Pati Estate, Manik
Baugh, Sinhgad Road, Pune - 411051,
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© Branch Office Address :
F-01, Shakuntala Complex,
Rajarampuri, 4th Lane,
Kolhapur - 416008.

& +5198343 07334

CERTIFICATIONS :
I1SO 9001 : 2015

I1SO 14001 : 2015
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‘ B oA A O Sr.No 30/7, Office No. 202, 203, Chantamani Industrial Estate
E HS Iw ATR I X Near Dran Company, Dhayari, Pune - 411041, Maharashtra india
5 ® +91 9158560571 / +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED

|'.\‘ www.ehsmatrix ca.in O ehsmatrlxpune@gmatf.com

]
B TEST REPORT |
| Report No: EHSM/2021/Dec/R-766 | Issue Date [ 30/12/2021 )
| Name and Address of M/s. Yashwantrao Mohite KrishnaSSK Ltd., (Distillery Unit) '
| Customer Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara. |
[ SampJg_Name Compost Sample Sample Description Compost Sample |
_ Date of Sampling B | 23/12/2021 | Sampling duration -
i_Samp!ing Location | -~ ] Sampling Procedure = B
| Sampling done by | Eurofine Enviro Lab Pvt. Ltd. Sample Quantity ﬁi 1kg - B
| Start Date of Analysis 24/12/2021 ' End Date of Analysis T 30/12/2021
l — . - < -’.
I Results =~ . . ;
| I\S.IL Parameters Results Unit(s) Limits Methods
| No. e
"1 | pH 7.6 - NA |
! '2* Mo 3LS % 3010 35 % The Bio-Fertilizers & |
- olsture : > s Organic Fertilizerin |
I3 | Total Nitrogen (as N) 2.61 % NA fertilizer (Control)
’ 4 | Total Phosphate (as P205) 1.69 % 1.5t02% order,1985 (Part D
! 5 Total Potassium (as K20) 3.54 % 3tod % Method§ of An_anly5|s of
- organic Fertilizer)
| 6 | C/NRatio 16:1 - Below 17 |
— = - - —

W -
ecked by

Miss. Aishwarya Shetty
(Technical Manager)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
5.0.3511 (E), Dated 24" August 2021 valid till 9** September 2023.

© Register Office Address : I € Branch Office Address - l

C-7, Omkar Kudale Patit Bstate . Manik | Foul Shakunrala Compiex

CERTIFICATIONS :
1ISU 9] JUls
(SO 14001 2015
150 45001 : 2018
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+91 2024356133
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! ﬂ ¥ 4 O SroNo 30/7, Office No, 202, 203, Chintamani Industrial Estats
E i’“ﬁs MJQ\TRE )\ Near Dran Company, Dhayan, Pune 411041, Maharashtra, India

= M +91 91585 60571 /49195796 84751 / +491 90961 85285
PRIVATE LIMITED

Y www.ehsmatrix.co.in ) ehsmatrixpune@gmail.com

TEST REPORT

Remark All Parameters are wnthm MPCB lelts

Eport No: EHSM/2021/Dec/R-767 | Issue Date - [ 30/12/2021 |
| Name and Address of M/s. Yashwantrao Mobhite Krishna SSK Ltd., (Distillery Unit)
! Customer | Rethare (BK) 500, Shivna_g_allfalfara_cl,_I_)ist-Satara. o
1 Sample Name | Biogas outlet | Sample Description Biogas outlet
‘Date of Samplmg | 23/12/2021 Sampling duration -- .
Samplmg Location Biogas Sampling Procedure APHA 1060
SQTP_ILr]g__c_ione by | Eurofine Enviro Lab Pvt. Ltd. Sample Quantity 2L B
Start Date of Analysis 24/12/2021 End Date of Analysis 30/12/2021 —
' Results A 1
l s; Parameters Results Unit(s) MPCB Limit Methods I‘
1 e goo | - | 15:3025(P-11)1983 —W
2 aikalinity 9560 | mg/L >6000 15:3025(P-23)1986
{ 3 | VolatleAdd 2560 | mg/L >3000 APHA22nd Edition2012,5560C
i 4 | chemical Oxygen Demand ( COD) Se00t mg/L 35000-50000 15:3025(P-58)2006
| Biochemical Oxygen Demand BOD |
| 5| at27° for 3 days 7568 mg/L 5000-7000 15:3025(P-44)1993 '
1 A —— —_—
f'_é | Totalsolids | esB0 [ mgn 60000-80000 | APHA22™Edition2012,25408
p7 Total Volatile Sollds 38740 mg/L 35000-45000 | APHA22" Edition2012, 2540- E G
!P 8 | Total Inorganic Solids 27690 mg/L 25000-35000 | APHA22" Edition2012, 2540 c B
s Tchionides - 5477 me/L 6000-8000 15:3025(P-32)1988 o
: = Sulphates - N 2567 | mg/L | 40006000 15:3025(P-24)1986 - '
; n (k. 780 | m | 15:3025(P-45)1993 |
Manatt BT e
L

, B
| ) B /
'\lﬁ&%'
~Checked by

"?«!( y "-’"( vl
Miss. Aishwarya Shetty Ve @ (1. Ty Mr. Rahul Patil
(Technical Manager) A (Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MokEF) & Climate Change (CC) Govt. of tndia
5.0. 3511 (E), Dated 24" August 2021 valid till 9" September 2023.

O Register Office Address : CERTIFICATIONS :
C-7, Omkar Kudale Panil Estate, Manik 1SO 5001 . 2015

Baugh, Sinhgad Road, Pune - 411051, Rajarampurr, 4th Lane, 1SO 14001 2015
+91 20 2435 6133 ‘ Kolbapur 316008 Eecioot 15ls
+91 90901 85285 / +91 91585 60571 | G +919834307334 ‘

) Branch Office Address :
F-01, Shakuntala Complex,
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N © Sr. No.30/7, Office No. 202, 203, Chintamani Industrial Estate
% E H S MATR I X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India
gy — 3 4919158560571 / +91 95796 84751 / +91 90961 85285
( PRIVATE LIMITED

= www.ehsmatrix.coin € ehsmatrixpune @gmail.com

. TEST REPORT |
'ReportNo: | EHSM/2022/Feb/R-679 [Issue Date | 24/02/2022 |
| Name and Address of M/s. Yashwantrao Mohite KrishnaSSK Ltd., (Distillery Unit)

Custorlmr Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara.

| Sample Name Air Sample Description Ambient Air —
| Date of Sampling 16/02/2022 Sampling duration 24 hrs |

Start Date of Analysis | 17/02/2022 End Date of Analysis 24/02/2022 T

Sampling Location Near Main Gate Sampling Procedure E:?mel:;iil:‘i? ;1’;,:1;?‘?:5::3:; I

Dry bulb temperature 30°C Wet bulb temperature | 25°C

Relative Humidity 54% | Sampling done by Eurofine Enviro Lab Pvt. Ltd.
o Results

B Parameter Result Unit(s) Specifications Method

No. {NAAQ Standards)

B f_ulphu} Dioxide(S0,) 17.8 pg/m? <80 IS 5182(Part 2) |
|2 | Oxides of Nitrogen(NO,) 25.6 ug/m? <80 IS 5182 (Part 6) |
i —3 Particulate Matter PMyy 58.9 - pg/m? <100 - -

‘ ; 9 Pér_ticulate Matter PM; 32.4 pg/m? . <60 |
5| Carbon Monoxide (CO) 0.1 mg/m’ <04 |
' 6 | Ozone(0s) BDL pg/m? <180 CPCB Guideline for :
| 7 |lead(Pb) BDL ug/m? <01 measurement of Ambient Air |
I8 [ Arsenic(as) BOL nafm® <06 pollutants Volume | |
9 [ Nickeln) BDL ng/m' | <20 |
r 10 | Ammonia(NH3) BDL ug/m? <400 i
{ 11 Benzo(a)Pyrene(BaP) BDL ng/ m? <1.0 ;
i 112 | Benzene(CeHe) BDL  ug/m’ <05 IS 5182 (Part 11) j
i Remark- |

J »  All above results are within National Ambient Air Quality standards.
~ BDL - Below Detectable Limit.

oty -
Checked by
Miss. Aishwarya Shetty
(Technical Manager)

A
u&? o
Authori gnatory
Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
$.0. 3511 (E), Dated 24" August 2021 valid till 9" September 2023,

Q Register Office Address : @ Branch Office Address :
C-7, Omkar Kudale Patil Estate, Manik F-01, Shakuntala Complex, CERTIFICATIONS :
e Baugh, Sinhgad Road, Pune - 411051, Rajarampuri, 4th Lane, 1509001 42013,
51 5,5 O 912024356133 Kolhapur - 416008, 150 14001 : 2015
JERDE O 1SO 45001 : 2018

+51 80961 85285/ +91 91585 60571 G 1919834307334
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© Sr. No.30/7, Office No. 202, 203, Chintamani Industrial Estats
4 E HS MATRIX Near Dran Company, Dhayari, Pune - 411041, Maharashtra India
(3 +91 9158560571/ +91 95796 84751 / +91 50961 85285
PRIVATE LIMITED

Y www.ehsmatrix.co.in € ehsmatrixpune@gmail.com

TEST REPORT
Report No: EHSM/2022/Feb/R-680 | IssueDate | 24/02/2022 ]
Name and Address of M/s. Yashwantrao Mohite KrishnaSSK Ltd., (Distillery Unit) |
Customer Rethere (BK) 500, Shwnagar, TaI Karad, Dist-Satara. !
Sé'gPTg‘ﬁaE- a Air 7 Sa'fr;pﬂz_des;rlptlon " Ambient Air .
Date of Sampling 16/02/2022 | sampling duration 2ahrs D
Start Date of Analysis 17/02/2022 -End Date of Analysis 24/02/2022 -
Sampling Location Near ETP Sampling Procedure g:iBmel;::::l;;f ::;rllr:t‘::t:"\‘:gjrr:e |
Dry bulb temperature | 30°C Wet bulb temperature | 25°C o
Relative Humidity 54 % l Sampling done by Eurofine Enviro Lab Pvt. Ltd.
& Results -
'3;" Parameter Result Unit(s) (Nf\:e(;igf:r:joa':zs) Method |
"1 | sulphur Dioxide(501) 18.9 ug/m’ <80 s si82(Part2) il
2 | Oxides of NItI’Oge;l(NOz) 25.4 pg/m3 <80 N IS 5182 (Part 6) [
E 3 | Particulate Matter PMxo 56.9 pg/m? <100 f
: 4 | Particulate Matter PM; s 21.4 pg/m?3 <60 ‘
| 5 Carbon Manoxide (CO) 0.1 mg/m? <04
6 | Owone(0y) BOL hg/m’ S0 CPCB Guideline for
4' 7 | Lead (Pb) BDL pg/m?3 01 measurement of Ambient Air
! 8 | Arsenic(As) BDL ng/m? <06 pollutants Volume | i
{ 9 | Nickel(Ni) BDL ng/m? <20 |
‘ 10 | Ammonia(NH;) - BDL ug/m’ < 400 i
I 11 Benzo(a)Pyrene(BaP) BDL ng/ m? <1.0
P Benzene(CeHs) BDL ng/m? <05 IS 5182 (Part 11)

1
|

s S
| Remark- !
l » All above results are within National Ambient Air Quality standards. i
I » BDL - Below Detectable Limit. t

duidsy

ehiecked by
Miss. Aishwarya Shetty
(Technical Manager)

Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
S.0. 3511 (E), Dated 24" August 2021 valid till 9*" September 2023.

O Register Office Address : ©Q Branch Office Address :
C-7, Omkar Kudale Panl Estate, Manik F 01, Shakuntala Complex, C.ERHHCI_\"ONS :
Bauph, Sinhgad Road, Pune - 411051, Rajarampuri 4th Lane, R SIS A"‘,‘\
® +91 2024356133 Kolhapur - 416008, oL Ll L s
1ISO 45001 - 2018

O +91 90961 85285 / +91 91585 60571 ™ +9198343 07334

L WD PR TR T B T




EHS MATRIX

PRIVATE LIMITED

516

0 Sr. No.30/7, Office No. 202, 203, Chintaman Industrial £t

Near Dran Company, Dhayari, Pune

411041, Maharashtra,

® 19191585 60571 / +91 95796 84751 / +91 90961 85285

Y www.ehsmatrix.co.in © ehsmatrixpune@gmail.com

TEST REPORT |
| Report No: | EHSM/2022/Feb/R-681 | Issue Date ] 24/02/2022

Name and Address of 1 M/s. Yashwantrao Mohite KrishnaSSK Ltd., (Distillery Unit)
| _C.LETH - i Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara.
Sample Name W r_iAihw_Bient Noise " sample Description - _ ;
; Date of Sampling ] 16/02/2022 { Sampling duration = |
| Sampling done by Eurofine Enviro Lab Pvt. Ltd.
B ' . Results ; ,.
i i Location Result dB(A) Resui-t dB(A) (Cs:ggi;i:::duar:;s Method
No. Day Night dB(A)
| 1. | Near Main Gate 69.8 63.4
| 2. | NearsTp 63.5 59.8 75/70 CPCB Guideline
| 3. | Near Office 57.6 53.5 1
| Remark- }

~ All above Noise level results are within Central Pollution Control Board Standards limit.
» Day/Night -75/70dB.

bl

™

Checked by
Miss. Aishwarya

Shetty

(Technical Manager)

/"—'\ L/ .
4 s
Authorifed Signatory
Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
5.0. 3511 (£), Dated 24" August 2021 valid till 9'" September 2023.

O Register Office Address :
C-7, Omkar Kudale Pati! Estate, Manik
Baugh, Sinhgad Road, Pune 411051

GG

+91 2024356133
+31 90501 85285 / «+91 91585 60571

O Branch Office Address :

b 01, Shakuntala Complex,

Rajarampuri, 4th Lane,

Kothapur - 416008,
A +Y149832307339
. -

et R RO L, F R R T

ouledds

CERTIFICATIONS :
150 9001 - 2015

I50C 14001 . 2015
I1ISO 45001 * 2018
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O Sr. No.30/7. Office No. 202, 203, Chintamani Industrial stats
EI IS MATR'X Near Dran Company, Dhayari, Pune 411041, Maharashetrs

3 — M 91 91585 60571 /+91 95796 84751 / +91 90961 8525"
PRIVATE LIMITED

Y www ehsmatrix co.in © ehsmatrixpune@gmail.com

TEST REPORT

-

_Report No: | EHSM/2022/Feb/R-632 | 1ssue Date | 24/02/2022 |
Name and Address of | M/s. Yashwantrao Mobhite KrishnaSSK Ltd., (Distillery Unit) ,
» Crustor‘\lg[r - | Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara. l
Sample Name | Waste Water | sample Description STP Outlet ]
Date of Sampling | 16/02/2022 ] Sampling duration -
‘ SamplingrLoc_.?E_igrlﬁ 71 Wﬁ____::—wﬂ__ Sampﬁﬁg—agcﬁgdure_ o TEH;AHO&]_ t *_: 7:
Sampling done by | Eurofine Enviro Lab Pvt, Ltd. Sample Quantity 2L
 Start Date of Analysis | 17/02/2022 End Date of Analysis | 24/02/2022 il
1 ey ResUS i, Simam Rtk
| s; Parameters Results Unit(s) MPCB Limit Methods i
v len 73 B 5.5-9.0 APHA 4500 H+ A, 23 Ed. 2017
2| Total suspended Solids TSS 32.0 mg/L 100 APHA 2540 D, 239 £d. 2017 |
. 3| Total Dissolved Solids TDS 951.0 mg/L 2100 APHA 2540 C, 23" Ed. 2017 i
‘ 4 ‘ Biochemical Oxygeh Demand BOD 62.04 me/L 100 IS 3025 (Part 44) 7,
| at27°Cfor 3 days D | i e 1]
5 | Chemical Oxygen Demand COD 624 - ﬂ_l_g/l_-kiﬁ 230 1S 3025 (Part 58) i
|6 | On& Grease <5.0 mg/L 10 APHA 5520 B, 23" Ed, 2017 |
7 | Chioride (as cl). ) 641 | mg/L 600 APHA 4500 C1, 23" Ed. 2017 |
8 | Sulphate {2550, 543 | me/L 1000 | 1S3025(Part2a) |
" Remark-All Parameters arg;yvithil; M_P‘CB_I.I_fmtS B » - B |

m\ % _ >
-:\m{ :

Checked by
Miss. Aishwarya Shetty
(Technical Manager)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
5.0. 3511 (E), Dated 24" August 2021 valid till 9 September 2023.

O Register Othce Address . O Branch Oftice Address . , ‘
C-7, Omkar Kudale Patl Estate, Manik FOL Shakuntala Complex, CERTIFICATIONS :
Baugh, Sinhgad Road, Pune - 411051, Rajarampurl, 4th Lane, 150 5001 : 201.5

@ +91202435 6133 Kothapur - 416008 1SO 14001 : 2015

L]

C
+91 90961 85285 / +91 91585 60571 G 919834307314 150 45001 + 2018
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., " € St No 30//, Ofhice No, 202, 203, Chintamani Industrial Estate ;

\ E H S MATR 5 X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, (1
(M +91 91585 60571 /+9195796 84751/ +91 90961 85285
PRIVATE LIMI TED =Y www. ehsmatrix.co.in O ehsmatrixpune@gmail.com

o TEST REPORT
| Report No: EHSM/2022/Feb/R-683 | Issue Date - | 24/02/2022
l Name and Address of M/s. Yashwantrao Mohite KrishnaSSK Ltd., (Distillery Unit)
| Customer Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara.
| Sample Na_nlgﬁ“?_ . goirngg_stjam_gleﬂ | Sample Description Compost Sample
_ Date of Sampling — 16/02!20_2_2 o - S_za_mplingggr_ation -- -
 Sampling Location | Compostyard | sampling Procedure -
| Sampling done by Eurofine Enviro Lab Pvt. Ltd. Sample Quantity 1 kg _‘
i Start Date of Analysis 17/02/2022 End Date of Analysis 24/02/2022
i SRR ReSUNS L BB B S Sheis
: Sr. Parameters Results Unit(s) Limits Methods
L i |
| 1 _[PH 73 _ dea The Bio-Fertilizers &
S S e Bio-Fertilizers
| ; o, [
l2 Moisture 33.6 % 30to35% Organic Fertilizer in
| 3 | Total Nitrogen (as N) 2.59 % NA fertilizer (Control)
| 4 | Total Phosphate (as P205) 1.61 % 1.5t02 % order,1985 (Part D
. ¢ .
5 | Total Potassium (as K20) 3.52 % 3toay | Methodsof Analysis of
L e — organic Fertilizer) ‘
6 C/N Ratio 14:1 -- Below 17 }
s
&uﬁs\‘ﬁiﬁt’ i i a}’ 5

B
‘h@ed by

Miss. Aishwarya Shetty
(Technical Manager)

Authorin

Mr. Rahul Patil
(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
5.0.3511 (E), Dated 24" August 2021 valid tll 9 September 2023.

O Register Office Address © Branch Office Address :

C-7, Omkar Kudale Patil Estate, Manik F-01, Shakuntala Complex, CE_RTIF'CATIONS :

Baugh, Sinhgad Road, Pune - 411051. Rajarampuri, 4th Lane, 3R SO0L; 2,015
+91 20 2435 6133 Kolhapur - 416008. Ak xa

+91 90961 85285 / +91 91585 60571 ® +9198343 07334 150 45001 : 2018
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o
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© Sr. No.30/7, Office No. 202, 203, Chintamani industrial Estate.
E HS MATR!X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India

N/ & P —— ® 19191585 60571/ +91 9579G 84751 / +91 90961 85285
A PRIVATE LIMITED Y www.ehsmatrix.co.n @ ehsmatrixpune@gmail.com
| TEST REPORT ]
| Report No: EHSM/2022/Feb/R-684 = \l.lssue“ Date | 24/02/2022 S ]
- Name and Address of M/s. Yashwantrao Mobhite Krishna SSK Ltd., (Distillery Unit)
- Customer Rethare (BK) 500, Shivnagar, Tal.Karad, Dist-Satara.
ESampIe Name—ﬁ‘i WB_iﬁa_a_skgg;lgt Sample Description Biogas outlet
! Date of Sampling I 1&/‘0_2@923 - Sampling duration --
' Sampling Location Biogas Sampling Procedure APHA 1060
| Sampling done by Eurofine Enviro Lab Pvt. Ltd. | Sample Quantity 2L
Start Date of Analysis 17/02/2022 End Date of Analysis 23/02/2022
7 Results
{ ;; Parameters Results Unit(s) MPCB Limit Methods
1 | pH 8.30 - 15:3025(P-11)1983
2 Alkalinity 10560 mg/L >6000 1S:3025(P-23)1986
| 3 Volatile Acid 2155 mg/L >3000 APHA22nd Edition2012,5560C |
iL 4 Chemical Oxygen Demand ( COD) 30531 mg/L 35000-50000 1S:3025(P-58)2006
i Biochemical Oxygen Demand BOD
| 5 | at27°Cfor 3 days 8768 mg/L 5000-7000 15:3025(P-44)1993
6 Total Solids 72410 mg/L 60000-80000 APHA22" Edition2012,25408
7| Total Volatile Solids 35930 | mg/L | 35000-45000 | APHA22'Edition2012,2540£.G
8 | Total Inorganic Solids 24615 me/L 25000-35000 | APHA22™ Edition2012,2540.C |
"9 | Chlorides 6287 me/L 6000-8000 15:3025(P-32)1988 O
10 | Sulphates - 3500 mg/L 4000-6000 1S:3025(P-24)1986
1% ] 6882 mg/L 1S:3025(P-45)1993 g
Remark-All Parameters are within MPCB Limits. .

oty
“Checked by

Miss. Aishwarya Shetty
(Technical Manager)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
5.0. 3511 (E), Dated 24" August 2021 valid till 9™ September 2023,

O Register Office Address : Q Branch Office Address :
C-7, Omkar Kudale Patil Estate, Manik F-01, Shakuntala Complex, CERTIFICATIONS :
Baugh, Sinhgad Road, Pune - 411051. Rajarampuri, ath Lane, 150 9001 : 2015
O +91202435 6133 Kolhapur - 416008, 1SO 14001 : 2015
(L)

+21 90961 85285 / +91 91585 60571 ®™ +9198343 07334 IS0 45001 - 2018
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Q) 5r. No.30/7, Office No. 202, 203, Chintamani Industrial Estate,
s E H S MATR I X Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India

® +91 91585 60571 / +91 95796 84751 / +91 90961 85285
PhIVAT[ LIMITED

@Y www.ehsmatrix.co.in @ ehsmatrixpune@gmail.com
TEST REPORT |
Report No: - EHSM/2022/Mar/R-1213 | Issuepate | 30/03/2022 o
Name and Address of M/s. Yashwantrao Mohite Krishna SSK Ltd., (Sugar Unit)
Cuit/t)_rﬂgrm_ - Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara. '
ggmple Name Air Sample Des_cripﬂon Ambient Air B
Date of Sampling | 24/03/2022 Sampling duration 24 hrs
Start Date of Analysis | 25/03/2022 o End Date of Analysis 30/03/2022 |
| Dry bulb temperature | 31°C Wet bulb temperature | 25°C o
| Relative Humidity 52% Sampling done by Eurofine Enviro Lab Pvt. Ltd.
. Results -
ol | rmwew | wew | |(FERSRR | wews
1 | sulphur Dioxide(50,) 18.9 pg/m? < 80 IS 5182(Part 2)
i: -_—2"-7 ‘Oxides of Nitrogen(NQ;) 26.4 pg/m? < 80 IS5182 (Part 6) o
*w?_q Particulate Matter PMp 62.3 pg/m? <100 T
{4 | Particulate Matter PM,s 33.4 pg/m? <60
‘S_ Carbon Monoxide (CO) 03 mg/m3 <04
t 6 ‘OZO”‘;(BJ_“ BOL ug/m’ <180 CPCB Guideline for
r‘“-7_ ] I;ad (Pb) BDL pg/m?3 <01 measurement of Ambient Air
L 8 | Arsenic(As) BDL ng/m* <06 pollutants Volume |
9 | Nickel(Ni) BDL ng/m’ <20
| 10 | Ammonia(NH| | soL pg/m? <400 |
i 11 réeﬁ;;(a)P\)Zr;é(BaP) BDL ng/ m? <1.0
| 12 | Benzene(CeHs) BDL ug/m? <05 IS 5182 (Part 11)
Remark-

|‘ » All above results are within National Ambient Air Quality standards.
' »~_BDL-Below Detectable Limit.

Cﬁ{ecked by
Miss. Aishwarya Shetty

(Technical Manager)

(Director)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
5.0. 3511 (E), Dated 24" August 2021 valid till 9*" September 2023.

©Q Register C)!hw Address | O Branch Office Aeresa : CERTIFICATIONS :
E 7, Omkar Kudale Fanl tstate, Manik b-Ul, shakuntala Complex, 1SO 9001 - 2015
Baugh, Sinhgad Road, Pune - 411051 Rajarampuri, 4th Lane, 1SO 14001 - 2015

G 4912024356133 Kolhapur - 416008.

&

I1SO 45001 + 2018
+91 90961 B5285 / +91 91585 60571 G +9198343 07334
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EHS MATRIX

© sr. No.30/7, Office No. 202, 203, Chintamani Industrial Fstate
Near Dran Company, Dhayari, Pune - 411041, Maharashtra Indi,

G +91 9158560571 /491 95796 84751 / +91 90961 85285

PRIVATE LIMITED oY www.ehsmatrix.co.in € ehsmatrixpune@gmail.com
TEST REPORT )
_Report No EHSM/2022/Mar/R-1214 [1ssuepate | 30/03/2022 ]
Name and Address of M/s. Yashwantrao Mohite Krishna SSK Ltd., (Distillery Unit)
Customer _LRethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara. -
Sample Name | Air Sample Description Ambient Air ;
' Date of Sampling 24/03/2022 Sampling duration 24 hrs ‘
' Start Date of Analysis 25/03/2022 End Date of Analysis 30/03/2022
. . . CPCB Guideline for measurement
LE»am::,\hng Location A I\Fear ETP Sampling Procedure of Ambient Air pollutants Volume |
- Dry bulb temperature 31__°c Wet bulb temperature | 25°C
. Relative Humidity 152% Sampling done by Eurofine Enviro Lab Pvt. Ltd. N
I 5 Results WRAE ]
[ Sr. | . Specifications
| No. | Parameter Result Unit(s) (NAAQ Standards) Method
— =
1 | Sulphur D|0X|de(SO;) 216 ng/m’ <80 IS 5182(Part 2)
{ 2 “Oxides of Nnrogen(NO;) 27 9 pg/m?3 <80 IS 5182 (Part 6)
3 | Particulate Matter PMig 58.7 pg/m’ <100
4 | Part:culate Matter PM; s 22.4 pg/m? <60 |
tn !5 | Carbon Monox1de (co) 0.2 mg/m? <04
e . -
| 5_ Ozone(O,) BDL ue/m = 180 CPCB Guideline for
. 7 | Lead (Pb) B BDL pg/m? <01 measurement of Ambient Air
L 8 1 Arsemc{As) BDL ng/m’ <06 pollutants Volume |
9 i Nickel(Ni) BDL ng/m? <20
10 I Ammoma(NH,) BDL pg/m? <400
ol e e bl A
11 | Benzo[a)Pyrene(BaP) ~ BDL ng/ m? $1.0
127 Benzene(CcH) BOL ng/m’ 05 1S 5182 (Part 11)
| Remark- ' )
: ~  All above results are within National Ambient Air Quality standards.
__~_BDL - Below Detectable Limit. ‘
A H— ) /‘
Sy 4V

Checked by
Miss. Aishwarya Shetty
(Technical Manager)

Authorizéd Signatory
Mr. Rahdqil Patil
(Director)

Page 01 of 01

\NOR =
Laboratory Recognized by Ministry of Environment, Forest (MoLF) & ’m!l_N_g\,'Rdn!,e (CC) Govt. of India.
$.0. 3511 (E), Dated 24'" August 2021 valid till 9 September 2023,

QO Register Office Address :

C-7, Omkar Kudale Patil Estate, Manik
Baugh, Sinhgad Road, Pune 411091

+91 20 2435 6113

81 G096 ] XY 28RS

O Branch Office Address :
FOL Shakuntala Complex,
Rajarampury, 4th Lane,

416008

& 919834307434

CERTIFICATIONS :
I1SO 9001 : 2015
ISO 14001 2015
ISO 45001 . 2018

Kolhapur

§ G G

+91 91585 60571
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4 © 5r. No.30/7, Office No. 202, 203, Chintamani Industrial Estate
¢ E HS MATRIX Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India
T ) & +91 9158560571/ +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED

.;-";\ www. ehsmatrix.co.in O ehsmatrixpune@gmail.com

| - - TEST REPORT o
! Report No: EHSM/ZOZZ/ Mar/ R-1215 ] Issue Date [ 30/03/2022 e
| Name and Address of M/s. Yashwantrao Mohite KrishnaSSK Ltd., (Distillery Unit) I
Il Customer Rethere (BK) 500, Shivnagar, Tal. Karad Dist-Satara. -
! Sample Name Ambient Noise Sample Descrlptlon =
 Date of Sampling 24/03/2022 - Jrsvarnjgl_lgg duration i e —|
; Sampling done by Eurofine Enviro Lab Pvt, Ltd. |
. _ Results Y |
[ Specifications l ‘
' It dB(A
| SI: Location Resulljt dB(A) Resu It h (A) (CPCB Standards | Method ‘
’ NG | 2y ~ Night dB(A) — |
| Near Main Gate ‘ 66.9 61.5 '
i - S el
2. Near STP 61.5 54.6 75/70 . CPCB Guideline
|,
, 3. Near Office 56.9 52.4 ‘ '
[ Remark- .‘
I » All above Noise level results are within Central Pollution Control Board Standards limit. a
| > Day/Night -75/70dB. e ‘
"\Uk\\i@/’ -
Ch%ﬁby
Miss. Aishwarya Shetty

(Technical Manager)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
5.0. 3511 (E), Dated 24" August 2021 valid till 9'" September 2023.

Ad (5 1 g
e ?"f’g” O"‘:‘;j | dﬁi:::? t Manik © gll?';‘(:hozhu: '\miresst AT CNIDn
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O 491 2024356133 Kolhapur - 416008 p;,d "‘.”.w .;,,.)i
™ S ) 2018
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533

- J ©Q -~ No Ottty o N ') O Chintaman dustonal |
- Ei HS iViA.I RI)\ Near Dran Company, Dhayac, Puoe 4110910 Maharashtoa

e Q 1 9LSRGS 00571 /49195790 847251 /7 +91 909061 849285
PRIVATE LIMITED ’

oY www.ehsmatrix.coin Q chamattixpune@gmail.com

' o TEST REPORT -
| | Report No: | EHSM/2022/Mar/R1216 | issueDate  |30/03/2022
- Name and Address of M/s. Yashwantrao Mohite KrishnaSSK Ltd., (Sugar Unit)
| Customer __ Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara.
Sample Name Waste Water Samh;.)rlélie*sér{ptl;on st Outlet S
_Date of Sampllhg - 24763/_2022 - Sampling duration e o
_samplinglocation | ETP | sampling Procedure | APHA 1060
"7 Séﬁ\bﬁ;é_dﬁ‘br o Elﬁo‘f‘s‘ne Enviro Lab Pvt. Ltd. Simple Quantity 2L o
'} Start Date of Analysls 25/03/2022 End Date of Analysls 30/03/2022
{ il ~ Results. ' =«

: :; Parameters Results Unit(s) MPCB Limit Methods
e T wm |- 5590 | APHA4S00Hy A 237 Ed 2017
2 | Total Suspended Solids TSs | 36.0 me/L 100 APHA 2540 D, 23" £d. 2017
3 [ Total Dissolved Solids TDS 964.0 mg/L 2100 APHA 2540 C, 23 Ed. 2017

»mical Oxygen Demand BOD
4 St"";;‘fc"f‘ocr"‘a da‘fe_ ST seor | mg | 100 | Is302spartaa)
57 | ChLmlcai nyt.,en Demand COD o W’H§_3.6” o mg,/L B 250 IS 3025 (Part SS) :
& | Oil & Grease _ <5.0 mg/L 10 APHA 5520 B, 23 £d. 2017
7 | Chloride (as Cl) 61.5 mg/L 600 APHA 4500 CI, 23 £d. 2017
8 | Sulphate (as SOq 51.6 mg/L 1000 IS 3025 (Part 24)
Remark-All Parameters are within MPCB Limlts. o o

ALQN{H-' &
Nt
~Checked by

Miss. Aishwarya Shetty
(Technical Manager)

Page 01 of 01

e TR
Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
S.0. 3511 (E), Dated 24" August 2021 valid till 9" September 2023.

O Register Otfice Address : Q@ Branch Office Address ;
g - . . CERTIFICATIONS :
C-7, Omkar Kudale Matl Estate, Manik F-01, Shakuntalo Complex,
; : ‘ 1SO 9001 2015
Baugh, Sinhpad Road, Pune 4110%1 Ratatampurt, dth Lane 3001 BET
O +5120243%06133 kolhapur 410008 PRGN SVl
(L]

4500 2018
+91‘)0')nl8;185/#3191:8500 7 ® +919834307334 15543001 01




© s No.30/7, Office No. 202, 203, Chintarnani Industrial Estate
E i iS MATRHX Near Dran Company, Dhayan, Pune - 411041, Maharashtra, India

y i S -— @ 1919158560571/ +91 95796 84751 / +91 90961 BS24°
PRIVAT tﬁ_L IMITED =Y www.chsmatrix.co.in O ehsmatrixpune@gmail.com

TEST REPORT
Report No: " [Ensm/2022/Mar/R-1217  [IssueDate | 30/03/2022
' Name and Address of M/s. Yashwantrao Mohite KrishnaSSK Ltd., (Distillery Unit)
| Customer Rethere (BK) 500, Shivnagar, Tal.Karad, Dist-Satara.
Sample Name | Compost Sample | Sample Description Compost Sample
Date of Sampling 24/03/2022 | Sampling duration -
Sampling Location Compost yard | Sampling Procedure = ]
Sampling doneby | Eurofine Enviro Lab Pvt. Ltd. | Sample Quantity | 1kg
Start Date of Analysis _ | 25/03/2022 ___| EndDate of Analysis | 30/03/2022
Results '
:ro' Parameters Results Unit(s) Limits Methods ;
1 iJ-H__W o ) l - 7.407*7777& = NA -
— ————— The Bio-Fertilizers &
2 Moisture 31.6 % 30to35% g Gl
9 L s ot Organic Fertilizer in
3| Total Nitrogen (as N) 2.84 % NA fertilizer (Control)
4 | Total Phosphate {as P205) 1.69 % 1.5t02 % order,1985 (Part D
| 5 Total Potassium (as K20) 3.54 % 3tod % Methods of Analysis of
e e e organic Fertilizer)
67 C/N Ratlg B - 15:1 - Below 17

s gt

Checked by Authorized|Signatory
Miss. Aishwarya Shetty Mr. Rahul Patil
(Director)

(Technical Manager)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (Mo ) & Climate Change (€C) Govt. of India
5.0. 3511 (E), Dated 24" August 2021 valid till 9" September 2023,

O Register Office Address ; @ Branch Office Address :
C-7, Omkar Kudale Patil Estate, Manik F-O1, Shakuntala Complex CERTIFICATIONS :
Baugh, Simbipgad Road, Pune 4110451 Rajarampuri, 4th Lane 150 9001 : 2015

L] *91202445 6133 Kolhapur - 416008, ISO 14001 - 2015
o 91 9096) BL28% / 491 'J]';H’)u“;-'! G PO IR 07334 1SO 45001 . 2018
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€ Sr. No.30/7, Office No. 202, 203, Chintamani Industrial fstate.
E HS MATRHX Near Dran Company, Dhayari, Pune - 411041, Maharashtra, India
® +91 9158560571/ +91 95796 84751 / +91 90961 85285
PRIVATE LIMITED

% www.chsmatrix.co.in Q ehsmatrixpune@gmail.comn

TEST REPORT |
Report No: EHSM/2022/Mar/R-1218 | ssue Date [ 30/03/2022 ]
. Name and Address of M/s. Yashwantrao Mohite Krishna SSK Ltd., (Distillery Unit)
| Customer Rethare (BK) 500, Shivnagar, Tal.Karad, Dist-Satara.
Sample Name Biogas outlet Sample Description Biogas outlet o
| Date of Sampling o 26/03/2022 S@mp{[ﬂg duration -- -
i _§@mpling Eo_caligp o Biogas_ - - Sa_m_pling cheduregi APHA 1060 ——
. Sampling do_n_eEwL Eurofine Enviro Lab Pvt. Ltd, | Sample Quantity 2L B
| Start Date of Analysis 27/03/2022 End Date of Analysis 29/03/2022
" Results : ‘
L NSL Parameters Results Unit(s) MPCB Limit Methods :
1 |pH 8.25 = 15:3025(P-11)1983 7 j
2 | Alkalinity 11522 mg/L >6000 1S:3025(P-23)1986 '
3 Volati_l_eic_iq 1702 mg/L >3000 APHA22nd Edition2012,5560C |
4 Chemical Oxygen Demand { COD) 29865 mg/L 35000-50000 1S:3025(P-58)2006 J
I‘ 2 Biochemical Oxygen Demand BOD i
| 5 | at27°Cfor 3 days 9711 mg/L 5000-7000 1S:3025(P-44)1993 |
: 6 Total Solids 75104 mg/L 60000-80000 APHA22 Edition2012,25408 1
7 | Total Volatile Solids 31920 | mg/L | 35000-45000 | APHA22™Edition2012,2540£,G |
_8~ T;ta“ngrga;mc S_E_Ir_d_s_m - 26617 mg/L 25000-35000 | (APHA22™ Edition2012,2540-C __f
g | Chlorides “ 6503 me/L 6000-8000 :3025(P-32)1988
| 10 | Sulphates 3200 mg/L 4000-6000 15:3025(P-24)1986
11 | Kk 6560 mg/L — 1S:3025(P-45)1993 1‘

:__R~e_mark-AH Parameters are within MPCB Limits.

Checked by
Miss. Alshwarya Shetty
(Technical Manager)

Page 01 of 01

Laboratory Recognized by Ministry of Environment, Forest (MoEF) & Climate Change (CC) Govt. of India.
5.0. 3511 (E), Dated 24" August 2021 valid till 9** September 2023.

Q Branch Office Address :

F-01, Shakuntala Complex, CIZI;TIFOISATIZCJOBEL
Baugh, Sinhgad Road, Pune - 411051, Rajarampuri, 4th Lane, iy

#9120 2435 6133 Kolhapur - 416008. ol i e
+91 90961 85285 / +91 91585 60571 ® 1919834307334 =

O Register Office Address
C-7, Omkar Kudale Paul Estate, Manik
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ANNEXORE - R 3
~-536-

= Maharashtra Pollution Control Board

Site Name: Yashwantrao Mohite SSK Ltd. Sugar

Report: Average Report
From Date: 2022-03-01 00:00 To Date: 2023-12-17 00:00

)
sty s, 7

e T S e A et R e o i B - NS e PR P

Prescribed
Standards

Availability %

Maximum Data 137.75 374.31 NA
Minimum Data 35.7 97.01 NA
Geometric
A, 68.63 180.67 2.48 NA
Median 66.51 179.03 0.0 NA
Standard
il 9.33 28.48 3.97 7.4 NA
Maximum Value 2023-03-17 2023-03-17 2023-03-01 2023-03-17 M
At Time 00:00:00 00:00:00 00:00:00  00:00:00
Minimum Value 2023-04-05 2023-04-05 2022-03-12 2023-04-05 A
At Time 00:00:00 00:00:00 00:00:00  00:00:00
Valid Data 153 153 153 153 0
Points
Total Data 657 657 657 657 657
Points
Data 23.29% 23.29% 23.29% 23.29% 0%

1.0

2023-03-17
00:00:00
2023-04-05
00:00:00

153

657

1 28(2):263?681 63.74 156.53 0.87 57.37 NA
; 2ape 0z 63.83 156.75 1.23 57.45 NA
3 283;268:3683 63.91 156.94 2.90 57.52 NA
g 20220304 6389 156.88 1.41 57.50

5 285;263;3685 63.67 156.34 1.92 57.30

6 20220306 6369 156.41 2.31 57.33

7 20e20307 6394 157.00 8.53 57.54 NA
B C000308 6407 157.32 0.83 57.66 NA
9 20220309 64,20 157.64 3.57 57.78 NA
10 283?&8%‘30 64.41 158.16 1.89 57.97 NA
11 283;263:36(1)1 64.70 158.87 6.17 58.23 NA
12 285;258?632 64,11 157.41 0.00 57.69 NA

71.13

71.16

71.19

7.12



15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

31

32

33

34

35

36

37

38

00:00:00

2022-03-14
00:00:00
2022-03-15
00:00:00

2022-03-16
00:00:00

2022-03-17
00:00:00

2022-03-18
00:00:00

2022-03-19
00:00:00

2022-03-20
00:00:00

2022-03-21
00:00:00

2022-03-22
00:00:00

2022-03-23
00:00:00

2022-03-24
00:00:00

2022-03-25
00:00:00

2022-03-26
00:00:00

2022-03-27
00:00:00

2022-03-28
00:00:00

2022-03-29
00:00:00
2022-03-30
00:00:00

2022-03-31
00:00:00

2022-04-01
00:00:00

2022-04-02
00:00:00

2022-04-03
00:00:00

2022-04-04
00:00:00

2022-04-05
00:00:00

2022-04-06
00:00:00

2022-04.07
00;00:00

64.35
64,53
64.08
64,92
64.63
61.97
63.17
63.35
63.52
63.58
61.63
62.00
62.23
62.95
63.38
65.40

67.45

67.80
67.51
67.28
67.33
67.63
67.47
66,99
66,96

67,27

AT TR (N WS
T g ; L\‘{:“P'?" A g“‘t‘.{.TP
St | BODY
) [T

2022 03 13

g/l €oD(mall)

158,01

158.47

158.83

159.42

158.71

152.18

155.11

155.56

155.97

156.12

151.35

152,24

152.82

154.57

155.62

160.60

165.62

166.48

165.76

165.21

165.33

166.07

165.68

164.51

164.44

165.18

F
.

f

0.75

2.08

4.24

1.53

1.38

1.52

6.61

3.50

11.41

6.07

6.44

7.74

6.81

3.31

3.33

4.87

2.43

3.70

2,01

3.48

0.00

3.65

5.43

0.00

e i T T e
“‘SV‘T? GE P« A
l?‘_ﬂ!‘!ﬁa hr) | TS! N

) SO ST P B A o . ¥

58.21

58.43

58.17

55.77

56.85

57.02

57.17

57.22

55.47

55.80

56.01

56.65

57.04

58.86

60.70

61.02

60.76

60.55

60.60

60.87

60.73

60.29

60.27

60.54

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

7.19

7.22

7.18

6.89

7.02

7.04

7.06

7.07

6.85

6.89

6.92

6.99

7.04

7.27

7.49

7.53

7.50

7.48

7.48

151

7.50

7.44

7.44

7.47



) b e o Az o L AT

iETP-‘I‘otnllzar

-,Flovg(m"liu TSS(mo/l) | Flow(m3/day)

i TR S P Dt BH AN B v

39 2022 04 08

v 67.03 164.60 0.00 60.33 NA 7.45
a0 20220409 6670 163.79 0.00 60.03 NA 7.41
a1 20000810 6757 165.93 0.00 . 60.82 NA 7.51
a2 2RF0NIL ges1 16333 0.00 59.86 NA 7.39
43 283?‘6%82 67.59 165.98 0.00 60.83 NA 7.51
aq 20220413 eg10 16722 0.00 61.29 NA 7.57
45 202T0014 6752 16579 0.00 60.76 NA 7.50
46 283:263?635 67.17 164.93 0.00 60.45 NA 7.46
a7 2220416 674 165.56 0.00 60.68 NA 7.49
48 283;’63%7 67.75 166.35 0.00 60.97 NA 7.53
2022-04-18

49 00:00:00 68.01 167.01 0.00 61.21 NA 7.56
50 - 20220419 66.99 164.50 0.00 60.29 NA 7.44
B S oo 65.56 160.98 0.00 59.00 NA 7.28
52 283:20-8:1681 65.19 160.08 0.00 58.67 NA 7.24
53 283:20'814652 NA NA NA NA NA NA
5q 20080423 NA NA NA NA NA NA
55 283:268:4654 NA NA NA NA NA NA
56 “ooo00e NA NA NA  NA

57 285?68?6{2)6 NA NA NA NA

58 283:26%37 NA NA NA NA

59 283:268:4638 NA NA NA NA

60 zggfdg:“dgg NA NA NA NA

61 283:268;4630 NA NA NA NA NA NA
62 285:263;5681 NA NA NA NA NA NA
63 288:268:5682 NA NA NA NA NA NA

2022-05-03
64 00:00:00 NA NA NA NA NA NA



SRS N'“ﬂm ;COD(monNFlow(m:lhr) Tss(mgm Flow(mBIday)

2022-05-02

85 o NA NA NA NA NA NA
&6 233:262:50‘35 NA NA NA NA NA NA
&7 zggfégi‘ga NA NA NA NA NA NA
68 23%?63?687 NA NA NA NA NA NA
69 Zggj?(;g§6gs NA NA NA NA NA NA
70 233?6?)?629 NA NA NA NA NA NA
7 zggi;g?ééo NA NA NA NA NA NA
72 233?63?631 NA NA NA NA NA NA
73 285:"63:5632 NA NA NA NA NA NA
74 235?63?633 NA NA NA NA NA NA
75 Zggfég?dé“ NA NA NA NA NA NA
76. 2oaanes NA NA NA NA NA NA
77 233?&3?&36 NA NA NA NA NA NA
78 23‘;-:268:5537 NA NA NA NA NA NA
79 zgg?dgf’o‘és NA NA NA NA NA NA
80 zgg?(;gi;ég NA NA NA NA NA NA
81 283%‘3?&50 NA NA NA NA NA NA
82 285?&3?&51 NA NA NA NA NA
8] fesaodel NA NA NA NA NA
“ BEED W w w .
8s Zgg?dgi;g“ NA NA NA NA NA
86 23%:‘;3;';%5 NA NA NA NA NA
87 285?63_5636 NA NA NA NA NA NA
88 233?68?637 NA NA NA NA NA NA
gg. HRLRaan NA NA NA NA NA NA

2022-05-29
" "00.00-00 HA NA NA NA - "



93

94

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

00:00:00

2022-05-31
00:00:00

2022-06-01
00:00:00

2022-06-02
00:00:00

2022-06-03
00:00:00

2022-06-04
00:00:00

2022-06-05
00:00:00

2022-06-06
00:00:00

2022-06-07
00:00:00

2022-06-08
00:00:00

2022-06-09
00:00:00

2022-06-10
00:00:00

2022-06-11
00:00:00

2022-06-12
00:00:00

2022-06-13
00:00:00

2022-06-14
00:00:00

2022-06-15
00:00:00

2022-06-16
00:00:00

2022-06-17
00:00:00

2022-06-18
00:00:00

2022-06-19
00:00:00

2022-06-20
00:00:00

2022-06-21
00:00:00

2022-06-22
00:00:00

2022-06-23
00:00:00

2022-06-24
00:00:00

NA

NA

NA

NA

NA

NA

MNA

NA

NA

NA

NA

NA

MNA

NA

NA

NA

NA

NA

NA

NA

NA

MNA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

MA

NA

NA

NA

NA

NA

MNA

NA

NA

NA

NA

NA

MNA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

MNA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

M &

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA



119

120

121

122

123

124

125

126

127

128

129

130

131

132

133

134

135

136

137

138

139

140

141

142

2022-06-25
00:00:00

2022-06-26
00:00:00

2022-06-27
00:00:00

2022-06-28
00:00:00

2022-06-29
00:00:00

2022-06-30
00:00:00

2022-07-01
00:00:00

2022-07-02
00:00:00

2022-07-03
00:00:00

2022-07-04
00:00:00

2022-07-05
00:00:00

2022-07-06
00:00:00

2022-07-07
00:00:00

2022-07-08
00:00:00

2022-07-09
00:00:00

2022-07-10
00:00:00

2022-07-11
00:00:00

2022-07-12
00:00:00

2022-07-13
00:00:00

2022-07-14
00:00:00

2022-07-15
00:00:00

2022-07-16
00:00:00

2022-07-17
00:00:00

2022-07-18
00:00:00

2022-07-19
00:00:00

2022-07-20
00:00:00

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

MNA

MNA

HA

MA

MA

MA

MA

HA

NA

NA

NA

NA

NA

NA

NA

NA

HA

MA

MA

MA

HA

MNA

A

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA



?
E=W nb‘.hi WD NH N

; D(m m gon(mgm Flowtmslhr) TSS!mqm

‘u.‘,s ey AR T e Tl B Ay Faiths S b

2022 07 21

e NA NA NA NA NA NA
144 zgg?dg?dgz NA NA NA NA NA NA
145 23%?68?’633 NA NA NA NA NA NA
146 233?68:7634 NA NA NA NA NA NA
147 283:268:7635 NA NA NA NA NA NA
148 20220726 NA NA NA NA NA . NA
149 283:268:7637 NA NA NA NA NA NA
150 28(2):2633638 NA NA NA NA NA NA
151 283:265’}:7639 NA NA NA NA NA NA
152 285?68?630 NA NA NA NA NA NA
153 285:263:70'31 NA NA NA NA NA NA
154 283?68:80’81 NA NA NA NA NA NA
155 20220002 NA NA NA NA NA NA
156 233?63?0‘33 NA NA NA NA NA NA
157 20220604 NA NA NA NA NA NA
158 “Gococo. M A A A NA A
159 285:263%86 NA NA NA NA NA NA
160 285:26%87 NA NA NA NA
@ BEED ,
162 20220809 NA NA NA NA
163 ‘0o M4 M s A
y6a Hce0nll NA NA NA NA
16y Spasiiaz NA NA NA NA NA NA
g, *la003 NA NA NA NA NA NA
18y epeediid NA NA NA NA NA NA

2022-08-15
168 00:00:00 NA NA NA NA NA NA



171

172

173

174

175

176

177

178

179

180

181

182

183

184

185

186

187

188

189

190

191

192

193

194

At

“ooc000 A
“dococ0 M
‘ooo000. M
‘o000 M
‘00000 A
‘G0 NA
“doooc0. MA
“doo00. A
“doc000 M
“Ooco0 M
‘o000 A
‘00000 A
“ooc0c0 A
‘000 NA
‘00000 M
‘o000 M
‘o000 M
‘o000 MA
‘o000 A
‘o000 M
‘o000 M
“Soco00.  NA
“joc0c0  NA
‘o000 M
“wooeo M
2022-09-10 NA

00:00:00

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA



ETP-
Eedimo/t)

ETP-
¥ \» | BOD(mg/) | COD(mg/1) {Flow(m3/hr)
yo5 2022-09-11

" ETP-Totalizer | ETP-©
Flow(maldqy). - PH(pH)'

00 00 00 NA NA NA NA NA NA
2022-09-12

196 60'00:00 NA NA NA NA NA NA
2022-09-13

197 7 00.00.00 NA NA NA NA NA NA

2022-09-14
198 00.00.00 NA NA NA NA NA NA

199 2022-09-15

0000 NA NA NA NA NA NA
200 283%8%‘36 NA NA NA NA NA NA
201 233?63?637 NA NA NA NA NA NA
202 2022-09-18 NA NA NA NA NA NA
203 2 gg?dg?éég NA NA NA NA NA NA
204 235:263?650 NA NA NA NA NA NA
205 zgg?’dg%‘gl NA NA NA NA NA NA
20 $pieos.ds NA NA NA NA NA NA
207 23(2):268%33 NA NA NA NA NA NA
208 2022-09-24 NA NA NA NA NA NA
209 283?63?6(2)5 NA NA NA NA NA NA
200, *ER9s e NA NA NA NA NA NA
S "
R12. Soriate? NA NA NA ik
213 2332689689 NA NA NA N
O :
215 zgg?déodg‘ NA NA NA NA
Bi6 £ NA NA NA NA NA NA
15 B oL NA NA NA NA NA NA
21n 29220.04 NA NA NA NA NA NA
3y HeR0s NA NA NA NA MA NA

2022-10-06
220 00.00:00 NA NA NA NA NA NA



223

224

225

226

227

228

229

230

231

232

233

234

235

236

237

238

239

240

241

242

243

244

245

246

N
2022-10-07

00:00:00

2022-10-08
00:00:00

2022-10-09
00:00:00

2022-10-10
00:00:00

2022-10-11
00:00:00

2022-10-12
00:00:00

2022-10-13
00:00:00

2022-10-14
00:00:00

2022-10-15
00:00:00

2022-10-16
00:00:00

2022-10-17
00:00:00

2022-10-18
00:00:00

2022-10-19
00:00:00

2022-10-20

00:00:00

2022-10-21
00:00:00

2022-10-22
00:00:00

2022-10-23
00:00:00

2022-10-24
00:00:00

2022-10-25
00:00:00

2022-10-26
00:00:00

2022-10-27
00:00:00

2022-10-28
00:00:00

2022-10-29
00:00:00

2022-10-30
00:00:00

2022-10-31
00:00:00

2022-11-01
00:00:00

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA



248

249

250

251

252

253

254

255

256

257

258

259

260

261

262

263

264

265

266

267

268

269

270

271

272

00:00:00

2022-11-03
00:00:00

2022-11-04
00:00:00

2022-11-05
00:00:00

2022-11-06
00:00:00

2022-11-07
00:00:00

2022-11-08
00:00:00

2022-11-09
00:00:00

2022-11-10
00:00:00

2022-11-11
00:00:00

2022-11-12
00:00:00

2022-11-13
00:00:00

2022-11-14
00:00:00

2022-11-15
00:00:00

2022-11-16
00:00:00

2022-11-17
00:00:00

2022-11-18
00:00:00

2022-11-19
00:00:00

2022-11-20
00:00:00

2022-11-21
00:00:00

2022-11-22
00:00:00

2022-11-23
00:00:00

2022-11-24
00:00:00

2022-11-25
00:00:00

2022-11-26
00:00:00

2022-11-27
00:00:00

NA

MNA

NA

NA

NA

NA

NA

NA

NA

NA

NA

MNA

NA

NA

NA

NA

NA

65.51

64.66

NA

66.49

66.33

66.71

66.98

66.95

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

178.03

175.72

NA

180.68

180.25

181.28

182,01

181,92

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

0.00

0.00

NA

0.00

0.00

0.00

0.00

0.00

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

54.20

54.07

54.38

54.60

54.58

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

7.12

7.03

NA

7.23

7.21

1.25

7.28

7.28



274

275

276

277

278

279

280

281

282

283

284

285

286

287

288

289

290

291

292

293

294

295

296

297

2022-11-28
00:00:00

2022-11-29
00:00:00

2022-11-30
00:00:00

2022-12-01
00:00:00

2022-12-02
00:00:00

2022-12-03
00:00:00

2022-12-04
00:00:00

2022-12-05
00:00:00

2022-12-06
00:00:00

2022-12-07
00:00:00

2022-12-08
00:00:00

2022-12-09
00:00:00

2022-12-10
00:00:00

2022-12-11
00:00:00

2022-12-12
00:00:00

2022-12-13
00:00:00

2022-12-14
00:00:00

2022-12-15
00:00:00

2022-12-16
00:00:00

2022-12-17
00:00:00

2022-12-18
00:00:00

2022-12-19
00:00:00

2022-12-20
00:00:00

2022-12-21
00:00:00

2022-12-22
00:00:00

66.64

66.30

65.86

66.06

66.73

67.02

67.04

66.60

66.16

66.10

65.83

65.43

181.08

180.17

178.97

179.50

181.34

182.11

182.18

180.97

179.79

179.62

178.88

177.80

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

0.00

0.00

0.00

0.00

0.00

0.00

0.00

0.00

0.00

0.00

0.00

0.00

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

54.05

53.69

53.85

54.40

54.63

54.66

54.29

53.94

53.89

53.66

53.34

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

7.24

7.21

7.16

7.18

7.25

7.28

7.29

7.24

7.19

7.19

7.15

7.11

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA



S48
= )| lowim3h} TS3(mon) | Fiow

208 20221283 6.0 179.38 0.00 53.81 NA %17
- e 65.32 177.50 0.00 53.25 NA 7.10
300 233?6(1):2655 NA NA NA NA NA NA

301 283?63_2636 NA NA NA NA NA NA

302 283%3:2637 NA NA NA NA NA NA

303 20224228 715 182.46 0.00 54,74 NA 7.30
304 283:26(1):2639 66.80 181.53 0.00 54.46 NA 7.26
305 20220230 6672 181.30 0.00 54.39 NA 7.25
306 “922-02-31 66.72 181.31 0.00 54.39 NA 7.25
307 283?68_1631 66.79 181.49 0.00 54.45 NA 7.26
308 202300’ 66.79 181.49 0.00 54.45 NA 7.26
309 29230103 6688 181.73 0.00 54.52 NA 7.27
30 202304 67.05 182.20 0.00 54.66 NA 7.29
3y 2230405 67.07 182.25 0.00 54.67 NA 7.29
312 20230106 66.95 181.94 0.00 54.58 NA 7.28
313 2030007 6699 182.05 0.00 54.62 NA 7.28
314 20230108 ges2 18158 0.00 B4 A 7.26

2023-01-09 ¥~ ;53/\ B

315 “poinon 66.38 180.37 0.00 6%1 : :\f,‘g‘\ 7.21
a6 29230400 66.53 180.80 0.00 e 7.23
ny 2230l 66.09 179.59 0.00 718
31 2020043 NA NA NA -
319 235368}633 NA NA NA NA NA NA
320 283:30'3:1‘;(’]4 NA NA NA NA NA NA
321 233;368_1635 MNA NA NA NA NA NA
322 285%—8}6;6 NA NA NA NA NA NA
323 2023-01-17 HA NA NA NA NA NA

00.00:00



326

327

328

329

330

331

332

333

334

335

336

337

338

339

340

341

342

343

344

345

346

347

348

349

5 (1
«".237 e )4\%?;‘ "‘5‘ &
2023-01-18

00:00:00

2023-01-19
00:00:00

2023-01-20
00:00:00

2023-01-21
00:00:00

2023-01-22
00:00:00

2023-01-23
00:00:00

2023-01-24
00:00:00

2023-01-25
00:00:00

2023-01-26
00:00:00

2023-01-27
00:00:00

2023-01-28
00:00:00

2023-01-29
00:00:00

2023-01-30
00:00:00

2023-01-31
00:00:00

2023-02-01
00:00:00

2023-02-02
00:00:00

2023-02-03
00:00:00

2023-02-04
00:00:00

2023-02-05
00:00:00

2023-02-06
00:00:00

2023-02-07
00:00:00

2023-02-08
00:00:00

2023-02-09
00:00:00

2023-02-10
00:00:00

2023-02-11
00:00:00

2023-02-12
00:00:00

NA

NA

65.92

65.75

65.88

66.01

66.00

65.62

65.56

NA

NA

NA

NA

NA

NA

NA

66.17

65.70

65.65

65.57

65,76

65.85

65.84

NA

NA

NA

179,13

178.67

179.02

179.37

179.35

178.30

178.16

NA

NA

NA

NA

NA

NA

NA

179.82

178.53

178.39

178.17

178.71

178.95

178.91

NA

NA

NA

NA

0.00

0.00

0.00

0.00

0.00

0.00

0.00

NA

NA

NA

NA

NA

NA

NA

0.00

5.32

10.98

9.29

10.83

17.24

2.24

NA

NA

NA

NA

53.74

53.60

53.71

53.81

53.81

53.49

53.45

NA

NA

NA

53.61

53.68

53.67

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

7.17

7.15

7.16

7.18

7.17

7.13

7.13

NA

NA

NA

NA

NA

NA

NA

7.19

7.14

7.14

7.13

7.15

7.16

7.16



351

352

353

354

355

356

357

358

359

360

361

362

363

364

365

366

367

368

369

370

371

372

373

374

375

2023 02-13

00:00:00

2023-02-14
00:00:00

2023-02-15
00:00:00

2023-02-16
00:00:00

2023-02-17
00:00:00

2023-02-18
00:00:00

2023-02-19
00:00:00

2023-02-20
00:00:00

2023-02-21
00:00:00

2023-02-22
00:00:00

2023-02-23
00:00:00

2023-02-24
00:00:00

2023-02-25
00:00:00

2023-02-26
00:00:00

2023-02-27
00:00:00

2023-02-28
00:00:00

2023-03-01
00:00:00

2023-03-02
00:00:00

2023-03-03
00:00:00

2023-03-04
00:00:00

2023-03-05
00:00:00

2023-03-006
00:00:00

2023-03-07
00:00:00

2023-03-08
00:00:00

2023-03-09
00:00:00

2023-03-10
00:00:00

65.85

65.84

65.88

66.17

66.12

66.06

66.20

66.00

65.75

65.79°

65.86

65.78

65.92

79.26

90.84

92.23

93.12

93.70

93.94

93.99

93.99

NA

NA

NA

NA

178.91

179.03

179.80

179.66

179.51

179.88

179.34

178.67

178.77

178.97

178.75

179.13

215.39

246.85

250.63

253.03

254,61

255.28

255.41

255.42

NA

NA

NA

NA

15.70

10.13

1.17

6.68

14.16

10.49

0.03

5.01

12.36

3.06

8.76

12.30

8.36

8.49

8.40

4.96

18.01

9.83

8.13

9.74

3.30

1.72

NA

NA

NA

NA

53.82

53.68

53.67

53.71

53.94

53.90

53.85

53.96

53.80

53.60

53.63

53.69

53.63

53.74

64.62

74.05

76.58

76.62

76.63

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

7.16

7.16

7.19

7.19

7.18

7.19

71.17

7.15

7.15

7.16

7.15

7.16

8.62

9.87

10.02

10.12

10.18

10.21

10.22

10.22

NA

NA

NA

NA



J_L? 3

o P

376 000000
377 20000
378 *0000:00
79 200000
B0 2050000
B 200000
32 %0000
33 2000000
384 %0060:00
35 2000000

2023-03-21
386 00:00:00
37 2000000
388 %00.00:00°
39 %0000
390 200 00:00°
91205 50:00
392 *000000.
393 %00,60:00
394 205 00:00
395 006000
3% 20500:00
397 20500:00
39 20600100
399 2000000
400 200000
401 2023-04-05

00:00:00

NA

NA

NA

NA

137.75

NA

NA

NA

102.75

NA

NA

MNA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

35.70

NA

NA

NA

NA

374.31

NA

NA

NA

279.23

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

97.01

NA

NA

NA

NA

0.00

NA

NA

NA

0.00

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

4.67

NA

NA

NA

NA

112.30

NA

NA

NA

83.77

NA

NA

NA

NA

NA

NA

NA

NA

29.10

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

14.97

NA

NA

NA

11.17

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

3.88



404

405

406

407

408

409

410

411

412

413

414

415

416

417

418

419

420

421

422

423

424

425

426

427

A, 3

m fin

R s BOD(ma/l)
WL e e T Ty i

2023-04-06
00:00:00

2023-04-07
00:00:00

2023-04-08

00:00:00

2023-04-09
00:00:00

2023-04-10
00:00:00

2023-04-11
00:00:00

2023-04-12
00:00:00

2023-04-13
00:00:00

2023-04-14
00:00:00

2023-04-15
00:00:00

2023-04-16
00:00:00

2023-04-17
00:00:00

2023-04-18
00:00:00

2023-04-19
00:00:00

2023-04-20
00:00:00

2023-04-21
00:00:00

2023-04-22
00:00:00

2023-04-23
00:00:00

2023-04-24
00:00:00

2023-04-25
00:00:00

2023-04-26
00:00:00

2023-04-27
00:00:00

2023-04-28
00:00:00

2023-04-29
00:00:00

2023-04-30
00:00:00

2023-05-01
00:00:00

NA
NA
'75.04
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA

NA

138.56

NA

NA

NA

203.90

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

ETP-
.Qp(mﬂlﬂ*

552

m3/hr) | TSS(mg/l)

e e T e

NA

NA

0.00

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

61.17

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA
NA

NA

NA

NA

NA

NA

NA

NA

8.16

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA



3 W G ell it e ol S R e O P T
SE iR T R 1] ‘!»;.".':‘..:I;le;&n}_.‘rfl-»Qﬂe."_‘!faf By e

F’I-.ﬂ"- |
g/ w(m3/hr) 1SS (mg/l):

a8 2023050 NA NA NA NA NA NA
429 283:368:50'33 NA NA NA NA NA NA
430 283:368?684 NA NA NA NA NA NA
431 28(2]?68:5685 NA NA NA NA NA NA
432 235:368:5686 NA NA NA NA NA NA
433 233:368;5687 NA NA NA NA NA NA
434 235:368?638 NA NA NA NA NA NA
435 23%?68:5689 NA NA NA NA NA NA
436 233?63?630 NA NA NA NA NA NA
437 233?0'8_.5531 NA NA NA NA NA NA
438 zgg?dg?déz NA NA NA NA NA NA
a39 2023013 NA NA NA NA NA NA
40 29230514 NA NA NA NA NA NA
441 283?{58:5635 NA NA NA NA NA NA
442 28%;368?6(116 NA NA NA NA NA NA
w EET o wow .
444 283?68:56(1)8 NA NA NA NA
v ED o wow "
446 283:368:50'30 NA NA NA NA
qa7 20030°-21 NA NA NA -
4gp! 2385 0022 NA NA NA NA NA NA
449 233?68?633 NA NA NA NA NA NA
450 zgg%g%’g“ NA NA NA NA NA NA
451 283?63?635 NA NA NA NA NA NA
452 233:368:5636 NA NA NA NA NA NA
453 2023-05-27 NA NA NA NA NA NA

00:00:00



T LG E ET_. 3R
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454 283?68?638 NA NA NA NA NA NA
455 283?63?639 NA NA NA NA NA NA
456 2%:368?630 NA NA NA NA NA NA
457 283?68?631 NA NA NA NA NA NA
458 283:368?681 NA NA NA NA NA NA
459 28%;363?682 NA NA NA NA NA NA
a0 2023-06-03 NA NA NA NA NA NA
461 233:363:6634 NA NA NA NA NA NA
a2 2923-06-05 NA NA NA NA NA NA
463 zgg?dgﬁ)‘ge NA NA NA NA NA NA
464 283:363?687 NA NA NA NA NA NA
465 28%:368?688 NA NA NA NA NA NA
466 2%:368%'89 NA NA NA NA NA NA
467 2083-00-10 NA NA NA NA NA NA
apg 20230611 NA NA NA NA NA NA
o EIE .
70 ‘Gooce M W A A
S "
472 285:368:6635 NA NA NA NA
473 283?&8%‘36 NA NA NA ia
474 283:368?637 NA NA NA NA
drs 43R 0608 NA NA NA NA NA K
476 20230905 NA NA NA NA NA NA
477 285:368?650 NA NA NA NA NA NA
478 283:363:6651 NA NA NA NA NA NA
479 285?63?632 NA NA NA NA NA NA



1) 15 Flow(n

R e e e
2023 06- 23

480 00:00:00 NA NA NA NA NA NA
2023-06-24

481 00:00:00 NA NA NA NA NA NA
2023-06-25

482 00:00:00 NA NA NA NA NA NA
2023-06-26

483 00:00:00 NA NA NA NA NA NA
2023-06-27

484 00:00:00 NA NA NA NA NA NA
2023-06-28

485 00:00:00 NA NA NA NA NA NA

2023-06-29
486 00:00:00 NA NA NA NA NA NA

487 2023-06-30

oo NA NA NA NA NA NA
4gg 20230701 NA NA NA NA NA NA
489 283:368:7632 NA NA NA NA NA NA
490 233:368:70'83 NA NA NA NA NA NA
491 285?63:7684 NA NA NA NA NA NA
492 283:368:7635 NA NA NA NA NA NA
493 283:368:7686 NA NA NA NA NA NA
a94 20230707 NA NA NA NA NA NA
495 2923070 NA NA NA NA
e A 7
497 283:368:7630 NA NA NA NA
a98 20230711 NA NA NA NA
T "
w BEIE w ow w ow wm
501 283?63?634 NA NA NA NA NA NA
502 283?6376‘:1}5 NA NA NA NA NA KA
503 285:368:7636 NA NA NA NA NA NA
504 283?63?637 NA NA NA NA NA NA

3-07-18



508

509

510

511

512

513

514

515

516

517

518

519

520

521

522

523

524

525

526

527

528

529

530

221

00:00:00

2023-07-20
00:00:00

2023-07-21
00:00:00

2023-07-22
00:00:00

2023-07-23
00:00:00

2023-07-24
00:00:00

2023-07-25
00:00:00

2023-07-26
00:00:00

2023-07-27
00:00:00

2023-07-28
00:00:00

2023-07-29
00:00:00

2023-07-30
00:00:00

2023-07-31
00:00:00

2023-08-01
00:00:00

2023-08-02
00:00:00

2023-08-03
00:00:00

2023-08-04
00:00:00

2023-08-05
00:00:00

2023-08-06
00:00:00

2023-08-07
00:00:00

2023-08-08
00:00:00

2023-08-09
00:00:00

2023-08-10
00:00:00

2023-08-11
00:00:00

2023-08-12
00:00:00

2023-08-13
00:00:00

2023-07-19

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

MNA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

MNA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA



534

535

536

537

538

539

540

541

542

543

544

545

546

547

548

549

550

551

552

553

554

555

556

557

2023-08-14

3!

00:00:00

2023-08-15
00:00:00

2023-08-16
00:00:00

2023-08-17
00:00:00

2023-08-18
00:00:00

2023-08-19
00:00:00

2023-08-20
00:00:00

2023-08-21
00:00:00

2023-08-22
00:00:00

2023-08-23
00:00:00

2023-08-24
00:00:00

2023-08-25
00:00:00

2023-08-26
00:00:00

2023-08-27
00:00:00

2023-08-28
00:00:00

2023-08-29
00:00:00

2023-08-30
00:00:00

2023-08-31
00:00:00

2023-09-01
00:00:00

2023-09-02
00:00:00

2023-09-03
00:00:00

2023-09-04
00:00:00

2023-09-05
00:00:00

2023-09-06
00:00:00

2023-09-07
00:00:00

2023-09-08
00:00:00

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

e,
L~

et
08 _

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA



560

561

562

585

566

567

568

569

570

571

572

573

574

575

576

577

578

579

580

581

582

583

2023-09-09

00:00:00

2023-09-10
00:00:00

2023-09-11
00:00:00

2023-09-12
00:00:00

2023-09-13
00:00:00

2023-09-14
00:00:00

2023-09-15
00:00:00

2023-09-16
00:00:00

2023-09-17
00:00:00

2023-08-18
00:00:00

2023-09-19
00:00:00

2023-09-20
00:00:00

2023-09-21
00:00:00

2023-09-22
00:00:00

2023-09-23
00:00:00

2023-09-24
00:00:00

2023-09-25
00:00:00

2023-09-26
00:00:00

2023-09-27
00:00:00

2023-09-28
00:00:00

2023-09-29
00:00:00

2023-09-30
00:00:00

2023-10-01
00:00:00

2023-10-02
00:00:00

2023-10-03
00:00:00

2023-10-04
00:00:00

NA

NA

MNA

NA

NA

NA

MNA

MNA

NA

NA

MNA

NA

NA

HNA

MNA

NA

MNA

NA

A

NA

NA

NA

NA

NA

MA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

MNA

NA

NA

NA

NA

NA

MNA

NA

NA

NA

NA

NA

MNA

MNA

NA

NA

MNA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

MNA

NA

MNA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA



586

587

588

589

590

591

592

593

594

595

596

597

598

599

600

601

602

603

604

605

606

607

608

609

2023—10-05
00:00:00

2023-10-06
00:00:00

2023-10-07
00:00:00

2023-10-08
00:00:00

2023-10-09
00:00:00

2023-10-10
00:00:00

2023-10-11
00:00:00

2023-10-12
00:00:00

2023-10-13
00:00:00

2023-10-14
00:00:00

2023-10-15
00:00:00

2023-10-16
00:00:00

2023-10-17
00:00:00

2023-10-18
00:00:00

2023-10-19
00:00:00

2023-10-20
00:00:00

2023-10-21
00:00:00

2023-10-22
00:00:00

2023-10-23
00:00:00

2023-10-24
00:00:00

2023-10-25
00:00:00
2023-10-26
00:00:00

2023-10-27
00:00:00

2023-10-28
00:00:00

2023-10-29
00:00:00

2023-10-30
00:00:00

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

MNA

NA

HA

NA

NA

NA

MNA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

MNA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

SERAE
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NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA
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ETP- ETP- : Erp.Totallzer ETPf

2 ggggmn)_ COD(_mqn) Flow(malhr) TSSjmgm '* Flow(mBIday) pH!?ll);
610 2023-10-31

06.00:00 NA NA NA NA NA NA
611 283?63}681 NA NA NA NA NA NA
612 083 11-02 NA NA NA NA NA NA
613 233%3}633 NA NA NA NA NA NA
614 20231104 NA NA NA NA NA NA
615 233:36%:1635 NA NA NA NA NA NA
616 202%11-06 NA NA NA NA NA NA
617 283?’63}687 NA NA NA NA NA NA
618 28%?63}638 NA NA NA NA NA NA
619 zgg?‘dé}dgg NA NA NA NA NA NA
620 29231110 NA NA NA NA NA NA
621 zgg%‘é}dél NA NA NA NA NA NA
622 2 8(2):363:1632 NA NA NA NA NA NA
g8 il NA NA NA NA NA NA
624 2023-11-14 NA NA NA NA NA NA
625 zgg?’dé o NA NA NA NA NA NA
626 0erili®  66.36 180.33 0.00 5410 NA 7.21
627 2833031067 NA NA NA NA
g28 “feiing NA NA NA ™
629 235?65:1639 NA NA NA NA
630 20233120 NA NA NA NA
F31 *2e0RloE HA NA NA NA NA NA
b3z *3Nodel NA NA NA NA NA NA
633 285:36(1)}653 NA NA NA NA NA NA
634 233236[1)}684 NA NA NA NA NA NA

2023-11-25
635 00.00.00 72,79 197.81 0.00 59.34 NA 791
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ETPs

197.99

197.25

196.05

196.13

197.80

197.57

197.70

NA

197.57

197.84

197.06

197.58

197.62

197.65

197.62

197.66

197.72

197.79

197.81

197.77

197.80

0.14

1.14

0.00

0.00

0.00

0.00

NA

0.00

0.00

0.00

0.00

0.00

0.00

0.00

0.00

2,78

2.87

1.52

0.34

0.84

1.73

58.84

59.34

59.27

59.31

NA

59.27

59.35

59.12

59.37

59.27

59.28

59.30

59.29

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

7.84

7.91

7.90

7.91

NA

7.90

7.91

7.88

7.92

7.90

7.90

791

7.91

7.91

7.91

7.91

7.91

7.91

7.91
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Central Excise Section No. 76
FORMR.T.8 (C)/SA -1
(For Central Sugar Factories)

Final Manufacturing Report For Season 2022 - 2023
(Central Excise Rule 83)

YASHWANTRAO MOHITE KRISHNA SAHAKARI
SAKHAR KARKHANA LTD; RETHARE BK.

Post - Shivnagar, 415 108, Tal. - Karad, Dist. - Satara (Maharashtra)
G- 268 OF 28TH JULY 1955

DOUBLE SULPHITATION

Name and Address of the Factory

Reg. No. of Factory

Clarification Process used
GST No.

27TAAAAK0946L1ZI
SR. THIS SEASON PREVIOUS SEASON
NO. PARTICULARS 2022 - 2023 2021 - 2022
1 TIME ACCOUNT
Date & Time of Start 15 Nov 2022 27 Oct 2021
at 11:00 Hrs at 10:00 Hrs
Date & Time of Finish 24 March 2023 29 April 2022
' at Night 02:00 Hrs at 14:00 Hrs
Gross Season (Days) (f) 130 185
Duration of Season (Days) () 141.41 200.91
Total Hrs. Actual Crushing 2984.27 3987.47
Total Hrs. Lost 126.33 432.13
a. Cane Shortage 80.33 161.55
b. Mechanical Ll — 40.12 36.57
c. Electrical A VRS Nil 1.30
d. Process / ‘ . % Nil Nil
e. Cleaning f o [ | Nil Nil
f. Rain { ¢t P Nil 172.52
9. Miscellanious ‘-.‘.’_T’:; PRAS 5.48 58.59
2 | CANE CRUSHED (Quintals) Np5e— =B
a. Own Estate Cane T—- 3364.60 1656.10
b. i) Member 8666176.84 11112287.47
i) Non Member 1765655.50 184918424
c. i) Gate Cane (with state) 164803.06 424372.19
i) Gate Cane (Out of state) Nil Nil
d. Total 10600000.00 13387500.00
3 | JUICE AND ADDED WATER (Quintals) | o
Average Gross Mixed Juice % Cane 101.68 100.35
Dirt Correction % Mixed Juice 0.50 0.50
Average Net Mixed Juice % Cane 101.18 99.85
Total Gross Mixed Juice 10778115.230 13434164.820
Total Dirt Correction 53000.000 67169.620
Total Net Mixed Juice Obtained 10725115.230 13366995.200
Avearage Added Water % Cane 28.87 27.53
Bkl skttt sk kst skt oh BB Ykl kb b bk sttt

v -
L% DY YO G¥O HY OHVE G GYC LS G
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YASHWANTRAO MOHITE KRISHNA SAHAKARI SAKHAR

KARKHANA LTD; RETHARE BK.

)% T3 Post Shivnagar, Tal. Karad, Dist. Satara, (Maharashtra) Pin 415 108.
Tel.: 02164 - 266222 to 266225 '

Tel.: 02342 - 234070, 234071 Fax:02164 - 266226
E-mail : ymkrishnassk@rediffmail.com E-mail : ymksskcogen@gmail.com
Ref. NO. {mirishna/distillery/2022-23/  2%(5 Date :25/07/2022.

27 JUL 2077

To,

Hon'ble Regional Officer,

Maharashtra Pollution Control Board,

3 ¢ floor, Jog center, Near Vodafone office,
0Old Pune-Mumbai Road, Wakadewadi,
Shivajinagar, Pune-411003.

Subject: Appeal for withdrawal of proposed Direction issued on
Dated : 23t July 2022-Reg.
Ref: your letter MPCB/ROP/MPCB/PD/2207220004
dated: 22 July 2022.

‘L-Jl“ 1‘ e
Respected sir, T e N

\-‘ \__’I\”'/
This has reference to your above letter which was reccived by us

o 23/07/2022.1n the same, certain observations recorded during the visit of

14/07 /2022 same clarification and necessary information have been submit

to your office for withdraw the proposed direction issued to us.

1. Industry not discharging any type of effluent at the outside
premises. At the time of visited slightly colored appears for the
running rain water was noticed in the pipeline same line diverted to
lagoon. Further, here we clarify and inform you that, as per the
consent conditions allowed us 270 days for productions out of which
we have run the distillery only 198 days and production unit has
been stopped since 9 " June 2022 beflore rainy secasons. Generated
effluents have been utilized for composung and not store any type of
elfluent in the storage lagoons.

1.1 Here we also clarify that during the visit there was heavy rainfall
in that week and same of the rain water was getting mixed on the
ground/ empty compost vard and logoons. Hence it was observed
that the water low was having shght colour and pH noted by the
field Officer was also 7.5, however the mixing of ramwater



564

through Nala was having very much dilution and further to the
river.

1.2 Also, we would like to inform that the Fishkill incident was about
40 km away from the Nala and during the visit all manufacturing
activity of Distillery as well as Sugar plant was not in operation
and none of the effluent was store in any of the lagoon or pond.

2. After your visit ready compost has been shifted to shed and balance
compost has been covered with polythene shects. Moreover,.
impervious leachate collection is made in such a manner that run-
off water of compost yard can be stored. We have taken enough
precautions by having impervious leachate collecting tank, garland
canal system and recycling/pumping to composting. This
arrangement makes sure that cven in worst scenario any spent wash
sprayed on the windrows and rain water [allen on the windrows will
not exit the compost yard and thus will not pollute the unprotected
surface, surface water and ground water systems. We hereby assure
that all the conditions would be strictly followed.

We once again assure you that we will take at most care in avoiding any
contamination of water bodies and health of soil. As you are aware this odour
is generally nontoxic and doesn’t affect human health and this odour can’t be
completely be eliminated.

Under the above circumstances and in view ol above facts Kindly
request you to withdraw proposed directions.

Sir, in light of information presented above, we request you kindly not
to initiate any action against our unit. We, hereby, assure you that, incidents
such as the ones mentioned in your letter will not occur anymore.

Thanking you,

Regards

Man
( Y.M.Krishna

23"

LTD., Rethare BK)
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flog No - G 268 Date © 28/07/1855

YASHWANTRAO MOHITE KRISHNA SAHAKARI SAKHAR KARKHANA LTD; RETHARE BK.

> ",;:4;;\ \
Phone : 02164 - 266222 to 266225

S Email : ymkrishnassk@rediffmail.com

(Subject to Jurisdiction Karad, Dist. Satara)

Post Shivnagar, Tal. Karad, Dist. Satara. (Maharashtra) Pin: 415108 GSTIN : 27AAAAK0946L1ZI

Mob : 9075061222 / 9075071222
Fax: 02164 - 266226
Email : ymksskcogen@gmail.com

Ref No Y mhrishia distillers 2022-23

6971
Ta,

Hon'ble Regional Officer,

Maharashtra Pollution Control Board,

37 Noor, Jog center, Near Vodalone office,
Old Pune-Muombai Road, Wakadewadi,
Shivajinagar, Pune-4 11003,

Date ~ 1 FER fﬂB

I

/_‘\\\
Sub: Reply to Interim directions. //C/‘:/" E‘_l-_.ﬁ }""\\..

# C“': % » !
Rel: i Your letter No.ROP/MPCB/ID2301190012 Date:- 19/01/2023. % B ' \" ¥

TSRO Ofticer Visitto industey 1 (

CReplhy toswarning letter our letter No-

17 2022

Lo

N

Respected Sir,

‘!1] al
Reply o proposed directions our letier No 2705 on-

- Personal hearing conducted on 28.07.2022

2707 '1”'11

7/07/2022.

L0 s

With reference 1o the above subject matter and the above relerred interim directions received on

300012023 us hiereby submitting the complinnee as below

I Industry not discharging any type ol efMuent at the outside premises also we taken proper step U

avoid any tvpe of elMuent and leachate will not go

Nalla & River,

2 We have taken enough precautions by having impervious leachate collecting tank, garland canal

system and recyeling/pumping to composting.

")

We sell finished compost o the Karkhana sharcholders. 11 the compost is not sold before il

amonsoon, we pronise o Keep the remaining compost in a temparary shed and not store on the

campost vard

We have presenting clarification of various pomts and conmmitment 1o certain points, we are sur

the above clantication shall meet approval and consideration and further action miny please be avoided

Thanking vou,

6_

(Y. MUKrishan SSK LTD.,

Yours Faithfully,
o
‘\In'nnj,unu Direeto

Rethare BIK)



T ANNEXORE R F —
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| wmn,  YASHWANTRAO MOHITE KRISHNA SAHAKARI SAKHAR
et KARKHANA LTD; RETHARE BK.

s o ; " Post Shivnagar, Tal. Karad, Dist. Satara. (Maharashtra) Pin 415 108.
o 1 P ~ Tel.: 02164 - 266222 t0 266225
: Tel.: 02342 - 234070, 234071 Fax:02164 - 266226
E-mail : ymkrishnassk@rediffmail.com E-mail : ymksskcogen@gmail.com

: Ymkrishana/compost/

Ref. No. : P 17_25 Date : @9 JUN 2022
o REGISTERED A. D.

Hon’ble Regional Officer

Maharashtra Pollution Control Board,

3r¢ floor, jog center, Near Vodafone Office,

Old Pune-Mumbai Road. Wakadewadi,

Shivajinagar, Pune-411003.

Sub: Reply to Interim directions.

Reference: 1.Your letter No.ROP/MPCB/ID/2206020006 Date:-02/06/2022.
2. Compliant received from Mr.Anil bellam & Anil Patole Grievance
illegal
Disposal of spent wash to the gricvance Tal-Walwa,Dist-Sangali,
3. SRO Visit to 24.03.2022.
4. Reply to warning letter on 05/04/2022 &27/05/2022.
5.Proposed dircction No MPCB/2205230001 Date:-23/05/2022. o

Respected Sir,

With reference to the above subject matter and the above referred interim
directions received on 03/06/2022 we hereby submitting the compliance as
below.

| You shall submit the feasibility report of effluent treatment plant and air
pollution control system from government educational institute within 02

months period.

Compliance:-We have cormmunicating to government educational institute for
feasibility report of cffluent treatmer: plant also we will summit the report
before the commitment period.

2. You shall provide adequate pumping capacity at equalization tank o
transfer homogeneous effluent for the further treatment in aeration and
settling tank within O1 months.

Compliance:-We  will  definitely  provide adequate  pumping  capacity  to
equalization tank & settling tank within commitment period.



S67F

3. You shall not operate sugar factory for excess production.

Compliance: - We shall take the precaution for excess crushing will not go
exceed. also our last cursing season sugar factory run the unit 185 days and
total cane crushed 1338750 MT average production is 7236 MT i.e. our
average crushing was not crossed beyvond the limit

4. You shall not discharge measures to avoid Krishna river pollution and
submit extra compliance report with the 1 month.

Compliance: - Industry is not discharging any type of effluent in Krishna

River. As discussed, extra precautionary measures steps will be taken and

same report will be submitted with the 1| month.

5. You shall provide adequate Air pollution control system to avoid dust

emissions or so as to achieve emission standards within 01 months.
Compliance: Industry has been provided ESP to co-generation 90 TPH boiler
and low pressure boilers arc provided wet scrubber for controlling air
emission, we have taken extra precautionary measures o controlling air
emission from the stack, same report will be submit within commitment
period.

6. You shall provide the pucca road within premises to avoid the dust
emission due to vehicular movement.
Compliance: Presently industry having tar road within a premises and
extra precautions will be taken for controlling dust emission due to
vehicular movement.

=l

You shall be submitting the fresh bank gurantee of Rs 5, 00,000/- Five
Lakhs only towards cnsurce ol above compliances and consent conditions.
The bank guarantees shall be submitted within 15 days.

Compliance: We will be submitting Rs 5,00,000/-Five Lakhs only towards
ensure of above compliances at carhiest.

We have presenting clarilication of various pouits and commitiment

NN
, n (g 5
points We are sure the above clarilication shall meet ap rORE A~ -
*
q,:—l

consideration and further action may please be avoided. AV MOHITE
AL Satara Diste
REG No.5125
@\ _txe.nr,
ON?IAN 2023

Yours faithfu

)

Mandging Director
%EY.M.Krishna SSK/LTD., Rethare BK)

Thanking you,

-,

( Opy Lo

1 Ihie Regional Otlicer, MPCUowd, Pune
2. SRO, MPC Bourd, Sataia

—



AMNMNEXORE RR

Phons No. (02164) 272414, 8275706613 Govt. of Maharashtra

Web: Wtp://gcekarsd.acin GOVT. COLLEGE OF ENGINEERING, KARAD
Email principal@geekarad.ac.in, [An Autonomous Institute of Govt. of Maharashtra)
princioel goekarad Edtemaharashtra.gov in Vidyanagar, Karad -415124 Dist.-Satara.

GCEK/CIVIL 3690

Date - ,"Q AUG 2023
To

The Managing Director

Yashvantrao Mohite Krishna Sahakari Sakhar Karkhana Ltd
Rethare Bk. Tal. Karad Dist Satara

Subject — ETP feasibility report...
Reference: Your letter no. 1894, dated 16-06-2022

Dear sir,

With reference o the above-mentioned letter, a feasibility report of -
prepared by our institute
Ay

*\nfr',.;

Please find enclosed herewith report of feasibility of ETP.

Government College of Engineering Karad
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Phene Mo (01164) 172414, 8278706613 Gowvt. of Maharashtra

Web: http://gcekarad.ac.in GOVT. COLLEGE OF ENGINEERING, KARAD
Emall: principal@gcekarad.ac.in, (An Autonomous Institute of Govt. of Maharashtra)
principal geoekarsd @dtemaharashtra gov.in Vidyanagar, Karad 415124 Dist.-Satara.

Drawing Checking Report

Subject: ETP feasibility report
Reference: Your letter no. 1894, dated 16-06-2022
Name of Work: ETP feasibility report

Name of Agency: Yashvantrao Mohite Krishna Sahakari Sakhar Karkhana Ltd, Rethare
Bk. Tal. Karad Dist Satara

Payment Details: Receipt No. 16119, Dated 25-07-2022 & Receipt No.17970, Dated 20/07/2023

I'he ETP feasibility report of Yashvantrao Mohite Krishna Sahakari Sakhar Karkhana Lid, Rethare
Bk. Tal. Karad Dist Satara has been prepared.
1. The total inlet quantity and working volume of ETP has been studied.
2. A prehiminary, primary, secondary and tertiary processes worked out and found appropriate.
3. Site dimensions and process adopted as per the norms.
4. The site conditions and site found suitable for ETP.
5. The detaled compliance report enclosed herewith as per the schedule mentioned in MPCB
consent letter dated 14/1172022.

In view of the above, ETP of sugar industry is sugar industry is feasible and appropriate,

A

Ol f\'fl’lclldf}'c
Head, Civil Engineering Department

Design Checking
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Phons. No, (02164) 272414, 8275706613 Gowt. of Maharashtra

Web: http://gcekarad.ac in GOVT. COLLEGE OF ENGINEERING, KARAD
Email: principal@gcekarad.ac.in, {An Autonomous Institute of Govt. of Maharashtra)
orincipal.acoekarad @dtemaharashtra.gov.in V]dYanagar- Karad -415124 Dist.-Satara.

GCEK/CIVIL/ 3629
. Date — :Ia AUG 2023

The Managing Director

Yashvantrao Mohite Krishna Sahakari Sakhar Karkhana Ltd
Rethare Bk. Tal. Karad Dist Satara

Subject — Air Pollution System feasibility report...
Reference: Your letter no. 1894, dated 16-06-2022

Dear sir,

With reference to the above-mentioned letter, a feasibility report of above-mentioned work
prepared by our institute.

Please find enclosed herewith report of feasibility of air pollution system.

e
Primed

Government College of Engineering Karad




Phone. No. (02164) 272414, 8278706613 Govt. of Maharashtra

Web: http://gcekarad.ac.in GOVT. COLLEGE OF ENGINEER[NG, KARAD
Email: principal@gcekarad.ac.in, (An Autonomous Institute of Govt. of Maharashtra)
ptincipal.gcoekarad@dtemaharashtra.gov.in Vidyanagar, Karad -415124 Dist.-Satara.

Drawing Checking Report

Subject: Air Pollution System feasibility report
Reference: Your letter no. 1894, dated 16-06-2022

Name of Work: Air Pollution System feasibility report

Name of Agency: Yashvantrao Mohite Krishna Sahakari Sakhar Karkhana Ltd, Rethare
Bk. Tal. Karad Dist Satara

Payment Details: Receipt No. 16119, Dated 25-07-2022

The Air Pollution System feasibility report of Yashvantrao Mohite Krishna Sahakari Sakhar
Karkhana L.ud, Rethare Bk. Tal. Karad Dist Satara has been prepared and the following are the
observations.
1. Site dimensions and process adopted as per the norms.
2. The site conditions and site found suitable for air pollution system.
3. The detailed compliance report enclosed herewith as per the schedule mentioned in MPCB
consent letter dated 14/11/2022.

4_),- - /‘/.’ v Mg .1“\-\..‘

Officer Fhi:l’mrgc {".‘ e
Design Checking \ o




SCHEDULE-I

Terms & conditions for compliance of Water Pollution Control:

1| (A) As per your application, you have provided ETP Flowchart enclosed.
Effluent treatment plant of designed capacity 2000
CMD consisting of Primary, secondary & tertiary onpage 1 -3

system for trade effluent 835 CMD and treated
effluent is used on land for Irrigation. In no case
effluent shall discharge into stream directly or
indirectly.

(B) Industry shall provide CPU for recycle/reuse of Colling tower photographs
treated effluent. and records enclosed on
: page 4-6.

(C) The Applicant shall operate the efTluent treatment | Online monitoring system
plant (ETP) to treat the trade effluent so as to achieve photographs enclosed on
the following standards prescribed by the Board or page 7.

under EP Act, 1986 and Rules made there under from
time to time, whichever is stringent.

Sr. | Parameters Limiting

No. concentration no
to exceed in
mg/l, except for

pH
] pH 5.5-9.0
2 Oil & Grease 10

3 BOD (3 days 27°C) 100

4 Sulphate 1000
5 Suspended solids 100
6 |COD 250
7 | Chloride 600

ASSISTANT PRCFESSOR
Department of Civil Engineering
Guvt. Coluye of Engincering, Karad
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i LS i'l’olul Dissolved Solids | 2100

_ 4! —(“l)) I'he treated efMuent 730,00 CMD shall be disposed
- on land for irrigation on 66.76 hectares of own land /as
| per the bilateral agreement with farmers. In no any case

treated/untreated effluent shall find its way outside the

factory premises directly or indirectly.

The details enclosed on page
no. 8-12.

(E) Industry shall operate Online Continuous Emission
Monitoring System (OCEMS) and shall transmit
Online  Continuous Emission Monitoring System
(OCEMS) data to Board's server directly through the
data logger without any intermediate server.

i

|
{ i
t B

Online monitoring system
photographs enclosed on
page 7.

| (F) Trade effluent of 115.00 CMD generated from
I Co-gen shall be 100% recycle in process.

-

| (G) CREP conditions for Sugar Factory

i. Operation of ETP shall be started at least one month
before starting of cane crushing to achieve desired
MLSS. So as to meet prescribed standards from day
one the operation of mill.

ii. Waste water generation shall be reduced to 100 liters
per tone of cane crushed.

i1, Industry shall achieve zero discharge into in land
surface water bodies.

iv. 15 days' storage capacity tank shall be provided for
treated effluent to take care during no demand for
irrigation.

page no. 13.

D;%h:‘.l'b?“m 0
G[;\:(‘ c:“‘;\.

(H) Industry to make necessary arrangement to cover | Compiled
the effluent collection systema and to avoid the
Ingress of Bagasse and other matenal.
(1) The unit shall operate ETP even after completion | Compiled
of the crushing season so that ay effluent generated
during washing & maintenance activity is to be
{ discharged afier proper treatment. Zé?"
— - iy LI —— SORP—— — - R :-,—'——‘-»— T-‘&r}{‘qq E
ST PRCFESTO!
ASSISTAR { Gl Enginaenng

A
jor 0l roaineenna, nen

Compiled

Compiled

Compiled

Compiled -
@,

Photographs enclosed vil P
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| (J) The unit shall optimize water use in industrial
{ process & maintain records.

Compiled

(A) As per your application, you have provided STP
design capacity of 302 CMD for the treatment of
 84.00 CMD sewage.

(B) The applicant shall operate sewage treatment
system to treat sewage so as to achieve the following
standards prescribed under EP Act 1986 and rules
made under time to time, whichever is stringent.

1 | Suspended Not to exceed 100 mg/l
Solids

2 | BOD 3 days | Not to exceed 100 mg/l
(27°C)

(C) The treated sewage shall be 100% reused/recycled
for gardening purposc within premise. In no any casc,
sewage shall find its way outside Company's
premises.

Industry is provided soak pit
for sewage water and using
for own gardening.

Compiled

Compiled

3 The industry shall have bilateral agreement with the
fanners on whose land the treated effluent is used for
imgation purposes and a copy of the agreements with

validity shall be submitted to the Regional Sub
Regional Office of the Board

Farmer agreement copy
enclosed.

The industry shall create Environmental Cell by
appointing an Environmental Engineer, Chemist and
' Agriculture expert for lanking after day to day
activities related to Environment and vegation fer
where treated effluent is used for rigation

Chart enclosed on page 14-
15,

5 | CONDITIONS FOR MOLASSES STORAGE
| (i) The molasses shall be property collected and Compiled
stored in steel tanks which shall be leak prooll At no
. &7
il
g \N { !'J Wi~ s
\,J‘_,‘ ‘- i y cal in\n[\(‘\,“’ng d
Danai’ ! EﬂQ\l\a"“n‘a Kara

covt. Coie J“
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—y

' stage of huﬁ&ling of molasses, there shall be leakage
or spillage.

(1) The capacity of tanks for storage of molasses shall

[ € i
o . : i ) »d
be such that it will take care of bumper production of | Compile
_ - sugar, non-lifting of molasses etc.

\
| |
l 1' (111) All the area on which molasses are stored and

| handled should be provided with drain for diverting

the spills to the treatment plant/molasses tank. Compiled

Suntable arrangements for accidental discharges of
‘ | molasses from the tanks shall be provided to contain
1 the same within factory premises.
|
|

(iv) Destruction of molasses and its disposal shall not
be done without specific permission in writing from
the authorized officer of the Board, Intimation of Compiled
intention to destroy or dispose of the molasses shall
be given to the Board at least 15 (fifteen) days in
advance by registered post under intimation to the
Sub-Regional officer and Regional oflicer of the

, Board under whose jurisdiction the factory is situated.

(v) The storage 1anks shall be kept in good conditions

all the year round with adequate maintenance. The

: Compiled
| tanks size and capacity per em. height, total capacity
| in tonnes shall be displayed prominently near /on the
| tank. |
(vi) The above conditions shall be in addition to and .
Compiled

not in derogation of the provisions contained in the

the “Bombay Molasses Rules 1955 and "Maharashtra
Molasses Storage and Supply Regulation, 1965”

|

"6 | The Ap})lua;t shall ;;r"uvidc Spcciﬁﬁc Water Pollution | Compiled
control system as per the conditions of EP Act, 1986
and rule made there under from time to time!
Environmental Clearance/ CREP guidelines if
applicable. ) The Board reserves its rights to review
plans, specifications or other data relating to plant

setup for the treatment of waterworks for the
purification there of & the system for the disposal of
sewage or trade eflluent or in connection with the
grant of any

—

Ihe Board reserves its rights to review plans, Compiled
l specifications or other data relating to plant sctup for anm
7 [ =
— ‘Q
ﬁsmsm‘{éf PROFESSOR
Depariment of Civil Engmenrfng ’
Gov!‘ Colieya of Engineaenng, Kara
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the treatment of waterworks for the purification there
of & the system for the disposal of sewage or trade
effluent or in connection with the grant of any consent
conditions. The Applicant shall obtain prior consent
of the Board to take steps to establish the unit or
establish any treatment and disposal system or an
extension or addition thereto.

8 | The industry shall ensure replacement of pollution Compiled
control system or its parts after expiry of its expected
| life as defined by manufacturer so as to ensure the

| compliance of standards and salety of the operation
thereof.

9 | The Applicant shall comply with the provisions of the | Compiled
Water (Prevention & Control of Pollution) Act 1974
and as amended, by installing water meters, and other
provisions as contained in the said act

10 | The Applicant shall provide Specific Water Pollution | Compiled
control system as per the conditions of EP Act, 1986
and rule made there under from time to time/
Environmental Clearance/ CREP guidelines.

SCHEDULE- 1T

Terms & conditions for compliance of Air Pollution Control:

1 | As per your application, you have provided the Air Photographs enclosed on
pollution control (APC) system and erected following page no. 16-18.
stack(s) and observe the following fuel pattern

Stack | Stack APC Ht | Fuel Quy S% | SO2

No Attached | System

o (m)
1 [ Boiler | Wet |35 | Daggasse | 240 | 0.2 | 960
(20TPI) | Scrubber MT/D
1 Boiler Wet 35 | Baggasse | 240 0.2 | 960

AV
T PRCFESSQOL
peparunent of Civil Engineanng !
pal . il v
Govt. Calizge of Engineanng. Kar
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S5F#
. [ (20TPI) | Scrubber MT/D
2 Boiler ESP 72 | Baggassc | 960 0.2 | 3840
L (S0TPH) MT/D
3 DG Set Accoustic | 3.5 | Diesel 100 1.0 |2
500 Enclosure I/d
{ \ KVA
2 | The Applicant shall provide Specific Air Pollution Photographs enclosed on

control equipments as per the conditions of EP Act, 1986 | page no. 16-18.
and rule made there under from time to time/
Environmental Clearance / CREP guidelines.

1. The Applicant shall provide ESP/ Bag filter/ Wet
scrubber to the Bagasse fired boiler and Dust Collector
to Sugar bagging section as an Air Pollution control
equipments OR as per the conditions of EP Act, 1986
and rule made there under from time to time/
Environmental Clearance / CREP guidelines.

2. The applicant shall operate and maintain above
mentioned air pollution control system, so as to achieve
the level of pollutants to the following standards:

Total Particular | Notto exceed | 150 mg/Nm3
matter

\ ]
3. The Applicant shall obtain necessary prior permission \-Lh 2
for providing additional control equipment with
necessary specifications and operation thereof or
alteration or replacement/alteration well before its life
come to an end or erection of new pollution control
equipment

| 4. The Board reserves its rights to vary all or any of the
l condition in the consent, if due to any technological

-~

et T T PROMcoswit
ﬁ\)u‘—’ IRATRR - .
pDepartment of Civil Enginetnnj

Govt. Colleae of Engineering, Karad
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improvement or otherwise such variation (including the
change of any control equipment, other in whole or in
part is necessary).

5. Industry should not use auxiliary fuel more than 15 %
(as per amendment in EIA Notification 2009, power
plant upto 15 MW based on Bio-mass and using :
auxiliary fuel as coal upto 15% are exempt.) as co-gen
capacity is below 15 MW.

3 | The Applicant shall obtain necessary prior permission Compiled
for providing additional control equipment with
necessary specifications and operation thereof or
alteration or replacement/alteration well before its life
| come to an end or erection of new pollution control
equipment.
4 The Board reserves its rights to vary all or any of the Compiled
condition in the consent, if due to any technological
improvement or otherwise such variation (including the
change of any control equipment, other in whole or in
part is necessary).
SCHEDULE-1II % \
/ SR, ‘?fp
Details of Bank Guarantees: (Enclosed in report) 2, /?Qﬁ K%
QU 478,
SrNo | Consent Amt ol BG imposed | Submission Purposc of Compliance \(.r!)‘ 'xy/44'/. N ‘,-.:’.
(C2E/C20/C2R) Period BG Period A wpl Y A
[ lco gl g8 §
., i H o) ‘8\"
| CloR 25 lukh 15 days Towards 31.07.2023 28.02.20.7 7 ____ :
compliance of
consent
conditions &
O&M of
pollution
control system
BG Forfeiture History:
SrNo | Consent Amt of BG imposed Submission Purpose of Amount of Reason of BG
(C2E/C20/C2R) Period BG BG Forfeiture | Forfeiture
1 CwR 25 lakh - Towards 5 lakh Exceedance of
compliance of VS
consent

condions &

~

o
ASSISTAT PRCF

Coavh/ay

Dep=rtment of Civil Eng'neenng
Gevt. College of Engineaning, Karad



O&M of
pollution

control system

SCHEDULE-1V

General Conditions:

1

The applicant shall provide facility for collection of
environmental samples and samples of trade and sewage
effluents, air emissions and hazardous waste to the Board
stafT at the terminal or designated points and shall pay to
the Board for the services rendered in this behalf.

Compiled

I

The applicant shall provide ports in the chimney/(s) and
facilities such as ladder. platform etc. for monitoring the
air emissions and the same shall be open for inspection
to/and for use of the Board's Staff. The chimney(s) vents

attached to wvarious sources of emission shall be |

designated by numbers such as S-1. S-2, etc. and these
shall be painted/ displayed to facilitate identification.

Compiled

Whenever due to any accident or other unforeseen act or
even, such emissions occur or is apprehended to occur in
excess of standards laid down, such information shall be
forthwith Reported to Board, concened Police Station,
office of Directorate of Health Services, Department of
Explosives, Inspectorate of Factories and Local Body. In
case of failure of pollution control equipment, the
production process connected to it shall be stopped.

Compiled

The applicant shall provide an altemnate electric power
source sufficient to operate all pollution control facilities
Installed to maintain compliance with the terms and
conditions of the consent. In the absence. the applicant
shall stop, reduce or otherwise, control production to
abide by terms and conditions of this consent.

Compiled

The firm shall submit to this office, the 30th day of | Compiled
September every year, the Environmental Statement
Report for the financial year ending 31st March in the
prescribed Form-V as per the provisions of rule 14 of the :
Environment (Protection)(Second Amendment) Rules,
1992.
A
Dezantmentof G B
Govt Coitegz of Engines

15 ne sl ng

ing., Karad
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6

The industry should comply with the Hazardous & Other
Wastes (M & TM) Rules, 2016 and submit the Annual
Returns as per Rule 6(5) & 20(2) of Hazardous & Other
Wastes (M & TM) Rules, 2016 for the preceding vear
April to March in Form-1V by 30th June of every year.

Compiled

An inspection book shall be opened and made available to
the Board's officers during their visit to the applicant.

Compiled

The industry shall constitute an Environmental cell with
qualified stafl/personnel/agency to see the day-to-day
compliance of consent condition towards Environment
Protection.

Compiled

The applicant shall install a separate meter showing the
consumption of energy for operation of domestic and
industrial effluent treatment plants and air pollution
control system. A register showing consumption of
chemicals used for treatment shall be maintained.

Compiled

10

The a-{;plicant shall bring minimum 33% of the available
open land under green coverage/ plantation. The applicant
shall submit a yearly statement by 30th September every
year on available open plot area, number of trees
surviving as on 3 1st March of the year and number of trees
planted by September end.

Compiled

The industry shall submit official e-mail address and any
change will be duly informed to the MPCB.

Compiled

12

13

14

Industry should monitor effluent quality, stack emissions
and ambient air quality monthly/quarterly.

Compiled

The industry shall recycle/reprocess/reuse/recover
Hazardous Waste as per the provision contain in the
H&OW(M&ETM)  Rules 2016, which can be
recycled/processed/ reused/ recovered and only waste
which has 10 be incinerated shall go to incineration and
waste which can be used for land filling and cannot be
recycled/ reprocessed etc. should go for that purpose, in
order to reduce load on incineration and landnl
site/environment.

Compiled

' ].ﬁdu;('r_;' shall strictly comply with the Water (P&CP) Act.

1974, Air (P&CP) Act, 1981 and Envimnmcnlul?

Compiled
-

Y4

&

ASSISTANT PROFESTUN
Department of Civii Engine2rning
Govt. Gallege of Enainearing, Karad
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Protection Act.1986 and industry specific standard under
EP Rules 1986 which are available on MPCB
website(www.mpcb.gov.in).

15

Separate drainage system shall be provided for collection
of trade and sewage efMuents Terminal manholes shall be
provided at the end of the collection system with
arrangement for measuring the flow. No effluent shall be
admitted in the pipes/scwers downstream of the terminal
manholes. No effluent shall find its way other than in
designed and provided collection system.

Compiled

16

Neither storm water nor discharge from other premises
shall be allowed to mix with the effluents from the factory.

Compiled

17

Conditions for D.G. Set

a) Noise from the D.G. Set should be controlled by
providing an acoustic enclosure or by treating the room
acoustically.

b) Industry should provide acoustic enclosure for control
of noise. The acoustic enclosure/ acoustic treatment of the
room should be designed for minimum 25 dB (A)
insertion loss or for meeting the ambient noise standards,
whichever is on higher side. A suitable exhaust mufller
with insertion loss of 25 dB (A) shall also be provided.
The measurement of Insertion loss will be done at
different points at 0.5 meters from acouslic
enclosure/room and then average.

¢) Irdustry should make efforts to bring down noise level
due to DG set, outside industrial premises, within ambient
noise requirements by proper sitting and control measures

d) Installation of DG Set must be strictly in compliance
with recommendations of DG Set manufacturer.

e) A proper routine and preventive maintenance
procedure for DG set should be set and followed in
consultation with the DG manufacturer which would help
to prevent noise levels of DG set from deteriorating with

usc.

Compiled

—
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f) D.G. Set shall be operated only in case of power failure.
g) The applicant should not cause any nuisance in the
surrounding area due to operation of D.G. Sel.

h) The applicant shall comply with the notification of
MOEFCC, India on Environment (Protection) second
Amendment Rules vide GSR 371(E) dated 17.05.2002
and its amendments regarding noise limit for generator
sets run with diesel.

The industry should not cause any nuisance in
surrounding area.

Compiled

19

The industry shall take adequate measures for control of
noise levels from its own sources within the premises so
as 10 maintain ambient air quality standard in respect of
noise to less than 75 dB (A) during day time and 70 dB
(A) during night time. Day time is reckoned in between 6
a.m. and 10 p.m. and night time is reckoned between 10
p.m. and 6 a.m.

Compiled

(e
[}

g
| The applicant shall maintain good housekeeping.

Compiled

The non-hazardous solid waste arising in the factory
premises, sweepings, elc. be disposed of scientifically so
as not to cause any nuisance / pollution. The applicant
shall take necessary permissions [rom civic authorities for
disposal of solid waste.

Compiled

22

The applicant shall not change or alter the quantity,
quality, the rate of discharge, temperature or the mode of
the effluent/emissions or hazardous wastes or control
equipment provided for without previous written
permission of the Board. The industry will not carry out
any activity, for which this consent has not been
granted/without prior consent of the Board.

Compiled

The industry shall ensure that fugitive emissions from the
activity are controlled so as 10 maintain clean and safe
environment in and around the factory premises.

Compiled @)

24

The industry shall achieve the National Ambient Air
Quality standards prescribed vide Government of India,
Notification did. 16.11.2009 as amended

ASSISTANT PROFES

Compiled

-

SOR
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Reg No. : G 268 Date ; 26/07/1955

\'ASHWANTRAO MOHITE KRISHNA SAHAKARI SAKHAR KARKHANA LTD; RETHARE BK.

Phone : 02164 - 266222 to 266225

(Subject to Jurisdiction Karad, Dist. Satara)
Email : ymkrishnassk@rediffmail.com

Post Shivnagar, Tal. Karad, Dist. Satara, (Moharashira) Pin: 415 108 GSTIN : 27AAAAK0946L12I

Mob : 8075061222 / 9075071222
Fax: 02164 - 266226
Email : ymksskcogen@gmail.com

To,

Ref. Nox 570

Ymkssk/Environment/2023.-24/

The Sub- Regional Officer,

Maharashtra state pollution Control Board,
Satara New Government Bhavan,

Near S.T. Stand, Bazar,

Satara - 415001

Sub: Reply to scrutiny,
Refl: scrutiny received on web portal.

Respected Sir,

Date :

=4 0CT 2023

Reference to above ated subject, we are submitting reply of your scrutiny letter as fallows.

B2 Scrutiny Reply j
I No
1 CA certificate showing the gross block investment | In the last year our existing manufacturing unit
| without depreciation justification in case of increase | installed ethanol plant due to this cost of asset was
? and decrease of capital investment or audited increased also we have paid 15000/- for additional
| company balance sheet fee as per the increased capital investment. et e
2 ; Compliance report in uspu.l of show cause null\.ﬂ Attached _F*& {) ‘}-.\\
1 | proposed direcuon, interim directions issued earlier _# "/q—"- e o _(’»’0 \
! during last lwo years. AN <y
E] Aadhaar card or PAN card copy of authorized | Attached SR £
j.__i | person - o B B - <\
4 self-monitoring report port of Air, Water and Hazardous | Attached » )
: wasle / %{
5| PAN Card copy of Industry Attached i rd
6 | Location plan /site map showing surrounding Attached }'; ” . \",\,
| village/human habitation, town river, sea shore, A {:l
= road.
7 Water budgeting showing water consumption for Attached
‘ | each process and cffluent generation include
| | consumption and generation for domestic purpose —
8 Industry Board of resolution / list of directors (of Attached
{ compans industry) e . L
i Yy T Derait Hayout pl.m of I.u.lur)—prun!sn Attached S—]
10 | Fuel Consumption along with details of Boiler and | Attached -
' DG detuils. o —
: ) l “Copy of Environment statement. Attached _“
f 12 | e ump.m} “s Authonization Letter in the name of Attached
! authorized person | !
K ,1”- T *()( from local body for proposed lm.jmtr) ' -\Il.lslln;d

I
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17

i
16

73

T

| PS—

' Scrutiny

Reply

Details of Effluent treatment plant along with flow
| Diagram for domestic and industrial effluent.
__| Lragram [or domes

Attached

- Requisite fees in the form of demand drafi along
! with delay charges, penalty.

- Jjjgz_jddl.fccs of Rs.15000/- for increase in C.1.

Attached

| Details of air pollution control equipment for boiler,

| process  emissions, material handling, fugitive
| emission

(48

Atached

Annual returns (Form No 4.) as per the hazardous
| waste rules 2008,

Attached

Arrangement made for compliance of CREP
guidelines

Attached

==

Managing Director
(Y.M.Krishna SSK LTD.,Rethare BK)

Sa




s

ANNEXVRE R -9
T & -B85-

VAT TIN -2743C000115V Excise Control Code- Range KARAD-V TelNo.- 02164 266222 /23 /24725
C ST TINZ27430000115C AAAAKO94GLXMO01 Commussioncrate-kolhapur Fax No - 02164 266226
GSTN 27AAAAKD946L1ZI

YASHWANTRAO MOHITE KRISHNA SAHAKARI SAKHAR KARKIIANA LTD; RETHARE BK.

Post-Shivnagar , Tal-Karad ,Dist-Satara

E -mail ymkrishnassk@rediffmail com | etender ymksski@gmail.com PUR -F- 04
WORK ORDER
CRDER NO: YMKSSSK2023-2024/Compost (Loose)/ 392 /2023-2024 Date 06/06/2023
- E B 31/03/2023
Exaculive Board Meeting Date :- Requisition No:- §72/ aﬁith?o&&Dgéfé‘ ?gg 91/03/2023
Resolution No:- Club No 556 Supp Quo.no &Date:
To.
3560 M/S GREEN SCIENTIFIC DEVELOPMENT(I)PVT.LTD,,
4/AWING BUILDING 23, SUBHASNAGAR Tel No. - 8820239183 Fax No. -

HEM
CHEMBER, MUMBAI Mo No

Subject - MODIFICATION OF EXISTING 500 C,D ETP WITH 1500 CMD NEW INSTALLATION OF ETP -CIVIL WORK

Ref - YCUR PROPOSAL
Dear Sir
We are pleased to place with you out work order as shown below subject to the terms and
conditions mentioned as under
SrNo Item Code Paniculars Quantity  Unit Rate per Unit Amount
1 23513 ETP MODIFICATION OF CIVIL WORK. - 1.00 Jos 16719001.00 167149001 00

Total Amount:l 16,719,001.00

TERMS AND CONDITIONS :-

F.O.R AT : AT FACTORY SITE CGST
CGST 1504710 09 CGST
Delivery Period WITHIN 90 DAYS SGST
SGST 1504710.09 SGST
Payment AS PER BELOW
Others - RATE OF CIVIL SCOPE OF WORK - RS. 167190Q1/-_

RIDING CHARGES - RS 898871 INCLUSIVE IN ABOVE RATE
PAYMENT FOR CIVIL SCOPE OF WORK

A) 30% ADVANCE, BEFORE START THE WORK. ~

B) 65% AS PER PROGRESS OF WORK

C) 25% AFTER COMPLE TION OF WORK

0)2 5% AFTER DEFECT LIABILITY OF 12 MONTHS

WARANTEE - ONE YEAR -

7

ONLY LODGING FACLITY WILL BE PROVIDED BY KARKHANA

-

CENERAL TERMS AND CONDITIONS ;-

»i’i‘q“" '[/. ’ ?\ ‘ 0&4«\—.3 ) ) f;:* F',:?.:_-
r

Purthase Officer Head of Departmunt MANAGING DIRE(;T()R

Paga 1pf2




586

1. Item-wise bill must be sent along with material, without this material will not be aceepted. Supplier should send their bill in triplicate for
payment

2. Every supply should cover with our P.O.No.,ltem code details etc.

3 You should be strictly foliow and comply all the GST formalities within time

4 Suppiler shoulo become 'C’ class member of our karkhana by paying Rs. 100/- while accepting the purchase or job work order.

5 Tne material received in damaged or unserviceable condition or not as per our specification shall be rejected Karkhana has no responsibility for
rejected matenal

6

Supplier has to take delivery of rejected matenal at their own cost within 4 days from date of supply
All material must be exactly as per approved samples and specification’s and will be subject to our inspection and approval at any time after

delvery

[ ]

If the matenal supphed are not of contract sr-ecmlcauun or otherwise nol satisfactory for any reason of which the buyer shall be the sole judge,
the buyer shall be enlitled to reject the supplies, cancel the order and buy s requirements from elsewhere,

The quantity of material must not exceed without our prior wrtten concurrence.

10. No variation of this order shall be valid unless made In writing and duly signed by both the parties. In the absence of specific written

acceptance, the buyer will not be bound by any provision in the supplier's quotation, offer document or forms of acknowledgement to this
order.
11 If we not receive order acceptance from your side within 2 days of receipt of our order, the order will be treated as accepted by you.

12. Any disputes that will be arise in connection with this order are subjected to satara jurisdiction only and will be subject to provisions of
maharashtra co-oprative society Act 1960,

13 Fail to deliver any or all the material, Fail to complete the work within the agreed time specified in the order, supgliers shall pay liquidated
damages as per karkhana rules.

{
= 25 &

P
P}Lhase Officer Helxd of D partment MADAGING DIRECTOR

_—

Copy To:- Acc /Store ! Purchse/Dept- Compost (Loose)

_Page 20ot2
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VAT TIN -27490000115V Excise Control Code- Range. KARADV TelNo - 02164 266222 /23 /24125
C.S.T.TIN27490000115C AAAKOO46LXMO01 Commissionorate-kolhapur FaxNo - 02164 266226
GS.T.N: 2TAAAAKO946L1ZI
YASHWANTRAO MOUHITE KRISHNA SAHAKARI SAKHAR KARKHANA LTD; RETHARE BK.
Post-Shivnagar , TakKarad ,Dist-Satara
E -mall ;ymkrishnassk@rediffmail.com , etender ymksski@gmailcom PUR -F- 04
WORK ORDER
ORDER NO: YMKSSSK2023-2024/Compost (Loose)/ 360 /12023-2024 Date: 02/06/2023
i i - Enq No & Date. : 63 24/0472023
Executive Board Meeting Date : Requisition No.- 425/ QuotNo & Date: €88 02/06/2023
Resolution No:~ CubNo: 83 Supp Quo.no &Date
To,
3550 M/S GREEN SCIENTIFIC DEVELOPMENT(I)PVT.LTD,,
4/A WING BUILDING 23, SUBHASNAGAR TelNo - 9820239183 Fax No. -
CHEMBER, MUMBAL
Mo Na
Subject:- MODIFICATION OF EXISTING 500 CMD ETP WITH 1500 CMD NEW INSTALLATION OF ETP.
Ref i~ YOUR PROPOSAL
Dear Sir,
We are pleased to place with you our work order as shown below subject to the terms and
conditions mentioned as under.
SrNo Item Code Particulars Quantity  Unit Rate per Unit Amount
1 41754  MODIFICATION OF EXISTING 500 CMD ETP 100  JoB 6300000.00 £300000.00
WITH 1500 CMD NEW INSTALLATION OF )
ETP. AS PER ATTECHED ANNEXURE SHEET.
Elec oo meehanicad Uns
Total Amount: 6300000.00
TERMS AND CONDITIONS :-
F.O.RAT . ATFACTORYSITE - CGST
CGST 567000.00CGST
Delivery Period WITHIN 90 DAYS.— SGST
SGST 567000.00 SGST
Payment ASBELOW
Others +  PAYMENT -
— A) 30 % ADVANCE
~ B) 60% AGAINST PROFORMA INVOICE BEFORE DISPATCH.
) 5% AFTER ERECTION.
— D) 2.5% AFTER COMPLETION OF WORK.
_-E) 2.5% AFTER DEFECT LIABILITY OF 12 MONTHS.
WARANTEE - ONE YEAR ~
GENERAL TERMS AND CONDITIONS :-
< [
P'u}shis?’qmc'é'r‘ i e  pacetof2




1. Iltem wise bill must be sent along with material, without this material will not be aceepted. Supplier should send their bill In triplicate for
payment.

Every supply should cover with our P.O.No.,Item code details ete.

You should be strictly follow and comply all the GST formalities within time.

Supplier should become 'C' class member of our karkhana by paying Rs. 100/- while accepting the purchase or job work order.

The material received in damaged or unserviceable condilion or not as per our specification shall be rejected. Karkhana has no responsibility for

rejected material.

Supplier has 1o take delivery of rejected material at their own cost within 4 days from date of supply

7. All material must be exactly as per approved samples and specification’s and will be subject lo our inspection and approval at any time after
delivery.

8. If the material supplied are not of contract specification or otherwise not satisfactory for any reason of which the buyer shall be the sole judge,
the buyer shall ba entitled to reject the supplies, cancel the order and buy its requirements from elsewhere.

9. The quantity of material must not exceed without our prior written concurrence.

10. No variation of this order shall be valid unless made in writing and duly signed by both the parties. In the absence of specific written
acceptance, the buyer will not be bound by any provision in the supplier’s quotation, offer document or forms of acknowledgement to this
order.

11. If we not receive order acceptance from your side within 2 days of receipt of our order, the order will be treated as accepted by you.

12. Any disputes that will be arisa in connection with this order are subjected to satara jurisdiction only and will be subject to provisions of
maharashtra co-oprative society Act 1960.
13, Fail to deliver any or all the material, Fail to complete the work within the agreed time specified in the order, suppliers shall pay liquidated

damages as per karkhana rules.

@%"F’ QRN ==

ase Officer __Hdad of Department MANAGING DIRECTOR

oW

[o}]

Copy To:- Acc / Store/ Purchse/Dept- Compost (Loose)

Paga 2 of 2
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Yashwantrao Mohite Krishna Sahakari Sakhar Karkhana Ltd. Rethare BK, Shivnagar, Karad.
Existing ETP modification & expansion photographs.

Newly installed Reaction Tank, Plate settler for removing of sludge, Distribution Tank



590

Diffuser system installed replace by old surface aeration system.



5491

Sand filter & carbon filter system installed.
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A [N T Ta || 898 3K
1|HTRT ST 7 FEAHE | 22 0.23
2[7THT ZOTHE HEA Feza=r | 19 0.23
3ETETET oTF7 HTer sz 21 0.38
A[STTET AZTET H2A FEa=r| 17 0.13
S|ToraTsT AEHT HEe T qTHT 28 0.26
BATATST =7 Heol I HTHT 28 0.26
7 AT = HE FzaET | 14 0.20
8ETZTAT AT A I ATAT 18 0.57
QAT Ta7T AL A= | 15 0.16
10[39H ATYITET ATV T qTET 19 0.25
11|=T 72T 5= T AT 15 0.12
12[HT2T T9rET TTETS e | 325 0.04
13|F57Ta 59 T2 s H=r | 325 0.14
14 [T TSR TS T =T | 325 0.14
T TTATH TT21D Te AT | 145 0.15
15[F =TT ATTET 91205 ez ATHT | 325 0.04
16[qe=TZ AT HEA TeaEr | 24 014 % A
17 =g w=a rewnht | 347]  0.03/0 7 T
18[frara =% wer earh | 3470 004 -<'(‘3 €%
19frror % wew Srea | 3471 004\ o
20T AT HEA | 7 0.12&\' )
AT ATIUT HEA T /AT 8 0.04 ~ .iF
21{foraTiT Arour wee ERER T 7 0.11
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22t [T M Tz ATET | 499 0.14
23z v T T AT | 499 0.14
24|q T YFT TS T ATAT | 499 0.14
25127 THTY Y197 210 FJrEATAT | 499 0.14
26|t HTTE YT grETs arz AT | 499 0.14




27 (foraTsiT 57T AT 7T HTAT 15 0.09
28[FAT7ITT TTHEE HEA F7E qTAT 26 0.17
29[=TZTHT aTaT "= = AT | 343 0.14
30[qATT ITHTEY IT21 FrzATHT | 345 0.15
31|[FZEHTY FTUTaT A A Frz ATAT | 333 0.09
32[ATATSIT =TYTET HEA Tz am=r | 333 0.09
33[SATT ITHTET TATL T ATHAT 15 0.25
34|qaTa T HE RS AT 26 0.17
35[Tra=g ATEAT HE o T ATAT 10 0.16
36(FATAAT AT HEA Frz =T | 349 0.27
37[F= qEm™ "EA gez A=l | 49 0.43
38U I "I FeeATHT [ 49 0.43
39T ATITET HET Tz AT=T | 333 0.09
4037w Fg7Ta 5 T AETHT [ 23 0.07
41 |7T<AT o=t 72 v =T | 343 0.14
A2|fHHTT ZTHIEY TSI Frs o= | 325 0.14
forvTa ZTHeT e FTTATHT | 343 0.15
43| ATy ATIA 7T ATAT 3 0.30
A4+ Fgma wea JeT AT | 48 0.15
45| awa STeE TEa| 1 0.18]
AB[TITTTH FTATET AT 97T ATAT 15 0.13
A7 [ATATAT T TETS A 47 0.21
A8lorTer 2= g TTT AqTHT 20 0.31
erTer e qee T HTHT | 48 0.30
AQ[a=E AT HEA T HTHT | 347 0.05
50[FH9T HET=F AT IT 7T 15 0.13
51|=E=Ta AT w=A FrE A= | 17 0.13
52[TT9= AT q1eTes gezaT=T | 325 0.14
qTIE AT TTeTes T ATET | 345 0.10
53| =T THEE HEe s HTET | 28 0.26
54[ATHRTH TTHEZ W JrzaTdT | 28 0.26
5573z Rgema weel S AT [ 21 0.19
56|ATeFT TTHEE HE e a7 ATHT | 499 0.19
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57| e Tz wEa JrE qTHT | 499 0.19
S8 te v wEea 7T qTHT 22 0.22
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68w waTtam yEa Tz AT | 352 0.08
CECR T
1| Ferad A AT | 780
T T qAATA qaeHTAT | 784
[t 781 AT Ta=HTAT | 785
3fferarsht faey wv1= TATHTAT | 776
4[FUTHA RETAA AT ATl | 779
[EYTHA WETRE AT Ta=HTHT | 783
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7|eom fro e TqaEaT | 776 0.26
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10fer fawoy AR TAEATHT [ 776 0.26
VAT 7 AT qaEATHT | 778 0.38
[FTAT v AT AAEHTHT | 782 0.35
12[farstt fRaax Figaas qasHEr | 777 0.20
13[srera R JIesT SEEwTs | 777 0.19
14[59ad /AT v TaeATHT | 963 0.55
TEEATHT
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BANK GUARANTEE

In consideration of the Regional Officer, Maharashtra Poliution Control
Board, Mumbai, having agreed to grant M/s Yashwantrao Mohite
Krishna Sahakari Sakhar Karkhana Ltd., Rethare Bk., Post Shivnagar

Tal. Karad, Dist. Satara (Thereinafter referred to as the (Factory unit)) .
time for the due compliance of Interim Directions under Section 33 A of Gy
the Water (Prevention and Control of Pollution) Act 1974, 31 A of the Air 2%~
(Prevention and Control ol Pollution) Act 1981 & Hazardous Wastes {J:
(Management, Handling & Trans boundary Movement) Rules, 2016
suggested /stipulated vide letter bearing No ROP/MPCB/ID2206020006 ™ 7
Date 02/06/2022 and as Consent to Operate on production of a Bank
juarantee for . 5,00,000/- (In words . Five lakhs only)

Specific conditions (Sugar Industries) with Bank m*ﬁ

alongwith time bound programme for compliance asunder. ’_4’;%?_ 4y n',‘rt,\f;:-
s Wap. P s Nty
Sr. Consent Conditions BG Amount Perii@( A'i e [ vy
No ! :
1 | Towards Compliance and | Five Lakh e M /
f Ensurning of Interim Directions . - "‘6\“
| Complaince & Consent Conditions . Yol

We The Satara District Central Co-operative Bank Ltd.,Satara, /;-“
Head office (Indicate the namc of the Bank) at the request ol said M/s,"z.‘ 4
Yashwantrao Mohite Krishna Sahakari Sakhar Karkhana Ltd., Rethare
Bk., Post Shivnagar (Indicate the name of the Sugar factory /unit) at
whose request Bank Guarantee is being issued do hereby undertake to
pay o the Board an amount not exceeding %.5,00,000/- (In words
Z. Five lakhs only) against any non-compliance ol consent conditions/
directions of damages etc caused to the Environment by reason of any
breach of provisions of said Acts. Notices, letter instructions etc by the
said Sugar lactory/unit/local body.

We The Satara District Central Co-operative Bank Ltd., Satara do hereby
undertake to pay the amount due and pavable under this guarantce
without any demur merely on a demand from the Board that the amount
claimed is due for the reason of non- fulfillment of undertaking. Non
compliance of directions/notices/ letters/ instructions/ issued by the
Board/violation of provisions of any of the provisions of Law mentioned
hereinabove. Any such demand made on the Bank shall be conclusive as
regards the amount due and payable by the Bank under this Guarante .
However our liability under this Guarantee shall be restricted o ar
amount not exceeding %.5,00,000/- (In words . Five lakhs only)

We undertake to pay to the Board any money so demanded
notwithstanding any dispute or disputes raised by the said Sugar
Factory in any suit or proceedings pending before any court or Tribunal
or Board against the Board relating thereto, our liability under this
present being absolute and in equivocal.

i

B
£5-
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. The payment so made by us under this agreement shall be valid

discharge of our liability and Sugar Factory shall have no claim against
us in making such payment.

. We The Satara District Central Co-operative Bank Ltd., Satara further

agree that the guarantee herein contained shall remain in full force and
effect during the period that would be taken for the performance of the
undertaking/notice/letter etc and that it shall continue to be enforceable
tll all the dues of Government/Board under or by virtue of said
undertaking/notice/letter etc have been fully paid and it has claimed
satisfied or discharged or till Government / Board certified that the
terms conditions of the Directions/ Undertaking/ Notice/letter/any
provisions of relevant law have been fully and properly carried out and
complied by the said Sugar Factory and accordingly discharges this
guarantee. Unless the demand or a claim under this guarantees is made
on us in writing on or before 21/07/2023. We shall be discharged from
all liability under this guarantee thereafter.

We The Satara District Central Co-operative Bank Ltd., Satara further
agree with the Board that the Board shall have the fullest liberty without
our consent and notice/letter etc or to extend time of compliance by the
said Sugar Factory from ume to time or to postpone for any time or from
time to time any of the powers exercisable by the Board against the said
Sugar Factory and to forbear or enforce any of the terms and conditions
relating to the said undertaking/notice/letter etc and we shall not be
relieved from our liability by reason of any such variation, or extension
being granted to the said Sugar Factory or for any forbearance, action
commission on the part of the Board or any indulgence by the Board to
the Sugar Factory or by any of such matter or thing whats ever which
under the law relating to sureties would but for this provisions have
effect of so relieving us.

This Guarantee will not be discharged due to the change in the
constitution of the Bank or the Sugar Factory.

We The Satara District Central Co-operative Bank Ltd., Satara under
take not to revoke this guarantee during its currency except with the
previous consent of the Board in writing.

Notwithstanding what has been stated above our liability under this
guarantee is restricted to %.5,00,000/- (In words Z. Five lakhs only)
our guarantee shall remain in force until 21/07/2023 direction received
from Board timely.




9 Unless a demand or claim under this guarantee is made on in writing on
or before 21/07/2023 the Maharashtra Pollution Control Board,
Regional Office, Pune, all your rights under the guarantee shall be
forfeited and we shall be released and discharged from all liabilities
under this guarantee thereafter.

Dated this : 06/09/2022

p

Guarantee No.172/2022-23 / «-‘—(:u _@%‘/h/(i?
ru: N 1)

W General Manager,
A Y% . (Loans & Development)

b e LA
e G for and on behalf of
The Satara D C.C.Bank Lud.,Satara

-
<,

¥ M Knshna MPCEH BG Bond Rew Rs. 15 lakh 6622




VAR CLITR
MARARASHTRA

Bank Guarantee

Industry m/s. Yashwantrao Mohite
Name: Krishna SSK Ltd
RO Region: RO-Pune

Direction No:  ROP/MPCB/ID/2206020006

Conditions: Please ref directions

Bank: Satara DCC Bank

€O )

HgRIg, Uguul feiRizv 3{gas

Industry at - Rethare

Address: Post -
Shivnagar tal -
karad

SRO Region: SRO-Satara

Direction: 02-06-2022

Compliance 15-11-2022

period:

BG submission (6-09-2022
Date:

Maharashtra Pollution Control Board

BG DIRECTION BG for:  [nterm
Obtained Directions
for:

BG No: 172/22-23 Amount: 500000
BG expiry 21-07-2023

Date:

You have been directed to submit original bank guarantee along with this acknowledge letter to concerned

regional office.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, PUNE

Phone no. : 020-25811698
Visitus at : http://mpeb.gov.in
mail : sopunclab@ mpeb.gov.in

T/ 4
AU (74

“Your Service is our Duty”

Regional Laboratory, Pune, Maharashtra
Pollution Control Board, Jog Center, 3rd
Floor,Mumbai Pune Road,
Wakdewadi,Pune- 411 003

NABL Certificate No.:

Validity

Laboratory MoEF Recognition :

Validity

Test Report No.: MPCB/RL-Pune/) VS/23-24/08/220

Date: 26/08/2023 10:37 AM

Analysis Report-Water (JVS)

Field Sample ID :

BR-0046168

Name & Address of the Industry

Y ashwantrao Mohite Krishna SSK Ltid.

R12 Sugar ( excluding Khandsari)

Sampling Location :

OTHERS (D/s of Kaccha Lagoon At-Kole, Tal-Walva, Dist-Sangli)

Lab code :

MPCB/RL-Pune/JV5/23-24/831

Sample Details

Sampling Method(s) : (Water/Ait/HW) : Water
e g2 L . | SRO-Satara (Amol . .
Sampling drawn by (Officer name): A Satpute) Sample Volume Received :
SRO-Satara (Amol
Sample submitted by (Name) : A.Satpute) (SRO- Seal No. : 58

Satara)

Date of Sample
Collection.(dd/mm/yyyy) :

05/08/2023 01:10 AM

Date of Sample receipt to
Laboratory (dd/mm/yyyy) :

09/08/2023 05:17
PM

Analysis start Date (dd/mm/yyyy). :

09/08/2023 05:50 PM

Analysis end Date

(dd/mm/yyyy). :

24/08/2023 04:17
PM

Test Report

Sr.No Parameter Results | Unit Method Adopted
1 pH 7.3 -
2 Total Dissolved Solids(TDS) 8580 | mg/l -
3 Biochemical Oxygen Demand (BOD) 1500 | mg/l -
4 Chloride 4599 | mg/l -
S5 Chemical Oxygen Demand (COD) 356.0 | me/ :




6cH

Sr.No Parameter Results | Unit Method Adopted
6 Sulphate 77.20 | mg/l =
7 Oil & Grease 42 mg/l =

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any):

Comment for Amended Report:

Remark: - Note: This test report refers only to the sample submitted for the testing.
Results Compiled by: Dr P D Khadkikar

Results Approved by: Dr P D Khadkikar

Results Reviewed by: Dr P D Khadkikar

# This is an Electronically generated report does nat require signature

Note :

. Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
. Samples will be preserved for a period 10 days from the delivery of Test Certificate.
. Customer complaint register is available at laboratory.
. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.
. MU values will be reported on request.

Lh o ) —

Dr P D Khadkikar
Scientific Officer,

l/c Regional Laboratory,
Pune,

End of The Report

Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, PUNE

Phone no. : 020-258 11698
Visitus at : http//mpch.gov.in
mail - sopunelab@ mpeb.gov.in

MANAMALHTRA

T/
N\ 174

"Your Service is our Duty”

Regional Laboratory, Pune, Maharashtra
Pollution Control Board, Jog Center, 3rd
Floor,Mumbai Pune Road,
Wakdewadi,Pune- 411 003

NABL Certificate No.:

Validity

Laboratory MoEF Recognition :

Validity

Test Report No.: MPCB/RL-Pune/JVS/23-24/08/221

Date: 26/08/2023 10:37 AM

Analysis Report-Water (JVS) & 0 ""\
p: 3 ; L A N
Field Sample 1D : BR-0046169 [f'\[ﬁf?'}‘ % y "" -
A~ T T i
Yashwantrao Mohite Krishna SSK Lid. it 5 3 \m.‘f ¥ o
Name & Address of the Industry (.'_ Wil /J s
R12 Sugar ( excluding Khandsari) /"\\ ¢ ol
. = L
Sampling Location : OTHERS (Khubi-Kole Nalla At-Kole, Tal-Walva, Dist-Sangli)NZ/~ 1 2"

Lab code :

MPCB/RL-Pune/IVS/23-24/832

Sample Details

Sampling Method(s) : (Water/Air/HW) : Water
. . . . . | SRO-Satara (Amol ) T
Sampling drawn by (Officer name): ASatpute) Sample Volume Received :
SRO-Satara (Amol
Sample submitted by (Name) : A.Satpute) (SRO- Seal No. : 58

Satara)

Date of Sample
Collection.(dd/mm/yyyy) :

05/08/2023 01:55 AM

Date of Sample receipt to
Laboratory (dd/mm/yyyy) ¢

09/08/2023 05:19
PM

Analysis start Date (dd/mm/yyyy). :

09/08/2023 05:50 PM

Analysis end Date
(dd/mm/yyyy). :

24/08/2023 04:18
PM

Test Report

Sr.No Parameter Results | Unit Method Adopted
| pH 74
2 Total Dissolved SohdstTDS) V240 | myl
3 Biochemical Oxygen Demand (BOD) 125.0 | mg/l -
4 Chloride 3899 | mg/l
5 Chemical Oxygen Demand (COD) 2920 | mg/ -




¢

| o8 |

) .
Sr.No Parameter Results [ Unit Method Adopted
6 Sulphate 7500 | mg/l -
7 Oil & Grease 3.0 mg/l -

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any):

Comment for Amended Report:

Remark: - Note: This test report refers only to the sample submitted for the testing.
Results Compiled by: Dr P D Khadkikar

Results Approved by: Dr P D Khadkikar

Results Reviewed by: Dr P D Khadkikar

# This is an Electronically generated report does not require signature

Note :
. Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
. Samples will be preserved for a period 10 days from the delivery of Test Certificate.
. Customer complaint register is available at laboratory.
The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.
MU values will be reported on request.

A A L R —

Dr P D Khadkikar
Scientific Officer,

l/c Regional Laboratory,
Pune,

End of The Report

Copyright © 2020 LIMS. All rights reserved.
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Phone no. : 02025811698

Visttus at - hup mpeb govan

manl - sopinelab ampeb pov in

MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, PUNE

Regional Laboratory, Pune, Maharashtra
Pollution Control Board, Jog Center, 3rd
Floor, Mumbar Pune Road,
Wakdewadi,Pune- 411 003

—_—
WANARASHTRA

“dy
N1/ 4

"Your Service is our Duty”

NABL Certificate No.:

Validity

Laboratory MoEF Recognition :

Validity

Test Report No.: MPCB/RL-Pune/JVS/23-24/08/222

Date: 26/08/2023 10:37 AM

et e —
- o~ -

Analysis Report-\Water (JVS)

/h

Field Sample ID :

BR-0046170

e (" #a
REIAT

Name & Address of the Industry

Yashwantrao Mohite Knishna SSK Ltd.

"‘\ . ,(‘j S

R12 Sugar ( excluding Khandsari) e S

Sampling Location :

OTHLERS (Confluence point Krishna River At-Kole, rdl\\(\hﬂl"\«r{m

Lab code:

MPCB/RL-Pune/JVS/23-24/833

Sample Details

Sampling Method(s) : (Water/Air/HW) : Water
. i s | SRO-Satara (Amol . N
Sampling drawn by (OQfficer name): A Satpute) Sample Volume Received :
SRO-Satara (Amol
Sample submitted by (Name) : A Satpute) (SRO- Seal No. : 58

Satara)

Date of Sample
Collection.(dd/mm/yyyy) :

Date of Sample receipt to 09/08/2023 05:20

05082023 02:10 AN
D] Laboratory (dd/mm/yyyy) : PM

Analysis start Date (dd/mm/yyyy). @

Analysis end Date 24/08/2023 04:18

09 082023 05:50 PN
St (dd/mm/yyyy). : PM

Test Report

Sr.No Parameter Results | Unit Method Adopted
1 pH 1.5 .
2 Fotal Dissolved Solids(TDS) 968.0 | my/l )
3 Biochemical Oxygen Demand (BOD) 80.0 mg/l .
4 Chlonde 6198 | mg/l ‘
5 Chenucal Oxypen Demand (COD) 810 | mpl .




€l 0

Sr.No Parameter Results [ Unit Method Adopted
6 Sulphate 158.80 | mg/l -
7 Oil & Grease BDL | mg/l -

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any):

Comment for Amended Report:

Remark: - Note: This test report refers only to the sample submitted for the testing.
Results Compiled by: Dr P D Khadkikar

Results Approved by: Dr P D Khadkikar

Results Reviewed by: Dr P D Khadkikar

# This is an Electronically generated report does not require signature

7z

Note :

. Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
. Samples will be preserved for a period 10 days from the delivery of Test Certificate.

. Customer complaint register is available at laboratory.

. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

5. MU values will be reported on request.

4ok P -

Dr P D Khadkikar
Scientific Officer,

I/c Regional Laboratory,
Pune,

End of The Report

Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL LABORATORY, PUNE

Phone no. : 020-2581 1698 R Regional Laboratory, Pune, Mellharashlra
Visit us at : hiip://mpeb.gov.in " Pollution Control Board, Jog Center, 3rd

p e = 1 ' ai Pune Road,
mail: sopunclabic mpeb gov.an A\ 7/ Floor,Mumbai Pune d

s Wakdewadi,Pune- 411 003
"Your Service is our Duty”

NABL Certificate No.: Validity
Laboratory MoEJ Recognition : Validity
Test Report No.: MPCB/RL-Pune/JVS/23-24/08/223 Date: 26/08/2023 10:37 AM

Analysis Report-Water (JVS)

Field Sample ID ; BR-0046171

Yashwantrao Mohite Krishna SSK Lid.
Name & Address of the Industry

R12 Sugar ( excluding Khandsari)

orantioh
Sampling Location : OTHERS (Krishna River At-Kole, Tal-Walva, Dist-Sangli) L
Lab code : MPCB/RL-Pune/JVS/23-24/834

. _ . Sample Details )
Sampling Method(s) : (Water/Air/HW) : Water

SRO-Satara (Amol

S ing drawn by (Officer name): : Sample Volume Received ;
Sampling dri v ( ame) A.Satpute) I ¢ Re ed

SRO-Satara (Amol

Sample submitted by (Name) : A Satpute) (SRO- Seal No. : 58
Satara)
Date ot'-Samp[e 05/08/2023 03:15 AM Date of Sample receipt to 09/08/2023 05:21
Collection.(dd/mm/yyyy) : Laboratory (dd/mm/yyyy) : PM
. " : Analysis end Date 24/08/2023 04:19
alysis start Date /yyyy).+ | 09/08/2023 05:50 P iathy e
Analysis start Date (dd/mm/yyyy) 0 ( 5:50 PM (dd/mm/yyyy). : PM

Test Report

Sr.No Parameter Results | Unit Method Adopted
I pH 74 :
2 Total Dissolved Solids(TDS) 602.0 | mg/l -
3 Biochemical Oxygen Demand (BOD) 33.0 mg/l -
4 Chloride 2999 | my/l -
5 Chemical Oxygen Demand (COD) 760 my/l

e —




e\

Sr.No Parameter Results | Unit Method Adopted
6 Sulphate 4120 | mg/l &
7 Oil & Grease BDL mg/l -

Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed, * Not covered under NABL scop.

Comment (if any):
Comment for Amended Report:

Remark: - Note: This test report refers only to the sample submitted for the testing.

Results Compiled by: Dr P D Khadkikar
Results Approved by: Dr P D Khadkikar
Results Reviewed by: Dr P D Khadkikar

# This is an Electronically generated report does not require signature

Note :

1
2
3
4
3

- Results relate only to the sample/s tested, only in case of samples submitted by customer & not drawn by MPCB.
- Samples will be preserved for a period 10 days from the delivery of Test Certificate.

. Customer complaint register is available at laboratory.

. The Contents of this Repon shall not be reproduced in part or in full without written approval of laboratory.

- MU values will be reponted on request.

End of The Report

Dr P D Khadkikar
Scientific Officer,

I/c Regional Laboratory,
Pune,

Copyright © 2020 LIMS. All rights reserved.
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